CENTRAL ADMINISTRATIVE TRIBUNAL
BANGALORE BENCH,

v L - Second Floor,
A _ Commercial Complex, -
I Indiranagar, =
: - ' ‘Bangalore-38.

Dated: 17!JAN19%

APPLICANTS‘:-Sri.G;R.Rangadhamaiah and Others
o/ | |

RESPONDB\TS - The Chairman,Railway Board and Others.

I G4 S S GUD s B By S Wt

" To.
1. Sri.K.Subba Rao,Advocate,No.27,Chandrashekar Complex,
- Ist Main Road,; Ist Floor,Gandhinagar,Bangalore-9.
2, Sri.R.Bhaskaran,Advocate,No.40/2083,Elamkulam Road,
Kaloor, Koch1~682017.
3. Sri.P.Shivan Pillai,Advocaste,Grass House,Monestary Road,
Karikkamuri, Koch1-682011.
4, Sri.Vijaynarayan,3-C ELDORADO,112,Nungambakkam ngh Road,
Madres=600 034.
S, Chairmen,Railway Board,Rail Bhavan,New Delhi.
6. The Secretary,Ministry of Railway,Rail Bhavan,New Delhi.
7.  The Beneral Manager,Southern Railways,Park Town,Madras-3.
8. ., The Chlef Personnel Officer,Southern Railways, Park Town,
-~ Madras=2 :
- 9 The DlVlSlonal Railway Manager,Southern Railways,Mysore.
10, The Senior Divisional Personnel Officer,Southern Razilways,
- Palghat,Kerala.
11, The Divisional Personnel Officer,Southern Rallways,
’ Madurai Division,Madurai.
12. The Divisional Superintendent,Southern Rallways,
Divisional Office,Palghat, Kerala.
13. The Divisional Railway Manager, Southern Railway,Bangalore. .

14. Sri.K.R.D.Karanth, Advocate,SQ Mangalanagar Sankey Road Cross,
Bangalore-5x.

15. Sri.A.N.Venugopala deda,Advocate,No.8/2,Upsta1rs,
. R.V.Road,Opp:Bangalore Hqspital,Bangalore—4.

~
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SUBJECT:- Forwarding of copiés of the Orders passed by
the Central Administrative Tribunal,Bangalore. . i
XXX X g

Please find enclosed herewith a copy of the ORDEH
passed by this Tribunal in the above mentioned applications

on l6th’Day of Decembér,l993, for further necessary action.
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» DEPUTY REGISTRAR(I)
! . | | | JUDICIAL BRANCHES.
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CENTR&L ADNINISTRATIUE,TRIB NALﬂ
-, . _BANGALORE BENCH o

0. A.nos 395 to~403/91js7/90 415]90 320/92

298792 77]92 and 44 to 80 3 "

THURSDﬂY THIS THE 16TH DAY GF'DECENBER 1993

SHR I Jusrlce'v.s,MAtzmATH

_SHRT V. RAMAKR ISHNEN

Sri ¢ R“Rangadhamalah,

$/0 -Sri Rangeish,

aged about 68 yeears,

Retired Guard-A ape01al
Chikkabidre,
‘Chlkkanarayakanehalll Taluk. -

, Srl KoV .Sreekantiah,
§/0 Sri K.V, Subramanyalah

aged sbout .69 yesars,

Retired Guard-# Specizl,
Ch-70,6th Maln,Sarasuathlpuram~
ﬂNysorc 9, :

Sri M N.Nareyana Setty,

S$/0 Sri K.Munisuwamaish, -

Retired Guard-A Special,
. 2003/2, Rajkamal Street
" Mysore - 1

Sri B8,).Nageraiaiah,
$/0 Sri-Jayapale Nayanar,
Retired Guard-h Special,
158, Shankaranegar,
~ J.B.Kavel, Bangalore-560 022

Sri K.Seshadpi, $/0 Sri- Krishne,
8hatta, sged about 69 years,
Retired Guard-R Special,

92 'Lakshmipurem,-ﬁrsikere.'

Sri M. Channabasavalan, ‘

- §/0 Sri Madappa,2ged-about 69. years
Retired Guard-f Special,
964,.9th Naln Road, 6th Cross,

r?k?shnager Bang:lore - 21

fgil K:Vlﬁrﬁnlvasachar,
é/i?&r katatemachor,
ag about years,
Re%g;ed mand-# Speciel, -
692~ 11d@Pardilel Road,
iaayeh?ogﬂ Swten51on,
ShlmoyVQO

\,vv

BANGDV
4/

| ers CHAIRNAN(J) "
SHRT JUSTICE P.K.SHYAMBUNDAR ... VICE cunxam»n(a)
... MEMBER(R)

Yn - 577 201 . ..,,; Applicants-

Contd,/—
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8, Sri Shivesuemy, S/o0 Sri T,
Uurgachalamvpillai, eged
about 69 years, Retirsd
Oriver-k Speciel, 44, II

- Maln, Medas Block, New
Bamkoo Bezar, Mysore-~21

9.. Sri J.N.Pharoah, S/0 Srl W.p.
Pharosh, Retired Driver-p
Special, 2355, I Mein, II
Cross, K«GosKoppal, Chamarafa-~
-puram, Mysore, ‘ , '

Applicants 1 to 9 in :

| OcheNos,395 to 403/91

10. 31‘1 Roalmﬂahvadevan’

8/0 R.Jayarem,

aged ebout 67 years,

Guard 'h' Speclal (Retired)
residing at No,157, IVth Cross,
Nagappa Block, Srirampuram,

Bangalore ~ 550 021 Applicant 10 in 0.A,

_ No,57/90 ‘ > ;

S _ ]

1. Sri R,Shiveleh | &

" Retired 8Byerd IAT Special, - o

‘ and residing et No,1153, ‘ '

'Sri Ranga', II Main Road,

- S.Nilolony, Yeshuanthpur, _ E
‘Bangalore - 560 022, . Applicent 11 in 0.4, . o
| S No.416/90 R &

12, Sri Papanna,
5/o0 Nethavedu,
aged about 63 years,
Oriver Passenger MR448,
Southern Reiluay,

’ _ Bangalpre City(Retired)

' No.5/18, Backside of
Muniswara Temple, ,
Bhuvenesuarinagar, Magadi Road,
Bangalore - 23,

13. Sri Ghouse Mohideen
" '8/o0 kzeen Mohideen,

aged ebout 63 years,

Driver Pessenger MR 238, :
outhern Railuay,Bangalore City, . : ’
Retired) C/o Noor Mohemee, o ' -
0.73/0, Railuay Quarters, : :

-Y9suantﬁapur, Bangelore ~ 22,

e T s e R O

14. Sri D.John Feter,

S/o Dorafswamy,

aged about 58 yesrs,

Briver Goods MR 612,

Southern Railuay,

Yesuwanthapur (Retired)

| No,62, III Cross, I Sfage,

| Oklipuram, Bangalore - 21, « « J/APPLICANTS -
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16.

17,

{%5

19,

2m,

w3 a0

Sri Nanickaﬁ,v ;41,, -
5/o Laksmenappe, T R

. .aged .about -60 years,

Driver Passenger MR 414,
Southern Railuay, Arsikere, :?
(Retired), "No.286/h, ‘8th Cross,
Bangalore - 560 821, - .
Narayana
8/o NyatAaVadu,?

aged about 72 years,

Shuhter MR 278, S
Bangalore City, Southern Raijluey,
(Retired) No,53 C/o Nawez Store,
-12th Cross Magedl Roed, - .

- Bangalore - 23,

Srci N.S;Susainéthan,
5/o0 Marisvamy,

. aged about 62 years,

Drivey Passenger MR 475,
Southern'Railuax, Yelehankay
(Retired)C/o P.h.Joseph,

45/k 01d Railuay Querters,
Yesuanthapur, Bangaloers - 22,

“§ri Siddailah, $/o0 Siddeieh Gouds,
aged 62 ygars, Diesel hssistant
MR 523, Southern Railuay,
Bangalore City, (Rstireds

No.58, I Cross, 3rd Mein Road,
Ramachandrapuram, Bangalore -~ 21,

Sri Kedirvelu C'R!".

S/o C.S.Remalingam,:

aged about 58 years,

Goods Briver MR 824.
Sduthern Railuay, Harihar, .
(Retired), No.32/2, I Main Road,
I Cross, Oklipuram, o
Bangalore - 21,

Sri Gulam Dastegir,

$/o0 Md.Ghouse, .

‘aged akout 69 -years, '
Shunter ‘MR 597, Southern Railuay,
Yesuanthapur (Retired) No.3,
Star Building, Pharge Mohalla,
Doorvaninagary 0kd Macdras Road,
Bangalore - 560 816.

<<iﬁ$ﬁmi1%aheéd,i

//S%ﬁﬂﬂéaﬁﬁﬁaef, aged 67 years
SShartePIR 53 ' ]

539, Southern Reiluay,

ra

%<é{haﬁ§§1bné‘Qﬁ%icnmenﬁ(Retipedx

N°‘1§533tﬂx€,ﬁssx L-8, - f
'Sh%@ﬁﬁ;nagqnﬂ_IndiranEQar,
Bangzlored - 38, ‘
. fﬂi’igc’i ! J

4« <APPLICANTS,

X ocont‘. /—'



22,

23,

24,

2 <13

Sri D,Johny, . .
S/odN-Dévidsgillai, .
aged ebout yeet8,
hosistant Guerd/EMT 1303,
Southern Railueéi Bangalore
{Retired), C/o Ger

12th Cross, Magedl Road,
Bangalore = 23, . ,

Sri-Shelk Fekruddzen Easme¥,
8/0 Mohemmed Khasim Sekli,
aged about 63 years, .
Railuay Guard A-ER 5272,
Southerh Railuay, Arsikere,
(Retired), Manuipet,
fAreikere =« 573 103,

" Hassan District,

Srﬂ K+GeKrishnamurthy,

S/O K'.Gundaﬁpap

age¢ ebout 60 years,

Guard YRAY Spl, EE 994,

Southern Reilway, Arelkere,
(Retired), No.84, Yérramps Block,
Laxmipur, Hrsikere =« 573 103,

Sri‘D»£§$n€hony, o
§/0 Enneslappa, aged sbout 63

.‘gearsy Phast, Guard EE 1317,

outhern Reliuny Bangalpra-ﬁity,
(Retired), No,208, EWS, Sth Main,
Kengeri Satelllte Toun,

. ‘Bangalore = $0."

2%

27

2%,

8Sri NoV J&na'hd a R a0y

’gS/o NyVenkosa Rao,

“aged aboutb9 years,

Firemen A~ MR 549

Southern Railuay, éhimoga Town,
(Retired) No,121, TJ Cross,

. Behind SP.0ffice, RAshoknagar,
Shimoge Touns ' ‘

$ri MMenl, |

$/0 Mottel, aged ebout

. §2. years, Shunter MR-4€72,
‘Southsrn Railuay, =
Balyappanahalli{thiyeﬁi,

Ramasuamypalya, MeS.Negar,
Kemmenehalll Mair Road,

. Bangalore = 33,

&1 Myllaxman, $/o Murugesh,
aged ahout 63 years,
Driver Goods MR 410,
‘Southern Railuay, :
Yesuatithepur (Retired),

" Now22, I Cross, Bhasyamnagsar,

Srirampurem, ‘Bangalore = 21,

™~

penter Sujpremany, .

o+ - APPLICANTS




29;"Sr’ Rnweiah St
: - '8/0 Venkataramaneppe,
aged ‘about 63 ysars,
Oriver Passenger MR 721, .
-, Southern Reiluway, Shimoge Touwn,
“Retired, No,209/4%, Reckamma
. Bullding, Main Road
YesuanthapUr, Bangalore-—22°

30, Sri Syeq thas,
- 8/o Synd Bastagir,

aged .about 69 y?ers
Southerh Reiluay, Bargala:e City,
(Retired), No,41, I.Cross, :
I1 Meln, £atharayanapura,
(Near Subrémye Maasjid),
Bangalote ~ 26;

31,  Sri deul Rehim,
~ 8/o Md,Bakshi,
‘aged about 62 yeurs,
Shunter MR 349, Southern Ralluay,
Bangeiore Clty (Retired),
No.22/%, 11-A Cross,
\Hoshalli Mein Road,
Patharayahapure -
Bahgalore - 26.

32, Sri K.M.Pavooni,
S/0 K.V.Fatheu,
aged about 66 vears,
Driver Goods MR 704,
Southern Railuay, YeSUanthapur,
(Retired), No,527, 7th Cross,
KeN Extension, \esuanthapur,
Bangalore - 22,

33, Sri 8 Gahgadharaiah,

- S/0 B.Siddaiaﬁ,
. sged abdut 67 years;
‘Guerd R<Spl, EMT 428, .
Southern Railvay, Rrsikere
'(Retired) Nc.Vasantha Nilaya,
nhear Sadana “alkies, Behind '
Fump House, Araikere.

34, Sri G, Ramesgemy,
8/o0 A.Govingaraju,
aged about 4 years,
e —oard EHT 783,
N iluway, Ba alore Pity,
c.!&é &i alkﬁa Qtrs "

N, S/o T ﬁhbu,

9 years, Mail Guerd
iluay, Bangalore ,ity,
0.1C4, 6th Main, |
6/ h;nkarnagar, Yeauanthauur.Pcﬂo
& - 22, s

‘...nppgrnanrs

e
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'fSri m;naéaraj ¥
/) Nunisuamy Naidu,

aged .gkqut 60 years,

"“Briver Goods MR 436,

Southern Reiluay, Bangalore City,-

(Retired), No.6d," Kothandaramapurah,

VaiyalikaVal 12~A Croee, o
Bangalore. = 3.~ ‘

Sri. G Gopal ‘
$/0 Gangen, 8
Rged ‘aLout §l yearsg, .

'i‘Driver Eooda NR 599,

34

39,

40,

41 Y

42,

Southern RaiIUaK Yeauantheuur,
(Retired), C/o Chak”eVGTthy,
No.42/D, Rai;uay Qtrs,
Baiyaopanahalli,

- Bangalore - 38,

Sri Khudus,

S/o Hussain»Sal

aged ebout“6f years,

Briyer Fessangsr MR 112,

Southern Reiluay, BanqalLIP City,
(Retired), No.4E9, 10th Croes
Mathikere Main Road
Yesuanthapur, Pangalﬂve-?Q

Set Nayanna,\
S/o Mayanna.Gowda,
aged -about 71 years,

“ Shunter MR 254,

Southern Rai_uay, Bangalore City,
(Retired), No,40, 7th Cross,

g Gayathrinagar, S“irampuram, .

Bangalore-21,

Sri Gurusiddaia“, S,

$/o0 Siddapna, '

aged. about 68 \eears,

Driver Passenger MR 393,
Southern Railuay Shimoga Touwn,
(Retired), Attn Guddakeval
Hosur Javagal Fost, Arsikere

: Taluk Hassan District.

Sri Mohamed Hussaln,

S/o Mohamed Budensab,

aged about 6€ yeers,
Shunter MR 621, -
Southern Rail Uav, Hariber,.
(Retired), Fmeravethi Poct,.
Herihar Taluk, Hariher.

Sri T,Duggan,

§/0 R.E.Buggai, ,
aged about 65 years,
Driver Passenger MR 87,

‘(/' Southern Railuay, Bangelora City

- eve Cont‘d.’./- o
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o . - residlng at :Nunikalappa Garde":,

~ Remaswamy Palsayam; “-
‘Khemmanehalll Main Road
2nd Cross, Bengalore-SS.

43, Sri -John- Ross, S$/0 Noeh, =
- aged sbout 62 years,

Oriver Passenger MR 359,
.Southern Reiluey, Bangalors C*ty,
‘fRetired), No,BED, HMT layout,
-pehind Choudeswari Temple, :
ANathike*e, BanQalore~ e -

44, SriE, Hussay, $/o uilliam nussey,
aged about 64 yeers
‘Driver Passenger, R - 193,
Southern Reiluey, Bawgalore uit/,
(Retired), No.5, 7th Cross,
-Subedarpaiy Yesuant epur,
Bangalore-ZZ :

45, Sri-B.Jayaram Slngh
- " 8/o Nareyan Singh,
aged atout 63 years,
" Driver Passenger MR 611, :
" Southerq Railuay, Shimoge Toun,
(Retired), No,1831, III Cross, .
. Rethan Singh - Lane, hawdi Mohalla,
. ﬂysors - 570 021. .

. 46, Sri NufUth; P&U,;i
. 8/0 Neelakanta Rao,

i?i,:. : aged avout 64 years,

" Driver Passenger R 422,
"Southern: Ra11may,‘8angalore City,
- (Retiredy), No,23, °I Main Road, .~
- Gundu Muneeswara’ Temple Street,
Natadhaheili, Bangalore-32

47,  Sri Mohamed Basha
- 8/ Kbdulla Sak, ]
-aged about 67 yeers, - 4
‘Shunter ‘MR 423, Southern Ralluay,
'Harihar,.(Retired) No, 351,
- II Cross, Gendhinagar,
 Harihar. -

48, Sri, Kistan, Ss/o Gov1ndan,
aged sbout 59 years,
‘-Shunxer MR ,
= ‘“'x‘Prn Railuey, Banoalore Dity,
1* @ﬁﬂfﬁ&éti 2d), No,6/2,. Sunderam Reddy,
é\/"Buf}dih-? Backside of Manohara Mills,
8 ‘;d Bangalore - 23, ]

e

A:;.APPLICANTS'

.pContd./L
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Ghanajyothi” High School,

- No.61/1, IV-N Block; AR

51,

52,

53,

54,

55.

56.

Rajejinager,
Bangalore = 10

Sri Rangaiah,
S/o Rangaswamy, : :
aged about 68 years, . [
Driver Passenger MR 160‘
Southern Reiluay, Bangslore Jity, .
(Ret*red) No.27, ‘Chic Beeuer

Road Cross, 5h1th_nann.,

Bangalore-51
Sri Ethirajan, S/o R.Chamurdi,

~aged about-65 years,

Southern Railuay, Mysora
(Retired), Driver Pessenger,
MR 378, No.1383, III Crcss,
Kaki Road Maﬁd Yohella,
Nysore—21

Sri AXevier, S/o S.tnthony,
aged about G2 yesrs,

Driver Passenger 'R 683,
Southern Railuay Arsikere,
(Retired),Nc, 52; 2/ Behind
St.Marrys Church, Arsikef-e—-‘!DEo

Sri Linga, $/c Kerbasappe,
aged about 67 yeers, _
Shunter MR 253,

Southern Railuey, Harihar,
(Retired),C/o Kurvathi L‘nga,

‘ﬁmrpvathi Post, Harihar.

'Srl Revanappa,

S/o Siddappa, aged about E3 years,
Fireman First ML 1129,

Southern Railvay, raviha:z,
(Retired), C/o Revaneppa,
Challageri, Mallikarjune Extension,
ﬁmravathi Post, Hariha-, :

Sri R.Ethierej, '

S/o Rbbaish Sunder Ra? Iy

aged about 73 years,

Driver Mail "R 5,

Southern Railuay, Bcnoalor" Lity,
(Retired) C/o E.Sridher

No.343, Relluay Ctrs. fm%
Bangalore - 23,

Smt.Kamale Bal Plroji | Rac Kaule,
B/o 1late Piroji"Reo,c;glcn,

aqged about .51years,
DpiodePadsenger MR 433,
Southern Railuay Arsixera,

[ %) COﬁtdo/~‘

No.223, C1d Rms Roed, Areikere, . «« +APPLICANTS"
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o0 Taw .

i @ .57 SnmtiR- himabi,«, I

Pt o U/u'ﬁatb €. FazaluruRéheman,? B

} ' C aged.. about-45+ Yearsyy, ) R

* Shunter MR 592y Al : -
Southern. RaIIUay, ‘Yeswanihépur;: .
'No.11,'ﬁth“8rmss,-Behmnd Yeramma

. Kalyan Nantap,ﬁﬂohahkumar Nagar,,
i - Yeswanthapur, ‘Bangalora=~22, .

o 50. Smiti Sharadamma,
: - "W/orlets. S, Ganeehan, % :
- - aged aboulS2:years;y Sltntsr (MRS, .
Southern RaiIUav :Ye'suantiiapur, [
- No,B,, I Erassy: Mohawzums“neuar,
YesuanthapuryvBangaJnre-ZZ.

7 59, Smt‘Sufia ‘Khatun,:

I .W/of Llete Rnuar,

. : aged ‘about 53 years,

o Dissel Asst.: MR-

i Southern Rafluay,: B““Qa‘or "\b),
: ' C/o" M.krumal, No,1072/8, KN Exuv.,

S5th:Crossy Yesuaﬂthoerqli_

Bangale“e~22.! ’

? 60, Snt: Kanakamma.

| T W/o’ 1ate ‘A,Subramany, .

*i' : aged'ebout 49 years,n

b BDiesplRssts MR: 521,° :

; Southern Rallway, Baﬁgalore City, .
(N No.B44/C,71 floor, MG Rly,Celony,
Bangalore~23. .

[0 61;,n5ri Shanthakumar,,
8/0;late #nandaraju,-.
aged -about 25 years, .
Driver Passenger,. MR 358,
Southern.Railuay,. Frsikere,,

" Bmbedkar..nagar, Holenarsipur,
Hasan .Bist, -

62, Smt .Devamma, .
W/o Tate:B.M. Venkatesh,

~ aged: gbout: 47:years,"
‘ - Diésel Asst, MR.1266,
il Southern-Railway, Bangalcre City,,

' © No.91/B, Reiluay- Qtrsy,
i Near,Running Room; .
' Bangalore-23, -

m‘akshmi,ﬁ

.f»r gndﬁ:':NR A?A,
hern Rélluay, N0‘13): ’ e et
64h. Block, 4 - i
Jsengalore - 10, C L eees APFRLIDPANES,




64,

65.

66,

67,

68.

69,

7’0'

7.

o._Q‘ 10 . é

Smt.Helen : - ]
W/o late ¢ JFeTristrem, .
aged about 50 years,

Site No,17
Jalahallil bost Bang?lare-13

Petel Harumaish's F;at,'

Sri D;Ramdmurthy, L .o Rpplicants in S1.NoJ12

S/o Doraisvamy,

aged about 60 years,

DPriver Goods MR- 735,
Yesuanthapur, No. 375, 7t Liose,
III Meln ROﬂd Cokui Stage~I,-
Mattikere Leyout, 6 & Poe*, :

- Bangalore=54,

Sri Abdul Rehim Khan,
eged about 60 yesrs,
Briver Gocds MR 514,
No.43, Kavika Layout,

. Mysore Rcad, Beangeicre-Z€.

Sri Sethu Reo,S

S/o late S.N. gxikantalah
aged about €63 years,
Priver Goods fIR 783,
S$.Railuay, Bengalore

(Retired), No.1362, 5th Main.Road,

IInd Stage E-Bicck,.
?aJaJinagar, Bangalore—usﬂ 010,

Sri R .F .Henderson,

- 8/0 late F.M. Henderson,

aged sbout 60 years,
Briver Goods MR @03, S,f ?ailuay,
Bengalore (Retired), No . 31

- Pampenager, Yesuantpapur,

Bangalore-ZZ

Sri Bheemaieh,
8/o Chenneaiah,
aged ebout 68 years,

.Briver Passenger MR 80,

S.Railuay, Mysore Division,
Retiredg F.k.Colony, near
Neu Railuay Eokery,

Shlmoga Touwn.

Sri ShiVa, S/o Venkatasuzmy,
aged~about 64 yeers, .
Shunter MR 367, S ailluay
Mysore DiviSion, (Petifed‘
No,172, R.A.Colony, neax
New Ralluay Colony,
Shimoga Town - 57Y 201,

Sri Mohamad kbbas, -
8/o Khalasnder Khastm,
aged about 62 ycars,

4Driver Meil, MR 426

to 66 in O.h. No.320/92

s - e

=
T
v
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"jz, s, Railuas “hrsikere Diuision,_*

a2,

C 73, -

4.

(Retired Gopal- Singh Quarters,',
-BeH, Road ﬁreikere.'

Sri E, Nateraaen,
S/o Ekambarem-K,

" . aged sbout 62 yeafs

DBriver Mail MR 429,
S.Reiluay, hrsikere Divisium,
Retiredg No.291, Kumerar

Nilayam, Hessan Road, - N  ~~;

'&rsikere - 573 103.

Sri Suhramany ' '

$/o Uthendi, eged abou+ 55 years
Driver Passengor, S.Railusy,
Frsikere DlJiSlon(R=t1red)

'C/o hnthcny, 15/R, QaiIUav Qq TLeTS, 2

vhrsikere.-

Sri R Purushoth .
S/0 B8, Ramechandra Neddu,
aged about 63 years,
Driver Pissengar MR 7415,

- S,Railuay, hrolkore BlJleOﬁ,

(?etired /o R.Shaskar,
No.128/8, "huoca colony,

- Bﬁadrevgth* - 577 331,

ST

Sri M Feter,

8/o0 V.Anthony,

aged ‘sbout 64 years,

Driver- Nail MR,.139, :

S Railua 81kere Div1sion,
Retired I Cross, Hessan Road,
Upmer Line, Rrsikere,-

Sri KanaParaJ, ‘

8/0 Vsknthony, - Major,

Briver Fessenger MR 106,
S,Railvay, Arsikere & iv1s;on,‘
,(Retired¥C/o R.Anthony,

Crane Driver, No ‘4, Railuay Quarters,.

Arsikere,

Sri Bheemsen,

$/o H.Mahadev, '

aged akout 62 years,

Driver Passengyer MR.I59,

S,Railuay, Brsiksre UlV‘SiUn,

; ired), Muthilamme Temple Road,
ss, Road, Near Water Tank,

ratil
;§$Eﬂfﬁhaﬂth1sagar, Doddaba]lapjr.

,\

“\;ep C-B-\ dngappa,

ed bou 68 years,. MR
Dflver 'P’/4ﬂ2

. JAPPLICANTS.,
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No. 1.15, Rttimaramma Temple Streat,
Coftﬁnpet Bangalofa-SS.

79, Sri N. Channappa, . ' ' . -
¢ S/o Naresimheish, , : . P55

aged. ehout 66 yeers, - : S
Briver Goods MR 571, -
S,Railuey, Arsikere Divisno"
(Retired), Adihaill v{liace,
infront of Reilway Statien, -
Sulekree Post, Avs*kero T:1UK.

B0. <¢bi K, Suhramaniyom,
5/0 Kettamari, .
_ . aged ahout 59 years,
' Shunter MR 801,
" §,Railva Frilkere DJVlv‘uJ,
(Retired¥ III Croes
- Upperliné, Hassan non.
'ﬁrsikere~573 103,

81, s51 Jani, 5/0 k.Kheder, - . _
aged about 62 years, , o ]
Driver Mail MR 102, 3.Railuvey, - - ,
krsikere D;Vlbion\”pterC) ' :
Thellur P.0., Thirutha lli
ﬂrsiker S

82, Sri M. Velayudam,
S/O Nut"‘aﬂ,
aged ehout 61 years,
‘Shunter MR 507, S.Refluzym
Brsikere Division (Retired),
No.2/2, Sriramapuram, III Cross,
Hassan Road, Rrsikere,

- .

83, - Sri G,Indre Singh ' ‘ : -
S/o B,Gopel:Singh, L B 3
- aged about 66 yeears, ) : ' \ g
: Driver Mail MR,101., S.Railuay,
krsikere Pivision, _

No,194/R, Railuay Duarters, » o

Frsikere.

hd

84, Sri N,Krishnailah, S/o ko Nuﬂlya, : . : . .
" . aged about 66 years, - : , ' o 7
Driver Passenger MR 408,
Southern Railuay, Fr81kerp Divlelowh
(Retired), C/o N.'\nlanoh:r,
No,49/K, Railuey Quarters,
Rr51kere.

85, Sri Kempa, S/o Muniyanpa,
‘ - aged.about 63 years _ ' ’
; ' Shunter MR 248, .Railua o ~ : Y
‘ Birur Division, (Retiredg ' : «
| Bellary Camp, Negr Plaque—hmma Templa, o
| Birur, | | . . [APPLICANTS
“/ - : o .Contd./ﬁ '
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' BE. 3r4 Kanchi,.5/0°'eradaiah B

: pe ‘aged about 64 yeers, - .

Y .7 Driver Passenger ™R 108, . -

¥ % 8S.Relluay, Arsikere Dlvision,'«
(Retiredy ‘No.221, 9th Cyross,
Right Side Hassan Road,
‘Arsikere,

87. Sri P, NarayaneSUamy,
"~ 8/o Ponnusuamy, aged hbuut oh ycern
. Driver Passenger MR 439, :
. S,Railuay, Herihsr Dlv‘a*ut
(Retired Hessan Read, Uauwn Line,
ﬁrsikere. ‘ : -

.88, &r1 C Suaminathan, 3/» Uhirtepns),

' -.aged about 58 years, R
~Shunter 1R 804, SiReilvay,
Prsikers Division (Retired)
.Hassan Road, Dour lLine,
Arsikere,'

3

> 89, Sri Rama, 8/o Beilary Navayaneppa, ,
. o aged ebout 66 years, - ' 4
o ' Oriver Pessenger, Mi. 148,

il 8,Rajluey, Chilckjejur Div151,u,

[ (Ret ed),: Bellary Camp,

H . ' Near lagUa rne Temple, Birur,

u? Sri FéZeJ Ali Beig,
i ' S/n Mirzen Beig;:
- -gged about 66 years, _
S Oziver Passenger MR 382,
i $,Railvay, Shimoga Bivision,
3 S “(Retired),. Tenk Mohalle, _
Gth Cross, Shimcgae Touwn - 577 °01.

91, Sri ‘Bheema Neik,
8/o0 Hanuma Naik,
" aged- about 68 years,
‘Driver Passznger PR 363,
-.8,Railuay, Hrsikere Uivision,
(Petired¥ C/c Rtd, P.Basavanns Gowda,
Badavana veragere P.C.,
Davanagere-3. :

e oy v, Babu, S/o- Uenketappa,

IR 92, aged about 51 yeers,

| “*  ‘Shunter MR 630, S.Rallusay,

: ‘ Frsikere Division,(?eti“eﬂ),
“C/o Govindaswamy, Ex.Mupicigel
,,resd.dent KeMsRoad, Kadiir,

' »allur Distvic¥

79 @\ nathan, $/o ThangaVclu,
| o 4 @ﬁ%~ ab utﬁ§7 years,
E\‘ Dfﬁwer Phséenoer MR 252,
TR Sga”il g )éangalo“e uity, o
K 12'\ (Ret [No,103/3, Ist Lross,

ahalli, Bangalore-ﬁ. ' ...APPLICﬁNTS
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95,

96.

97.

98, .

99,

100,
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Sri K.Sudramany,

S/o Kumerasuemy,

aged akout 62 years,

Shunter MR 779,

S.Railuay, Bangalore City,
(Retired), No.23/5, 12th Cross,
Megadi Roed, Bangelotre~23. '

Sri J.Daniel, §/c Joseph,
aged about 62 years,

*:Shunter MR 577, S.Rallury,

Bangalcre City (Retired),
No.5/1, E' Strect, 10&h Crrse,
Magadi Road, Bangalore-23,

Sri Amdul Khaleel,

8/o0 Shaik Rahzm,

aged about 6B years,

Driver Pessenger MR 216,
S8.Railuvay, Bangalnrz City,
(Retired), No,19, 1Gtii 'Cross Lewd,
Magadi Road, Bangalove-23,

Sri M,Venuoopel, S/o Mari,

aged ebout 63 vesars,

Driver Passenger MR 815,
S.Railuay, Bangalore City,
(Retiredg, Ne,12/h, I Main Toad,
3rd Cross, Henumanthapuram,
Srirampurem, bangalore-21

Sri Shaik Ameer,

S/o Md,Salar,

aged about 66 years, -

Driver. Passenger MR 470,
S.Railuay, Bengalore City,
(Retired), No.786, 6th Crcss,
Bnnepalya, Bangelore - 30,

Ganga Hanuma, S/o Gangathudu,
aged about 66 years, '
Briver Mail MR 31,.
S.Railuay, Bangslore City,
(Retired), No,4/4, III Cross,
Dayanancanagar, Srirampurem,
Bangalore=-22,

Sri Basheer Ahmed,

S/o Azeem Mohideen,

aged esbout 62 years,

Shunter MR 221, S,Reiluey,
Bangelore City, (Retirec)
‘No.3, SBM Lolony,
Brindavanaregar, 5th Cross,
Mathikere P.0,, Bangalore-54,

ees RPPLICANTS.
. .Contd./'-




10 YSIi L. Nanjaiah S N
. .8/o Lingaieh, L S : ' o
aged about 62 ears,
Oriver Goods MR 698, ' R
S, Railuag 'NeGUanthapur Diviston, .

m . ,

(Retiredjm C/o M, Arumel,-
No,1075/8, KN, Extension, 5%h Eross,
YeSMPnthapur, Bengalure-27%,

108, Sri K_Dasappa, 8/o Kriﬁnnrnpa,
’ eced ahnut 66 years, . : .
Driver *R?, MR 377, : R -
+Railuay, YBSUBnthapu nlviaicn? , ; S
Retired), C/o P.knanda, ‘ : \
Je B.Export 6th Mein, Induat*let '
Sub-Urb Peenya, Beuga]ore -5t

108, Sri R.D.Anta, S/o B.D.Antoq
" aged sbout 64 years,
Briver Passenger MR 2‘70
S.Railuay, Bengalors Tity,
(Retired,, No.1098, Pipaline,
III Cross, Yesuanthapu.,
Bangalora-LZ

,108, Sri’ Syed Hameed

S/o0 Gulam Jilani

aged shcut 65 ysers,

Shunter MR 759, S.Railuey'
esuanthpur Div1sion
gRetired C/o P.T «Storcs,

p.to Reiluay Station, =

Yeswanthapur, Bangalure=27,

O Ts 81 A, Yesudas, S/o A.ﬂrokyasuamy,

105, eaged about 65 years

Briver Passenger, MR 510,

S.Railway, Bangelore City," ‘
Retired¥ No.267, 4th Square,,
urphy TOUH/HOYSalandQET,

Ulsoor P.0., Bango‘ore-SS“ 008.

1068, Sri M.Veers | Reghavan,
-~ 5/0 Munisuamy, aged sbout &6 yeers, .
Driver Passenger MR 50z, -
S.Railua Bangalore City,
Retired¥ No.1%, Brindevennagar,
Extension, Near 80° feet Roao,

//fég;;:§§:§§man*yam,

onrid 3§ eged about €5 years,
{ Driver Péb§§=gpr MR 304,
:Wa%$ Bdhoalore City,
g‘?if;%é‘}t/ Nateraj, No.79/R,
ailua¥ Wisrters, Yesuanthapur,
ég‘l |

/-f', -
:Dﬂ\(n

<
vr

%
.3
o
{p
=
3
\m

\usContd /

>



1%,

113,

114,

1%

M&

114,

o
|

e 16 X}

Sri M.Nageraj,

&/o L.Murugesh,

aged about 62 years,

Driver Passcnger MR 428,

S.Railuey, Bangalore City
(Retired§, No.33/2, Neuw No 111/2,
9th Mein Roed, S“iramapurem,
Bangalore-21,

Sri M.Munisuemy, S/o Murugzen,
aged akcut 62 vaars,

Driver Passengar Mh €bé, B
Southern RaiIUay denoelore Gloy,
(Retired), No.9/ L I Mein,

I Cross, Henumantnapurqm
Sriramapuram, BenggloL;-/1

Sri A.Arulnathen,
S/o A.kr okyasuamv

-aged about €% years,

’,

Driver Passenger MR 3! a,
S,Railuay, Bangalere City,

'(Retlred C/o James,
" No,139/H, Ral,Uav Cuerters,
' Yesuahthanur, Bo“nelorp~zg.

Sri T.A. Krishnamurthy,
S/0 TWl.byvesuwany Pillai,
‘aged about 63 yeers,

“Shunter MR 642, S,Railuey,

Yesuanthapur(ﬂetired)

6th flat, 4th Cross,
Mohenkumernegar, Yesuanthupur
Mathikere, Bangalare,

]
[
[}

Sri H.,Honnaieh,

§/c. Marigouda,

aged ebout 61 yeers,

Priver Goods MR 610,

8.R8iluay, Yesucnthepu;
Retired§No IT tiain Roed,
Srd Cxoss, B B.K. Neger,
YeSUanthapur, Bangelore-22,

Sri N.ﬁrumai,
S/o_Mannerswemy,

aged about 62 yesars,
Driver Passenger MR 682,
S.Railuvay, Bengaloxreo ujt
(Retired No.1075/86,
K.N.Extensicn, 5th Croé s,

Yeswanthpur, Bangalora-22,

Sri N.Doreiswamy,

$/o V.Narasimhulu Naidu,

aged about 75 years,

Shunter MR 213, 3, Railuay,
Bangalore Contonment(ﬂeti“eu),
No.52-H/R, Lakshmiparayanzpura,
Srirampuram, Bangaldre-21,

«aos RPPLICANTS,.
..Contd./-
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¢Sri'K;Hénuhaiah,

 "_&1§:4'S/O.Thimmarayappa{

. eged about 66 yeers,
Oriver, Mail MR 33, . '
S.Raeiluey, Bangelore Clty, ~r--"
(Retired{, No, 5238 {FL.N.Colony,
RekkikbdnecBain Road, Yesuanthapur,
-Bangalore - 22, .

P

~

..~ #-8ri Mathew, S/o Krishnan,
11¢. aged about 63 vesrs,

. DBriver Goods MR 664,
S.Railuay, Yesuanthspur,
(Retired), No.11, II Mein,
IIT Cross, B.K.(Nager, =~
Yeswanthapur, Bangalorc-22,

.23 .'Srl A,Perumal,

117, S/o S.Arumugam,
aged sbout -64 yeers,
‘Shunter MR 447, '
S.Railway, Yesuwanthapur,
(Retired), No,65/G,
Railuay Quertecrs, Yesuanthsper,

" Bangalore-22,

“+ 3ri Shanmugem, o .
144~ S/o J,Subramarye Mudaiiar,
* aged about 63 years, .

. Driver Passenger, MR 772, )
Bangaiore City, S,Railuay, .
(Retired), No,586/1, 5th Main., -
Basavanagar, Vibuthipuram &xtension,
Bangalore - 37, = .

.. #». FRbdul Gaffoor, "
41¢, $S/o0 Ballary kbdul Khader,
° aged ebout 62 years,
Oriver Passenger, MR 387,
S,Railuay, Shimoga Touwn,
No.105, 6th Cross, T .
Basavanaqudi, Shimoga Toun ~ 577 201,

* - S8ri B,A.Thyagarajan,
120. - S/o hnentharaju Pilley,
* aged about 73 years, -
Oriver Mail, S,Railway,
« Bangalore City, C/o S.g.ﬁ.ﬂaSan
No.29, O1d No,55, CKC Sarcen,
Lelbagh Cross Road, ‘

Oy SoRaiIUays’
y, C/o Phillip Moses, -
ilway Quarterss,” =~ -

Applicants in S1.No.
67 to 119 i
298/92,

sResiding at

. e APPLI.‘RNTS. -
.o Sontd./~
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122,

123.

124,

125,

126,

121,

128,

129,

Rangaiah,

- 8/o Thirumelleiah,

aged sbout 69 years, -
Shunter, S,Railuey,
Shimoga Town,

'Hosshalli, Amruthuz,

Hobli, Holsgunda Post, '
Kunigel Taluk, Tumkur District,

K.Raju, $/0 Kuppan,

aged about 51 yeers,

First Fireman ML 1141,
S.Railuey, Bangelorz City .
C/o Ststion Mastex,
Nayandahalll Railuay St=tinn,
Bengelore-39, -

LohoFleury, $/0 J.L.Fleury,
aged about 6% yeers, '
Mail Driver MR 583,
S,Railway, Hariher,

No,16, Ramaiah Leynut,
St.Thomas Toun Post,
Khammanahsili, Bangalore-84,

Nega, S/o Siddeppa,

aged about 68 years, _

Shunter MR 252, S,Railuay,

Chicjajur, Korehara Colony,
Chicjajur-577 523,

Varadaraj, S/o Kuppusuemy,
aged about 62 years, _
Briver: Passenger MR 495,

S,Railvey, Bangalore City,

No.24/16, 12th Cross, v
Maggd;fﬂoad, Bangalore-23,

Smt,Pepemma,

aged pbout 51 yesrs,
M?bflate S, Nage,

Briver Passenger MR 133,
S.Railuvay, Arsikere,
Behind«SgoNarrys Church,
Arsikere-573 103,

K«RsSeetharamaiah, ..

$/c K.Remasuamy Shastri,

aged about 73 years,

Shunter MR 587, -S.iziluay -
Mysore, No,921, Ksoka Eas{eruss-SS,
Hallethkerei, Mvsore,

K.Srinivasalu, $/o V.Krishnpasuomy,
aged about 62 %Ears, ,
Driver Goods MR 747, S.Railuay,
‘Byepenahalli, No.B, Ist Street,
Markham Road, Cross,

- Ashoknagar, Bangelora-23,

... APPLICANTS
~ «.Contd. /-
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139,

140,

141,

142,

143,
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A Shiuappa Pao .
q/o H.hnaentha Reo,_*
.aged ebout 63 years,
Driver Passenger MR 47€,
S.Railuay, Frsikere,
No.496, Bunné Mentap,
'8! Layout, Sh
Mysore,

Smt.Bebble Rezoric,
- aged about 44 veers, -
u30 late P.,Rezoric,”
Driver Passenger “Q 461,
S.Railuay, Bangalore Lity,
N0.932/3 Opp.Riren Bui?o‘rg,
2nd Nain, 5th Cross,
K.N.Extensicn, (esuanfhepur,
~Bangalore-22,

‘gsmt.B.S.Susheélamma,
“eged about S0 years,
W

o late 8.Shenkar,
Driver Goods MR 432,
5.,Railuay, Br31kere,
C/o V.S. axmi Ramana, No LY
" Railuey fuarters, Arsikere, -

Smt.S,Seraswathamma,

ed sbout 58 years,
uﬁo late A R.Srinivasa Rao,
Driver Goods M3 773,
S.Railvay, Yesuanthapur, -
8angelore. No. 754/h, Sth Cross,
K N E&tension, Triveni Roed,
'Y?' 1thapur, -Bangzlore-22,

§mt' .HanSabai,

ageé about 5% years,

/0 late G.R. rinivasamurthy,
Goods Driver MR 740,
§.Railuay, Pr51ke;=, No .73/3
New Railway Quarters,
Yeswenthapur, Bangalore-22,

Smt:P;Savithri, S
aged about 52 years,
U’?o late p .N.panduranga,
Driver Goods MR 712,
S.Railuay, Yesmanthaer,
Bsngalore-22,

Smt.Mastan B4,

ed about 60 veers,
N?o late Mohamed Sherizx,
Driver Passenger MR 419,
S.Reiluay, Shimoga Toun,- .
Near Anjaneya Temple, Hassan Road,
Arsikere,

iVarathri'Esuoranagar,

.;. APPLICANTS
. soocontd /"
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134,

1354
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Smt,Noreen Fletcher,

" aged about 62 years
, U? y ’

o late V, Fletcher, - -
Meil Driver, S.Railway,
Bangelore City, No,8,

Daukar Road, 9th Mein,
Mathikere, Bangelore-560 054,

Smt.Lakshmamma, -

aged ebout 42 years,

W?o late K.Siddelah,

Driver Goods, S.Railuay,
Harihar, C/o S,Revanns,
Pointsman Subramarya Roud,
Railway Stetion, Nettana Pust,
Puthur Taluk, South Kanaras

Smt,Shenthamne,

aged ebout 43 yealrs,
Mao late Thippasuamy,
First Fireman ML %247,
$,Refluay, Chicjsdur,

-Jenatha Colony, Hosenzgore,

Thicjajur-577 523,

Smt.scR .sU 3ila Beai ’

eqed sbout 54 years,

M?o late S,Rema Rao,

Diesel Acsistant MR 723,
S,Railuay, Yeswanthapur,

C/o S.Revi, Ne.73/3, =
Reiluay Quarters, Yeswenthapur,
Bangalore-22,

Smt.Sharademme,

aged about 53 yeers,
W/p ‘Yate R,Remoo,
D¢¥iver Goods MR 456,
S,Railuay, Mysore,
N0 .2065, kkbar Road,

Mandi Mohells, Mysore,

Smt.Kenthamma, -

aqged about 51 ,years,

w?o lateVRajamaniﬁkam,
Driver Goods MR, S.Railuay,

Arsikere, No0,9012,

Lacha Naik, Quarter,
Hassan Road, Arsikere,

Kempaish, S§/o0 Rangaizh,

~\8inganahalid Post,
mkur District,

LT :“”s*'-!'l"*:l“,' T

T
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145,

147,

148,

149;'

- Shunter MR 386,
" Arsikers, C/o §r1niVaSan,

145,

(?T Sri Praead Kiran, .
. pged about 24 yeers,
s/

o late. Govindaswany, = -
S Railuay,

Railuey Ticket Collector,
Neer Reilwey Under Bridge,

-Hassen Road, Arsikere.

»Smt Rachel D’Non*e

ed about 53 years,
U?o late H.,R.D'McEts,
Briver Mail MR 25
S,Railuay Bangalc“c,.

' No.220. U&T Road;

Opp.Banasuadi Rai;uay otc,401,
B8angalore-84,

vSmt.Nishajen,
- eged about 58 yzars,
u/

i/o late Syed Abaul Freuz,
kssistent Guerd, €,Railvay,
Bangelore City, : -
C/o Syed Chouse Pasha,
No,.304/1, Reiluvay Qusrftercy
MG, Colcny‘ Bsngslcre-27,

Smt,Rsiyajan,

aged sbout 60 years,

M?o late Tajpesran

Passerﬂex Driver MR 47E,
S.Railvey Mgsdre, Ne. 6,

R.V. LEYOJi espadripuran,

8ange lore-ZU

Smt.knnamary,

ed ebout 43 years,
U?o late k.Chendran,
Shunter MR 359, S Reiluay,
Bangalore Cantonment,
Muthamma Garden (Chinnappe Garder},
flunireddypealya, Bangdlore.

Smt, Jyothilakshmi,

ed about 50 years, .
U?o late Chinnavenkate Remanepba,
Diesel Rssistant MR 567,
S.Reiluay, Rrsikere, . oo Jeyeppa,’
retired postman, 1 Cross,
Dounxl.ine, Hessan Roed,.

& ,
-QQI’Baharaﬁ\Singh S.ke
&

0 Rﬁéjgneyaram Tived,
“N9'81‘3*W ailuway
-sfﬁere’)ﬁoﬂamone ath Croea,

.+: APPLICANTS
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KeMadurei, ¢ .-

S/o Kalu Moudaliyar,

aged ekout ¥E years,

Goods Driver, MR 680, . _
S.Regiluay, Shimoge Towngy:..o

R«hiColony, Neer Railuay Statlonj

Shimoga Toun<577 201, -

H.Sosathfé_ﬂgiayana§§
S/o H,Sr&ntvasalsh,-

. aged sbotit 53“ye¢fh}€,

153,

" No,J

154,

155,

1564

157,

g

Shunter MR 797, ; :
Bangaloté City, S,Railuay,
No.17, Remakrishnalah Street,
Seshadripirem, -
Bangalors-560 0720,

Kousalya Bef,

aged 52 years,

.M?o late K.Kerojil Rao,
Driver ‘Goods MR 637,
S.Railuay, Mysors,
.~N; loco Colany,
Reilugy Querters, '
Yadavagiri Poet,
Mysore-20.

R.Pram{le bai,

aged about 50 yeers, '
M?o late J.Sathyanarayzara,
Shunter MR 748,

Bangalgte City, S,Railuay,
No.3; Beeradevaru Gudi,
Ranaginghpet, 4th Cross,

Bangalore City,

Khamrunnisa,

aged about 43 yeers,

W?o late Yusuff Sheriff,
Shunter MR .835, S,Railuay,
Bangelore Centonment, No.99,
C/o Sajjed Sheriff,
Jadidasnagar, 3rd Créss,
D.J,Halli, Bangelore-45.

BeN,Nagaraja Rao,

S/0 BuNeMoorthy Rao,
First Fireman ML 1525,
S.Reilusy, Mysore, Hn,112,

Kanakagiri, Municipal Farm Rdad;

Vidyaranyapuram,
Mysore-570 008, "

krokya Mary,

aged about 60 years,
M?o late M.Chinnaswamy,
Briver Passenger MR 82,
S.Reiluway, krsikere

Je T - Lo e
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«

*Mysore-570 15.  i

'7f:V.ﬁ.Selvarangam

459;1

,elvathagra?é,

§/0 V.B.Rppaiah Nudeliar,'
eged akaut 53 years, -
Driver Pessenger MR 483 -
S,Railuay, Bangelore City,
No,63, Pillenne Gerden, -
II1 Stege, Ralluway LayuUt,
Bangelore-SCO U4a.

Fo Rrokya Dass,

S/o M.Francis (;ace)  f4 T

‘aged sbout 24 yeers, .
‘Driver Passanger MR <34, -
‘S,Railvay, Hariher, I-Cross,

01d ﬁrlapur, Guthaov joat
Hariher - 57'7 603,

N.Sundare, ‘ ,
ed about 55 yssars, Y,
W?o late G, Ethirajulu Naiau), )

‘Oriver Passcrger MR 90

'§,Railvey, Bangc¢cre City,

- No.208 vREH‘Solony, Whitefield Road,

NadheVapuM Poet “t
.

‘Bangelore-sso 04

: rOju '
ed about 54 years,
N?o late D, Arumugam,

First Fireman, S, Raiany

Bangelore City, No,U/41,
Selvanagar,. Okalipuram, .
Srirampuram P.0,, Bangalore-21

Shanthamma,

ed ebout 60 years,

90 1ete Sunder Cabji, - -
Briver 2oode MR 705, : '

" S.Railuay, Hariher,

No.79, Cld Arlapur,
Harihar,

i ,$nthon1amma,

o late B,Sandisgo,

unter MR 805, S.7 ?aﬁan),
Rrsikere, NarAan Villa,
Behind St.Merry's Churﬂh‘

S?ed about 45 yéars,
h

Uig\late) G nthony, ‘ :
Sﬁu ter REF3? SyRal LUEV&
&psagﬂmji 5h1nd SEuMerrytes . o IR
Church, réfikerc, e l;.,gPPt§C?NTS.'
. ;.’: ‘ e on :‘ -
e
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- 165, Sallath Mary, .
aged ebout 58 years,

U o late.Arokys Suamy, ' h ' o - ‘ ‘%
Shunter MR 219, ' . i
S,Railuay, Hariher, . an ;

C/o Thomes, TXR's Office, .
S.Reiluey, Birur.. . ‘

166, P.Phanelaxmi, e %
ed about A9 years, ‘ o !
U?o late P,Munisuvamy, : . .
Oriver Gonds MR 683, -
S,Railvey, Heriher,
i - B/o lete Sunder Galiajdl.
' ' - No.79, 01d Arlapur, : .
Harihar,

167. Kamaekshiamma,
‘aqged about 58 y=ars,
U?o late Chokkalingam,
Shunter MR 227, 3,Railvay,
Yesuwanthepur, No.48 '
Selvanagar, Behind Bevi Talkies,
Srirampdren, Bangalbrs-21,

168, C Fletcher,

- S/o A.Fletcher,
aged about 62 years,
Driver Passencan MR 381,
S,Railuay, lMysore,
No.58/59, Kennedy Nest
Pushpagi;i, Mysore,

169, Razia Knanum, _
ed ebout 28 years
070 late hbdul Hameed,
Shunter ‘MR, S.,Railuay,
Rrsikere, ﬁ /o Md.Abbas,
Gopal Singh Querters,
B.H Road Rrsikere.

170, Mazbagol Jan,
ed-about 49 years
U?o late Ahmed Baig,

. Shunter /R 521, 'S, Ralany oo
Bangalore City, C/o Rfroze Belg,
No.99, 3rd Cross Roed,

Iadidas Nagar, D.J. Halll,
Bangalore-~45,

171. V.Surappa,
370 Venkatanarzyenappa,
aged about 72 yeears,
Passenger Guard EM3 88?,
5.Ralluay, Hassan, No.813
9th Main, 4th 8lock, - |
-Jayanagsar, Bangalore~11. Y ﬂPPLE&ﬁNTS

es .Contd /’ ._.
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. R, Sr;nivasan,"’
..8/0 Rameswemy,

”.'ﬂaged about - 64 ears,

173,

174.

175,

176+

177,

Driver Goods MR- 755, o
S,Ralluay, Bangalore City,
No.62, III Cross, . .
K.N.Extension Yesuahthapur, .
Bangalore = 25 , :

S.R.Sarasuathi,
ed sbout 50 years,
W?o lgte S RaiagﬂraTa Rec .

" Oriver Goods MR 737,
Yeswanthapur, S.Rsilvay,

No,28, Rnajana Nilava,
II Main Road, H.K.Negar,
Yesuanthapur, Banga:oru 274

Farida Banu,

agad about 35 years, -

W/o late Syed Nisser,

Gizsel Assistant ML 124%
S$.Railuey, Arsikere, M. 2257,
Bsoke Wast Croes-20,

Mysore,

ColNe Sareeranga,
S/o C.Narasimhachar, -

' eged abtout 539 years

Rssistant Guarc EMT 726,
S.Railuay, PBrsikere. .
No.46/2, h1d RUS Road,
Rrsike‘c,

E,Chandra Bai,
‘aged about 54 years,
)

W/o late Y.Ekambarem,
Driver Goods MR 379,
8.Railvay, Yeswanthapur,
No.4371, 3rd Cross, -

- 13th Nain, Subramanyanager,

Bangalore=21,. -
Philomine,

ed about 58 years,
. w3

o lete T,.Frokyasuairy,
Briver Mail MR 18,
S,Railway, Bangalore City,
No.21, Hanumanthsppe Road,
Kemma ahalli Ramasuemy. vblVe,

angalore Ci+y,
s ;-uram, ﬂysw;e-arc oos,

... APPLICANTS.



179,

180,

181,

182,

184,

185,

,3oﬁailueyl Mysorse (SKLR),
0

s 25 oa

B.Jayamme,

aged ebout 57 years.,
U?o lete N.Basavaral,
Driver Passsnger MR 73,
S.,Railuway, hrsikere,

C/o B.Vasanthakumar,
"No.6/C, Reilway Quarters,

Neer Children's Park,
Bangerpet.

Zgilunnise,

aqed ebout 60 vewrs, .
U?o Syed Yaseem (late),
Driver Goods MR 480,
S,Reilway, Mysore, No.2599,

"§th Cross, Mousa Diven Khanz hoao,

Mandi Mchalle, Mysoie.

A.Rghimem Knan,

S/o Imen*Khan,

aged akout 69 years,

Shunter M2 300,

5.Railuay, Harihar,

No,452, T Cross, Gancdhinsger,
Harihar, .

Prepullekshi,

aged about 81 years,

M?o late Christopher Andreus,
Driver Coods, MR 570,
No.94/8, Loeo Colony,

Reiluay Quarters, Yalavagirl T3,
Mysore-20.

Gayatri Shanmugam,

aged esbout 38 years,

U?o lote S,3hanmugam,
Briver Passenger MR 205,
S,Railvay, Mysore,
N0.91,”VR&'Railuay Quarters,
Mysore-20, '

N.Narayanaswamy,

S/o Narasappa,

aged about 62 years

Shunter MR 440, S,Railuay,
Yesuanthapur, No.5/6/47,
Laxmipurem, Near Railuway Staticn,
Hindupur,

N;Mohixuddin Khan,

S/o M,Abdul Nabikhan,

aged ebout 63 years,

Guard Passenger EMT 461,
$,Railvay, Mysore, MNo.2244,
Sawday Roed, Laskhkar Mohalla,
Meena Bazeaar, lysoTre,

+.. APPLICANTS -
. .Contao/"’v . * »
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‘xYV1Ct6T’
"8 /5" Jasephy -

.pplicants in 51 Nos120
.M R6 ere. applicants;ln‘;».

D .

aged _about 67 years,-f

" ‘Shunter MR 315, S Bk N77/92 CET ?fnﬁ

S.Railuay, :Bangalore’ City,

'l7c/0 F.C.Nathan, Np.z,

187,
18@;
139,
190,

194,

192.

fMukthe Garden o o
‘ASpur Tank Road, Chetpet,
Nadras ~ 600 031, - ) "

K.K.Eagarathnam,
S/oK.h. Raghaven,
retired Briver 'BY Brade,

- Staff No,P,5521,

“Rajaneesh m ShoranJr.

K. Velu. 5 o Unnerd,

.Retired Guard '0! Grads,
“§,No,'6314, Deveki Saﬁanam,
-Nedungathoor, Shoranur = ‘e

KuKesaven, ‘S/o K@n&hy, | | . o

Retired Guard
SJ.NO.GDGG .
Shanthi dhaVan,
Ueloor.,

P. Paramasuaran Neir,

S/o Krishnan Neir,

Retired Guerd “k" Speclal Grace,
S.No,5077, Pedinchare Chonal House,

'Shoranur-1.--

V.CeSankunni Nair,
S/o Achuthen Nair,

-Retired Guard “ﬁ“

Speciel Gmeve, S.No0.6172,
ﬂzikkara House, Kevalappara,
Shoranur. . '

P.Su ndaresan,

s/o Kunhikoran,

Retired Driver -®g"

S.No,P 6439,

Vanagas, 4/7]

Bpposite Prouidence High Schoel,

_Gandhl Road, Calicut.

Sgmy piliei, | - @pplicants in S1.Nu,
unchalam P?illai, , 187 to 193 ere
\Guerd A% Grede, ‘ agplicants in 0.k.44/93,
3, Gift House, ' ‘
'Sh.ranura e 0.0 %ppLICANTSp
: - ...COntd‘/-




AL e e e “28“ ‘“g
194, - R,Ramar. Ngir, . -~ . 7 e
S/o K.Nerayanan Neir, z

Retired Driver 'B' Staff; Sy o
Ne. P 2314, R % :
Raviyankandath Houss, T : :
Chuduvelathosr, Shcranur ~ 1. | -

195, E.K.Ramankutty Nair,
5/s Kanran Nair, : |
Retired Guard Specisl Grsale,
S.Nc.6096, Mundenath Hetise,
Cheruthuruthy Fost, :
Trichur District,

496, R.Krishna Neidu, =~ = . B .
' S/c Ramekunhen Neidu, : o v
Retired Driver '8', . : T _
S.Ne b 6445, ‘
Nallisseréparambil'House,
Mudeliasr Street, ‘
Shoranur - 1,

197, L.Menikam Fudaly, : :
5/o C.Lakshmanan ludealy, ' 4 .-
Retired Oriver 'C*t A
S.No.P 4026, Manickanivas,
M.G.Read, Shoranur-3.

198, T.V.Sreeman Pillai,
S/e T.V.Ropan Pillad,
Retired BDriver 'A' Grace,
S,Nny® 1794, :
Sunil Viher, Ganeshgiri, 4 . o
Shoranur-1, = ' . - ;

198, E,Parsmesuaran,
S/s P.N.Sghrasanams lyer,
Retired 'R Special Grace Guard,
S, N .1495, Devi Nivas, _
Nedungetur, Shoranur-1.

T oo TR o % - S 2o e o o e

200. T.Sankunny Nair, S/s M,Achuthan Nair
‘Retired Guard"k', S,Ne.6459, :
Pedmalayam House, Paruthiprs,

Sh.i‘anur. _
201. C.Balakrishnan, Applicants in $1.No.
S/o T.Sankaran Nair, 194 to 201 are
Retired Driver 'B', . applisants in 0.A.45/93.

Staff No, P 5702,

‘Krishna Vihar, Vellathsel Nager,

P.0.Chexuthuruthy, . 4

Trichur District. ees APPLICANTS
v ave o VC'O ﬂtd l;/-




203,

204,

285,

206,

207.

208.

e 29 .o'f"" N

K G|V1rdan Kutty Nair,

'S/n C.K.Achuthan Neir,

Retired Driver, Staft No.F,2833,
"At Special Grade, Vadekkekonnaneth

House, Chuﬂuvala*hur, Shoranur - 679 121.

P.,Remenkutty Nair,

S/o Z.K.Shankarsn Neir,
Retired Guard “A%

Speciel Grade, Staff No,
E 14671, Pullconni Houso,
Chuduvaiathuyr Shorahur-'-

P. Nare{ane Pillai, :

r ishnan, Renireo _
Driver ULH - Staff Ne,P 3504,
Poovathlngal House,
Kizhsekathil, Panntnipra,
Shoranur-1.

S.Raman Neir, S/e.Krisrtnan heir,
Retired Criver “C“

Staff Ne,P 7065, Sxam ical nusze,
Chennthurfezithl Paet,

Trichur Distrizt.

V.Nsrayanan Ezhuthachan,

S/o DyVelu Exzhathachen.

Retired, Lete Shunter,

S,Ney P 8117, Devasamperambil Houee,
Mannanur. Post, via ﬂahhlcpdbdo‘

K.Chellan, $/o T.Karuppan,
Retired Oriver “C" S,.NeyV3,
Muthukurssi, Kunnath House,
Genashgiri Pest, Shoranur,

K.P.Gopalan, S/ K.Narayanan Namb*ar,
Retired Guard gty 5,No. 7525,

%] eela Sadan®

Railuey Booking Cfrice Roccod,,

Shoranur, ‘

ZUQAjf N Kesavan, S/o Perugan,A

-

irogd I.F.Man YBY,

-S;Nd.” {J 10026,
edathil Houss,

- Gho akulam, Shoranur.

el Sankaranarayanan,

Govinden Nair K.,

ﬂsrﬁéeﬁ@rﬁq Briver WA® Srecial

. 5. Mgl W\2911, 'Rame Nivas',
i X&:*, Nangakad
1‘

ree

HPPLICANTS.

RN ] Contd /"
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211.

212,

213,

214,

215,

216.

2117,

218,

219,

220,

s 30 L 3L

K.hchuthen Nair,

8/o kchuthan Neir,

Retired Loce Shunter,

8,No, B 6054, Kadambet House,
Mundamukam Amsom,

Post Ganashgiri,

Shoranur=3,

C.Manimuthu, $/o0 Chambaks
Mudalier, Retired Driver "&",

.&,Nn,P 7492, Nambanthodi ncuse,

No.179, Mudaliar &treet,
Shoranur=i.

KePe.Govindankutty,

Since deceased by Legal Rep:iesentative;
Smt.Sulochana Amma, HeNn,5/4987%,

Namban Thodi, Mudeliar Sireet,
Shoranur-1,

.E,.Balasubramanis Menron,

$/o Madhava Rao, Retired,

Driver "B" Grade, 3.No, V' 6,

"Geetha Nivas™, Ponnemengalam House,
Shoranur.

K,Sankaran, 3/o Madhavan K.,

Retired, Driver 'A%, S.No,F,4305,
Kayanathuthedi House, Kallippadam P.0.
Shoranur - 2.

V.KoVelukutty, $/0 Kelu Neir K.,
Retired Driver "&%, 5,No,9730,
Karthika, Kanaleppara,

Shoranur.

M.Velu, $/o0 Velu,

Retired Driver “B"™ Grade,

Staff No, P 7936,
Naikankunnathu Veedu,
Kovalppara P.0.

P.P.Velukkutty, S/o Snanku,

Retired Driver "B“,

% Nn., P 7192, Padincharvettil House,
Karakkad, P.0.Kavelappare,

P.T.Ouseph, $/o Thomen, Retired.,
Guard %B"™ Grade, S.No, 9431,
Payyappilly House, Vappalassery P.0.,
Angamali, Ernakulam,

P.Krishnan, $/o0 Imbichyadi,
Retired, Driver "&"“ Grace,
&,Nc, P 5730, Krishnaghar,
Nedungathur, Shoranur-673 127,

S1.Nos, 20% te
216 ere epplicants
in O.he46/93. ‘

... sAPPLICANTS

e .gﬂntd./‘

&
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221,

222,

224,

225,

226¢

227,

228,

223, .

M.Chendukunhen, '

S/o M. Imbichikutty:. o
Retired-, Driver the
Special Grads, S.Nn,F 2897,
Pilassery House, P.8.Vengeri,
Via Calicut. ‘

M.P.Kesaven Nsair, ,
S/o P.K.Chandu Nair, Retired.,
Fireman "8%, S.Nn.9461, .

Chemmanassery Padinharu Heuves,

Kettonol P.0,, Celicut,

P.K.Ramapanicker,

S/o Chemy Penicker,
Retired,, Eaeed.“A" Grade,
S$.Ns.B284, Navaratns,
P.0.Kunniampuranm,
Ottepalam=4.

'K. Bal akr iShna Me []O';”l,

5/e P,Madhave Menan,

Retired Driver

Special Grade, S5taff No,P 2437,
Kerandathil Hecuse; derancathil
Trichur - 1.

&.P.Chinnan Mennon,

S/e P.Sankunny Murnen,
Retired Guard o
Special Grede, $.No,9333,
Klangst Ushas, P.0.Pulaked,
Viz.Chelakara, Trichur,

M.P.Gopale Pishareti,

S/e C.P.Raghava Pisharcti,
Retired Guard Special Grade,
Paprnima Manjakkad,
Shpranur-679 121.

C.Chandrasekharan,

/o M.KMennn, '

Retired, Special Grade Guerd,
S.Ne.7618, "“Gekul®,

Ashak Nagar, Kamboni Roed,
Ryyanthele, Trichur=3.

VoM.Bbdul Kadir,
S/a VMeMchamed Heji,

o ;af§1ﬂ;Qvf

1
.ane,

Retired, Guard 'A!' Special Braca,

5.Ne,9826, 20/163, "Thzpaini®,
Peethol, Trichur. ,

'mrfﬁhESKaran,»S/d 0,5.Paran,
‘\qurath House, P.0.
ychery, Via, Trichur,

Iet¥nec Coods Guard, S.ie.,C 1930,

$1.Ne.217 to 223 are
applicants in 0.A.47/93,

S1,N0.224 to 229 are
applicants in 0.K.48/93,

... RPPLICANTS
.-u C.ntdo/-



230,

231,

232,

2373,

234,

235,

236,

237,

238,

239.

e 32 oc

P.Narayanan,

S/o Sankaren, Retired,
Speciael Grede Guerd,
S.Ne.EE 86, “Ushas",
Rayaroth Pafemb, P.0.Parel,
Tellicherry-670 671,

V£ .Sankaran Nair,

$/o T.Nareyenan Neir,
Retired ., Guard 'A' Special,
5.N0.12746, Ashirvad, Perel,
P.0.Koothuparamhe,

Pin-670 643,

C.H.Balan Nambiar,

S/o0 Kunhikrishnen Adicdi #,,
Retired Guard, &' 7.0 1
S,MNo,997, Usha Bhavan,
P,0.Kottayampoil, Via, Vellicharry.

‘M,Padmanabhan Neir,

S/o B.V.Krishna Meron, Retired.,
Driver 'A' Special, S.he. P 5754,
Davi Nivas, Kottarathumpars,
P.0.Azhikode, Cepnancre,. .

- K.K.Susheele, 4/u Late

UsC.Pnandan, Retired,, Driver ‘pt,
5. Ne,2635, MAnand® Viher, Ylavil,
Kannirr - 670 008.

M,Narayani, W/o Late K.P.Narayznan
Najr, Retired. Guaxc RV
S.N041903, Madathil Houseé,
p.0;thirskkel, Cannanore- 670 011.
K.Xunhambos, S$/n Rppu, Retired.,
Shunter 'B', S.Ne.P.5331,
Packkadam House,

P.0.Trikkripur, Kazharged.

K.M.Vanajakshy, /o Late C.H.Gepalan,
Retired Guard 'A! Special,
$.N039498, Chettiyam Veettil,

“Near Railuay B Cabin, Badagara..

A.K.John, S/e R«J.Kurian, | $1,Nu.230 te 238 are
Retired., Guard 'R', applicants in 0.k.49/93,

S.No.9€63, Ariyathu Peraintil
House, Pallgm.P.0.,
Kottayam = 7.

R.Merappan, 5/¢ Rama Gouwndarn,
Retired D#iver, 'C! °
Staff No. P.2718, ED-118 O,

:Railway Celsny P.0.,

Erode - 638 002,

'«ss RPPLICANTS.
.. .Contd./-

.



® 240,

- 241,

2425‘

243,

244,

245,

246,

247,

248,

;? 33"%&

-K C. Nallappan,

S/o S.Chinnsppe G-under,
Retired Driver A Special,
S,Ne., F 2946, Door IT o4,
Parvathi Krishnan Street,
Kollem Palayam, '
Erede - 2,

P.Karuppannan, s/o Pnﬁgig Gowpcer, "
Retired,, Driver 'A',

S.ho, P 3583,

Korakattu Va1381l

Door fo.5229/A 14 Faavarf ?.:.,
trode-7,

M, Kanjasany, S/e Mgrappe Coundewr,
Retired Driver 'C', S.No.P 2499,
9a“apa, BUN Roed, Erede-g38 002,

Nuthusamy S/0 Palani Gounder,
Retlrad Driver'C' S.Ns,P 37CE,

'Raghavands Nagsr, trsoe-.. g

R.Remasamy;y’ S/o Ryeeﬁdubuun&

‘Retired, Branter'?8', S,No, Zaaﬁ

Pudhupalsyam, Joor 246,
klampalayam P.0., Erode-8,

8 Kandasamy, $/o Sengadan,
Retired Driver 'C',
Staff No.,P 4103, Ragevana1dar

Negaer, Door No. PRB 18, Fauery R«S.,

Erode-?.

C.Kumarasemy, S/o Chellappa Gounder,
Retired,, Fireman '8B', S.No.P 7885,
Door No. PPI-283, Pudupalayam,

Allampala'am Post, Erode-€,

T Ja Peerakhan, S$/o T.Je«Jemalluthsen,
Re* 1red «y Driver *B°,

S.No, V.38, D.No,94, Relluay Colony.
Post, Erode.

Uelappa Gounder, K,
S/o0 Kolanda Gounder

‘Retired, Shunter 'B'

.#8.No, P 3370,
4ﬂ;}f¢%upalayam, Kattoor, :

m P¢Os, Trods-e,

5’ A -
‘ayam kKarkam
af,x;f‘ ;
A~

vv. RAPPLICANTS.
. .-C_O%td‘/" i




250.

251,

252y

253.

255,

256,

257,

s 34
A ,Nallasamy,
S/o Avs Gounder,
Reslzd., Driver 'BY,
S.No, PT3 10237,
D, No.280, Puthupalayam,

ﬁlampalayam P B.,
Erode-0.

N,Kaliannan,
S/o Ngllapounder

Retired. Diesel ss&étant

S,No. P 4011, Sastri Nagar,
D.Nu.55, Near Warer Tani,
Erode 638 002,

K.Ramasamy,

S/o Kalianna Goundan,
Retired, Shunter ‘B!,
S.No,P 3958, D.No.B%
Bdappalli R.S: Past,
Cavery, Erede-7.

. P.Sengeda Gounder,

S/o Palani Gounder,
Retired,, Shunter B,

SyNo. P 4429, D.Ne,58,
Bdapall] Yiilage,
Pappapalayam, Cavery R.S.,
Erﬁde 70 :

P Nuthusamy,

5/0 ‘Pezizni fisurcsy,
Retired, Shunter 'B',
S.Np.P 500 udhupe¢aycm,
D. No 263, Agraharam,
Alampalayam P D., Erode-8,

V.Sengodan,

S/c Velappa Gounder,
Retired, Shunter!B!,
S.Na. 5133 D. Nc.Z/HO

Uttapalli, Plllayar Va11 StrﬂeL.

Cavery, Erede-7,

K.Chinnappan,
/¢ Komsra Samy Geunder,
Retired,, Driver 'C?t,

- S.Na,P 3531, nvakathu,

Cavery r. 0., Colony Road,
'ErBGB—'?-

P.Venkkatachlam,

S/s Peruma Gounder
Retired., Shurter ig
S.Ne. P 4097, = 1/11
Karuthuveli Thottam,
Odappalli, Cavery R.S.

Ernde-T.

... RPRLICANTS,
+ esfontd. /-




258,

259,

260.

261,

262,

263.

“Thenai House

N, Uelappan,
'S/o Nella Geunder, | | appli?ant
‘Retired,, Shunter '8', B '
S.No. P 2647,

D.Ne.1/20, Odapalli,
Cayery R é., Eroﬁe-?.

T.P.Govindan,'

-S/o  P.,Kunhambu,

Retired Guerd Special
Grede, Staff No,11159,
Prasanne Nives, P.0.,
Chirekksl, "

Cannanore - 670 011,

K. Sreedharan ‘
S/o B. Achuthan.
S.Nn, P, 318P‘ '

-Opp, Railuway Station,
Chirekkal P.0.,
Cannanore,

M. Bal kr*shnan,
S/o NamBikutty,
Retired:, Guard-!A',

- 8.No, 15870,

Mangkketh House

. Cood Shed Rcead,
~ Tellicherry,

PaKo Raman Nair,

8/o0 P, Kurhambu Nair

Retired,, Driver 'A! Special
Greads, 5 Ne, P 6446,
Kavinchalllh Peley
&zhikode,’ C%nnanore-670 009,

V.M. Karthlyanl Amma,

' u/o Late K.P.Janardhsnan Ngir
. Retired:, Special Grade Guard,

S5.No,9650, Ashok Bhavan,
Thamarakuzhi Malappuram,
Pin-676 505.

K.Govindan,

S/o K.Aruvan, Retired., _

iyer 'A', Presthe Bhavan,
>h<$hode P.0Mlavil,

S8, Nu 239 to 258 ‘are
]_n 0 oh 50/93

APPLICANTS.

Contdo/"

¢



266.

267.

268,

269.

279,

272,

273,

v_Retlred..

. 36 DO“

N,Vasu, S$/o Rampothy‘ s

~ Retired,, Shunter 'B

S.No. P 5024, _
Kottiyath Houee,
P.0.Muzhappilanged, :
Pin- 670 663, Cannanore,

PeKoKannan Neir

S/a Appu Nair,. &etlred.,
Shunter '6', S.Nc.P.77%4,
Vaprkulathu Vayil,

Near Akliyath Temple,
P.0.Rzhikcde,
Cannanore-670 009.

P.®,Rehini, W/o Late K.Lneﬂdt 'S1.No.259 . to 268 are

Retired Shunter wgw, applicants in 0.R.51/93,
S.Ma, P 7173, - :
Chambakachaiil House,

r+0sMuzhapilanged,

Cannanore District.

-*C.K.Chancan,

s/o’ Ambadi, Retired Shunter'B',
S.No Py 8223 Kanavi House,
Ekkchi P 0 Pelicde,

Via,,. Trikkarlpur, Kazharged,

l..Nerayeni, W/c Late k.Krishnen,
ghunter; S.,No.P 7490,

Machirpurem Houss,

P.0O. Cheruvathur, Kazargod,

PL.M. Hymavathy
271.

Wle Late B\, hac‘bhz‘ramarbl 1,

Retired mri. :r A Special, Guerd,
S.No.&a%8, &&eamdlh&u

R'I;%ut. Towjtar € I's: ¥Hoh Scholll, '

Mndsved. Cannanore.

T«P.Leelavathy Amms,
W/o Late P.V.Kesavan Nambiar,

'Retired, Driver R Special,

S,¥e8.4654, Kesave Nivas,
Near Elayaqoor Temple,
P.0.Mundayad, Cannanore.

V.&»Balakrishnan,
$/o V.Demoderan, Retized.,

Oriver 'A' Speciei,

_S/No. poasel, B |
8/9, Reshmi, N.Naqgar
P.D.Thottada, Cannenoré- v.. RAPPLICANTS.

...Contd./—

. &




274,

. 275,
276,

2717,

278..

273,

280,

P. M Sreenlvasan,

S/o P.Govindan, Retired.;

" Guard Special Grede,
$.No.12054, 'Smrithi', -
Post Vengeri, Mathoth Paramba,
Calicut. : .

. P.Krishnan,

S/o K.Perumal NaJuU‘ ‘
Retired., Drlver tA' Specizl,

‘5.No.P 4360, 3/2‘5

Opp. Spares Lend,

~ Vadekkanchery,

Trichur-680 528. .
A.Bhaskaran, %/o0 8ppu,
Retired., Diiver 'C' Grede,

S,No. P 4301,

“Ryyanatu Parambu House,

Ayyeppankavu Road,

Kochi-18,

K.Choyikutty Kahnoli, _
S/o Kandan, Retired., S o

Driver tct, S.Ne. P 9430,

Kannoli House, Kacheri Aneom,
Desom, P.0.Calicut-673 011,

C.Madhavi, W/e Lat€
€.K. Krlohnan, Retired,,

‘Driver 'C', S.\e,P. 3737, -

Krishna NiVas, Poolayil Feremba,
P.0.Kallayi, Calicut-673 UGa.

T.Kesavan Naif, Si, No.269 to: 279 are -
.S/o N.Govindan Neir, o applicants in O.R .52/93

Retired., Guard-'8!, .
S,Ne.4956, Santha Sadan,
Chuduvalathur, : ‘
Shoranur-G?? 121,

M.Elies Aron Raj,
S/e S. Mariadess,

'Retlred A Special Driver,

S.No. P 3702, ED 196 E, - oY
Railuay Colony p.0O.,
Erode - 638 002.

-'C R sagpe Govindan,

FS/O Eekhinnappar, Refir"d
V/ %hgntery43,\g. P 3631,
{/ s PR aIl%%;xColony .Q.,

c'o .-Contd. /’ .

... APPLICANTS.
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M.Kasimir Leuis,

282, 570 K.Maria Louis,

: Retired,, Guard A Epecial,
S.No.,%2119, Annadurai Street,
Madar+ nede r, ,
Er0d§-638 002

K. Muthusamy,,S/o Kelandai
283, Gounder, Retired., Guard ‘8’',
‘ S. No.12011 17 Ramamooriny

Streey, Kollampalayen,
Erode~63§ 002,

K.Sundaresan,
284, s/o N. Kalyanasundara Mudalliar,
' Driver R Grede, S.Ne, " 267,
N®,48, Lenin Street. '
Erbde Ralluay CelonyPest,
: EroJe-Z. S,

~ Ke«R.Lakshmanan,

- 285 S/o M.Rengasamy Kara*

+7°7* Retired.,, Driver ‘A unacial,
Staff No.P 4467,
Morth Ede Straset.
Bheema Nagar,
Tirochirappelly,

: Pin—620 001

. K.Subramaniam,

265, S/o S.Krisknpasamy, Retired..

W Driver 'A' Special Grade,
S.No, P 1788, 45, Lenin Streaet,
Railuay Cnlony Post,
Erode-638 002,

R, Sethuraman, ' : : o
287. S/o Rathinam, Retired,, e :
Driver 'A' Special, : ' :
S,No, P 2888, '
Ilamathi Illam,
106, Bharathi Palayam,
Mowlappalayam P.0.,
Ernde-Z

M, Fhlnnappan ‘
288, S/h C Nookkan, Retired.,
Dideat Shunter,
S.No, P 7785, 7/B
Railuay Colcny, : : .
- Erode-2, " L @

MeMarappan,
289, S/u M.Mathan, Retired,
Driver 'A' Speciel,
S.Ny, ¥ 3779, 107,
Kamalagam, Berathy Palayam -
Streef, Mulspalayam Paﬂ. : R
QV Ermde-? ees APPLICANTS

..°Cng£d./é




Retired,, Oriver At -
_SpBéial,vS{No.P:BZQif-
- 403-C; Railuay Celony,

- Erode-2, - e

zﬁ;Samdei,-S/i2ChéhéﬁdtHQij;z”;

:. . A,lingappan, 5/O'S{nyQV0'3f
Retired,, A
'Dtiver;‘S;No.P-1714,‘19,

! Special

Kethukaren Strest,

. Kollempalaysm, Ernode~2,

293,

- 294,

295,

296,

-Erede-~2,

297,
29¢.

299, |l

v

-

- Erode-6338 00

;~'§Nl . W 0o
'quﬁ%ﬁ%igﬁ

T.5.Srinivasen,

.8/0 R,Suaminathean, - -

Retired, Driver 'A' Special -
S.Ne.P 4339, 3457, . 4
Reilway Quarters, Railway Ceiony,
Erode~636 .002. '

£.Nemasivayam, S/® M.N.Balzrandam.
Retired., Driver 'A' Special,
S.Ny. P 6511, L =18, '
Housing Unit, Periar Nager,
%o, Tamilnadui : : : -

KeM.Munirej, S/e¢ K.Munuswamy,
Retired., Diesel Assistant
S.Ne.PT2 10212, -
Manickkavasagar Sireef,
Sastri Nagar, : _
Railwav Celony P.0.,
Erecde-2,

L.Anthoni Suamy,

S/ Lourdu Suamy Pillei,
S.Ne. B 1419. 41/A°
Railuay Coleny, . 4
Erode-638 902, . ’

M.BLepathy, $/« M.P.Mooka

Gounder, Retirec, Driver

'B! Grade, S.Ne. P 937g,
17/F €1d Railuay Colony,.

'V.Balaraman, §/a Venkkatasuamy

Naidu, Retired, Driver tB!
Grade, S.He. ¥ 9420, -
Railway Celomy, Erede-2,

”‘_P;zéggeaue » 5/0 Perumal Naidd,

:r 'B! Grade,

17/8

et, é:oi§~2,

CA\ N -

spauljfgée SYSmli Nathan, S1,Nc.280 ts 299 are
ttiredDriverd [{B! cradse, applicants in 0.k.53/93,
= 414/0, o

.OQ’

e y Colsgry
Erode-2, _ Lot

5 g ..o RPPLICANTS.
ANG PV

. ;'o . CCOﬁtd . /"'




>0'0v 40 o0

P, Pangunni Menon,
S/u T.CeK.Nair
. s Retired Guerd ‘R‘ Special,
. S.Ne. 15200, “Pcurnami“
. Nangapna Nagar P.0,
Olavakkot, Pin~670 002,

M. Krlshnan Nalr,

S/ Kunchu Nair, Retired..
Driler A Spec1a;

S.Ne, p €444, Sr! sh‘lam,
P.0.0lavakket,

301.

V.Sreedharan Naii,

§/o F.R.Krishna Pillai,
302, Retired, Guard A Speria1,

S.NL.15202, Thuruthel,

Rymanam P.0., Kettayap,

_ P.A.Rajen, S/o P. u.ﬂppu,
303, Retlred Guard A Specisal,
.No.16144, Housz Ne,u6/506,
“Reshmi“ Nea1 P.A.Cajeny,
<COCh¢n‘A‘

., C.Kutty Nurayenan,
303. S/n Vl.C.Nerayanan Neir,
Retired, Guard R Spscial
8, No.7GZb Chembra douse,
Shoranur - 679 121,

Sﬁsa“?p K Knshy, S/o P.K.Koshy,
* "Retired Guerd, S Ne, 15208
Vazhakaleyil, Gngadikal F.0.
Chengannur, Pin—689 122,

. Kele Kurlan,
306, S/n K.P,Lonappen
Retired Guard K gpecial
S ba. 15216, “"Chandiri®,

School Road,
. P( Perappur, via. TrlChUL
Pin«%; 552,

N Ramakrlshnan Nambidi,
307, 5/' Chit"an“;hattathi“lpad
" Rétired. Guard 'Af,
S.Ng.1404¢, "Karthika
Ramavérmaeram, Trichu“ R0 631,

Vol Serajeni,
308. W/o Lete A"ﬂengan, Ret;rsd
Briver A épecial
S.No,F 4367, Sree Rangam, - N
Pump: ‘Engine Road, : SN .
 rlevaRKet- 678 802, " ses RPPLICANTS
‘/ : . . . s..Coﬁtdﬂ/-
‘ - N _
e




;;f4l as
:;5,5,.4r M Ramaohandran :
309, 's/y c.B. Nannadiar,.ﬂetired
" Guard A, S,Ne, 15219,
‘Panikkath House
Kollengode, Palghat - €78 r06.

awe Ve Nadhaven
';3‘b° 3/o Valuchami Retired‘,

Driver A SpEClal :
S.No. ‘P 2193,
Dallath Pouse :
Kuthupsramba, Edetﬁara 3.
Palghat, Pin-678 611,

AN bJ.Nos. 300 to 311 are

aaw- Kol Kunhimohammed _ o,g, 54/93

™. S/c K.Mojdeen “oya, . applicents in /
Retired, Guago.!C',
S.Noi 6633, Cherudath Huuse,
Kuttamassery, Aluaye-£e3 12z,

Siz' R, Narayanan S/; B.Reiaram,
* Retirsu Driver Gwods,
$.Ne,PT3 10505 120, .
Jeevanantham Street ,
Poonthurai: Raed, _;ode~/.

%13 Co Kamarasamy, S/o Chinnappa
¢ Gounder Retired,, Orive:
'Bt, S.No, P 4206, U.,No. 66,
Shclap Pruvas, Sutharrs Purem,
Er'de-zm

T S.Remameorthy
3% sfe TiK.Sendarsjalu
Retired., Driver tal Sp901al
S.Ne.P 3540, 15, Sundaram
Street Erode-2

‘ A.Abdul Jaffar,

318, 5/0 Abdul Kader Retived.,
Driver, Geods, §.Na v 44,
235 Kalyanasundaram Street,
Erade- 638 pgoz, .

. 8§ Jingamuthu, -

- 316. S5/0 V.Sitiia Naicker
Retlred Driver 'B‘
S.Ne. B 1365 D,No, 411 o,
Railuay Co;ony,P 0.,
Ery Ba

0. P 3542, relﬂohone Nagar,
X J ' U.’ Erﬂde.v . oae APPLICRNTS
- . ’ L ’. Cantd /q

." o

e e - B SR S S



318.

319,

320,

491,

322.

323,

324,

325,

25,

K.Chinnanpaiyen,

S/o knuman, Retired.,
Shunter 'B‘,
S.No.F 7458, 76, L.G.G.S.
Colony, V.O.C.'étreet,
¥ollampalayam, Ermde,

M.Krishnan, S/o Munusarmy,
Retired., éhunter,
S,Ne,10072, PTJ, o.Nz.413 0,
Railuey Colony, Ernda,

R.Thisgarajan,

S/e Ramaswamy, Retired.,
Guard 'A' 5,Ne0,14332,
Thangapattalaikarar cane,
Popnthurei Road,

Erede.

A.Chinnaiyan,

S/e Arumugam, Retived.,
Driver 'A? S.No, ? 71\6
Ne.331 A, Railway Cclernv,
Ercde, '

”

- " 4 .
P.Subramanian, S/c &®.7alsni,

Retired Gusrd 'Al,

Staff No,7448, 112.

Vinayger K5il Sirzef,

Sastri Nagar, Erede-€38 002,

S.Kannimuthu,

S/u Subbs Thevar, Retirad.
Guerd 'A'  S,No.16060,
Sundarammal Illam, 11/8
KIII, Nanjappa Lasynut,
Sulur, Coimbatere-641 402,

R,Anganna Fillai,

S/w Rengasuwamy Pillai,
Retired, Guard,

S.No. 15271, 20 hertrn Chinpe
Mariamman Koil Street,’ :
Karuhgalpalayam, Erode-3,
Perryer District.

V.Mari, S/e Venkatesan,
Retired Guard, 9.No,12563,
No,III, "Thera Illam®,
Kurikaranpalayam,
Mulapaslayam Pest, ,
Erode-2, Periysr District.

V.l.akshmanan, 5/¢ S. Yacdivelu,

Retired Guard. 3.Ne,13%55.
Bharathipalayam Street,

‘Kurikaran pelayam,

Mulapalayam Fost, Erode-2.

wp/“Periyar District.

.Ne,.212 to 321 are
lica

~plicants in O.k.No.55/93

.. pPBLICANTS.
o« .Contd./"




’ Ve K Shunmughasundaram,
397 §/n k.S.Keruppanasamy,
o Retlred., Special grede Cuard,
S.Na,3/T 35, 194 E,
Railuway Colony, Near Railway
Calony Past Office, Erode,

V.Kelnni Nalr,
328 . S/u K.Raman Nair,
* Retired., Assistaat Cuerd,
S.No,.1902, Contchery Stre=s,
Evode. .

. R.lLakshmspan, S/¢ Famas:zny,
399 Retired 'A! épecia1 Guara,
7*  S,Ne.7218, D,No,183,

Sestrl Nagar, badayam clayen

Road, Erede. -~ Z. '

V.Suamyappah,

330, 3/o G.Visuvasam, Retired,,
Guard, S.Ne, 14107,
5 Karuppanasuwamy Koil I11i Strteew,
Surampatti Road, £rode-638 CGY,
Periyar Cistrict,

: _ R.,Veeraraghavan,

331, S/o V,Rema Iyer, Retired
Guard, S,Nc.15223%, %c.9,
Tayumanava“ Street ’
Pundurei Resd, Erode-aEB ﬂ07

K.Ramalingam, ' ©§1.Nu,322 to 332 are

332, S/o V.Kandasamy, Retired, _ 11 s in 0.h.56/93.
Driver 'A', S, Ng. PTJ 10052, applicants 1 h.se/

" Door Nc.16, East Pettakarr,
Street, Erede-635 002,

.. G.R.Samuel Rej,
333, S/o G.N.Anandham Pillei,
Retired, Driver 'A!' Special,
~-SiNe. P 2836, -23 A,
Panchayat’ Union Street
Manthepe, Podanur,
C-fu-atare—23

. ”kagéép/‘L;,

Y5 B 5&{% Batcha, Retired.,
< (D i\}%r i',peclal,

P’ 72‘, 168 Main QG:'
familnzdu.

# S/o Naniappz

étired,, Driver 'A?Y,

845, 95/11 Arthi 11: am,

“Welte#re Road, Pedanur-23, )
WTanil Nadu. e : . e APPLICANTSO

/ _oo.ttontdo /"‘
L



336,

337.

338,

339,

" 340,

341,

342,

343,

D P P S [ LI St

QO'QA *s

S,Velusuemy Pillei,

- S/vg.A, .Sankeralingam Pillai,

Retired Driver 'B8' 9,Ns,6437,

B, Ne, 360, Selvapuram,
'North Perur, Main Read, "

Eoimbatcre 647 - p26.

K.Rangaswamy,

3/0 Kuppusuwamy Na;du
Retired,, Briver, Al
Specialy S.Ne.P ©464,
D.Ne.24, Main Road,
Podanur-23, Tamil Vedu,

K,Ahamed Sherif,

S/. A.Kader Batcha, Re';rpd., 

D-iver 'A! Speciel,
S.Ng.P 4341, Main Rgad,
Pgdanur-23 Tamil Nzdu,

Nenaappa Naidqu,
S/="Venkettaswamy Naidu,
Retired Driver '8t,

- §,Ne, F 2438, BaJane* Kovil .

Street, Pgdanur-zs,
Tamil ‘Nafiu.

Ke Palanianra:, _
S/q ‘Kuruppanns Goundsr,
Retired., Bpdwse-'A!,

S.N, ® 4333, N, 8,
Uilanga*tur, Kedachanallur,
Erude - 10, .

M. Palanlappan,

S/e Marappe Geunde:,
Retired,, I Fireman 'B!,
S.Na, P 4382, - :
Uellaikattur,
Kedachdnallur "'P.0.,
Thiruchengedu Taluk.

M.Chellappsan,

s/e Merappa Gounder,
Retired,, Shunter .
S.Ne.9454, Alampelayam,
Palllpalayam, Erede- 6. :

A, Palanlappan, ’
S/- ‘Athathappa Gtuwder,

_ Retired., Bhdawter,

S,Ne..F: 7465, Vn.ood A,
Velankateor, = ™
Kadachanallu1, Erode 10.

Ld -

3L.Na.333 to 339 are

sas APPLICANTS
‘oooCDntd /—

applicants in 0.A, 57/93 _

...



se 4% 4

- P.Gurusamy, .-
B4, S/t Paleniappa Gounder, -
. 284+ Retired, Drivex 'A',
S S,No, N 7160, NogY0a,
o L.G.G.S.Coleny,
' Kellempalayam, Eréde-2,.

. R.Kumarasamy, . .
345, - S/o Ramasamy Gounder,

* Retired,, Shunter Loco, -
S,No.P 6315,
Govindanvalayam,
Rlampalayam P.0.
via., Erode.

G.Samuel Durai Sanmy,
346 8/0 Gnanadurai,
“* Retired., Driver A},
Spl., S.No, P 3107, 32
Upstair 4th Crcse Roag,

'Paramasivapuram,  Laloudi-S%1 €03,

: V.Sengodan,
347, S/o Velappa Gounder,
- * Retired., Shunter/lLoce,
: S.No, F 3510, Vilankattur,
D.Me,54, Pulapelayam P.0.,
Kadachanur (Village).

. C.Nachimuthu,
s4p. S/0 Chelleops Gounder,
* Retired,, Shunter, :
S.No.P 4384, Pnclapalavzm Fast;
Kadachanallur, Palipalayem, .
Erode-6. ‘

. T.S.Alimoideen,
348, 9/o0 T.J.Shirfuddin

Retired., Driver '5',

Spl. S.No. P 3260,

47, T.J.Shirfuddin Street,
. Sgstri Nagar, ,

Near Railuay Celony,
t.rode-2,

Lo Ramankutty Nair,

/oY .Narayanan Nair,
., Driver 'IY,

\ 2310, Fushpalaya,

( §58, Cellege Roac,
{ . Pin 678 CO1.
(& guevan,

. Narayana Iyer, 4
irgh., Guard 'A° Spi.,
tNog 10472, Ne.% /780,
—¥#fya, Single Streei,:
nuld Kalpathy poni,r B
Kalpathy, Palghet -

- 678 ;003.

S1.No.340 to 349.are
applicants in 0.R.58/83.

oo~ APPLICANTS
v 4 Contd./-

1)



752,

353,

354,

355,

356,

357,

358,

359,

360,

Tannissery, Palghat. _ ; vee
‘\/. y |

o - ve _1_00 46 X oL
C.Chathu, $/o Appua | S

'Retired., Driver {

S.wo, P 5287,
Kurungad House,

Maruthe Toed, Palghato

F Krlshnan,

S/o A,Arumughan, Retired.,
Driver 'B', S.No, P 9449,
Chungath House, Kavilpad
P.0., Palghat=17.»

"F.Sukurersn Neir,
.S8/0- P.Senkara Menon,

Retired., Bsst., Ges-d,
S.No.15394, Pslakkott Houss,

l Thenur;Via. Parli,
d Palghat— 78 616,

P.Govindan,

: S/o P. Serkara Menon,

Retired,, Guard °B*,
S.No 2024, Sr*VBanm,
HoNo.M.€/33, indire %izaas.

,Kallepully,lpalohst-‘

R. Narayandn,

s/a V .Raman, Retired.,
Driver 'P', S.Ne, P SB47,
Chendrika N;layam,
Korathiodi,

.. Kaduk¥ankunnan,
““Palghat-678 005,

NoVelukutty,

3/0 Narayanasuamy‘

Retired,., Driver 's8', X
S.Ne,PTI 10113,

Rmbalaparambu, : :
Near Madrasssa,

Kavilpad, Palghat-17.

T.Velayudhan, -

S/o Theethy, Retired.,
Guard!C!', Sch. 16223,
Devi Badan, Pottakulem,
Kavilpad P.0., Palghat.

V,Visuanathan,

S$/o Kubhpaa, Retired.,

- Loco ‘Shunter,

S.No, P 5184,
Vellankad, Kzvilpad,
palgh'dt"'1 Te

V,Vasu, $/o Uelayudhan,
Retired., Driver 'A',
S.Ne, P 3164, Chandrasoudham,

RPfLICANTS.

veoo Cantd,/-

e
< .

se ox ad

=

e

P S T
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361,

362,

363,

368,

366.

ee &T o4

V,Mddheavan,

87- Velayudhan,

Retired,, Driver 'B',
“S,Nu. P 94885, Rahendra

Sadanam, Nelepuram
"lavekkct, Pin 679 002,
palghatc

T.V.Veleyudhan,

"~ S/o P.Veeren, Recired,,

Guerd 'B', S.No,6895,
Thurakad House, P.O.
PerunglttukurL531.
Falghat.

V.Sivaraman Nair,

S/o K.Kesavan Nalr,
Retired,, Guard 'At,
S.No,5852, 72/A,
Instrumentetlﬂn Tewn shig
P.0. Kanjkode he;t,
Palghat.,

S,Veerarasghavan,
5/0 P.Sincaram, Ke+ired,
Guerd 18! 'SONQ.1au&Z
H' Ne . H—2 Housing uwit,
Karamadal Roed,
Mettupel ayem,
Pin-641. 301 Tamil Macu,

M.Narayanan Nalr,
‘S/a Thavitta T Jer,
Retired,,. Diesel Asst.

- 8,No,P 9444,
'Nquakkara Hnuse
Puduppaniyaram P Ja,

Palghat-678 733,

- KeKsSyumamania Iyer,
"S/s K.S.Kuihne Iyer,
Retired,, Guerd ‘(!
S.Nh, 1849, Ne,3/126,
L+NJPuram Vlllage,
] palgh at.

Haercs,

.ﬂﬁpukuttan
P 9436

vThothuangal Hoise, Nolepuram,v

P.0. Dlavakkoi,

? -2,
,‘/' alghat

... ARPLICANTS.
, ...gontd.f?



369,

371,

372,

373,

374,

375,

376,

(] 482

R.Paramesiva Menon,

S/s M.N.Ramen Menon
Retirec., Drivar tpt Spl.,
S.No, © 4684,

Shrvesilam Madathil Housc,
‘enpakkarae P.0., "

Nesrani, Palghet-4,

P,Thankaraj,

5/c 9.Pennan, Retired,,
Driver'A' Spl.,

S.Ne. P 2760, 26 N,
Behind Ram Theatre,
P.0.Suramangalam,

Salem « 636 005,

B A.Ramakrishnan,

S/o Rppu, Retired.,
Guardiﬂ' Splo,

S.No. 6806,
Ramanchenath House,
19/360, West Yakkera,
Palghst ~ 678 001.

C.Gopalakristinan Nalr,
5/e -V,Madhavar Nair,
Retired, Driver 'A' Spil,
S:No. P 6440,

Cherukara Krishre Nivas,
P.J.Kannadi, Pelghat,
Pin - €78 721,

S.Seurirajan,

5/0 T.Koﬁundarare?alu,
Reti-ed,, Driver 'A!
Special, S,No. P 2327,
203/Vinayakarkoil 3treet,
Nadarmedu, Ernde-638 002,

K.Fandurangan,

S/o M¢Kasthuri Naidu,
Retired,, Driver 'A' Spl,
S.No.P 2902, 17/4,
Ammamandapam Road,
Srirangam-620 006,

VeG.,Veerasamy, :
S/e Govindasamy Pillai V.,
Retired, Driver !'A',

S.Ne. P 18471, 48/2,
Subbaigh Street,
Sangliandapuftam,
Tiruchi-620 001,

V.Sithan,

S/o Vaiadvri, Retirea.,
Driver 'A!', S.Nec.M 7775,
D.Nc.24, Jeevanda Street,
Poondurai Regd, Ernde-2,

*

ve« ARPPLICANTS

51,Nc, %50 to 372 are
anpiicants in O.A.55/93,

ococentdo/-




v . ‘P DaLan samy,

377, 5/0 R.Angamuthu, .
Ret” ru-.,,Drlver"A‘,
S.No. PTJ 10027, -
'Vallalar Street,
Municipel Colony Read,
Erode-4.

N Proklaeamy, :
378, :S/o J. Ardlanandam,

" . Retired., Guard ‘Af,
$.No, 6253, 12,
Kamaraijar §treet,

Nadar Medu,
Vinayakar Koil, Er.de—z.

: . N,Rengesamy,
379, S/o C,Munies, Retirad.,
® Driver 'A', Sp1. :

. S.Ne, PTJ 12449, 2%,
Golden Street,
Dharmanuri~63€6 702,

~ KsMunusamy Na:dd .

380, S/a C, Krishnasamy Naidu,
Retired,, Driver tc!

AFG. 'Bf, S.Ne, F 6%C%,
“erundurai Road Ercde,

- P,Daniel nyara
Driver fB', S.Nn.F 6441,
Erode,

o  R.Manickam, '
3g2. 5/c M.Angamuthu Naicker,

" Retired., Driver 'A' Spl,

S.No. P 2901, 22/28,
Karungal Falayam, Erede-8,
iannan, |

asamy Geunder,
‘ ShunteL

tanal; Am N‘Uas, 4/3¢ D
=Bhatathi Nagar, .
Jah T ﬂmmapalayem, Salem..

No.400 B Rallua/ Coluny. ,

‘ .’ - » : e 49/.“

Thangavil alias Muni samy Foad,

D 5, Kaliyanna Gounder Tnttbam,

38T. S/o Paul Pillay, Retlred.,~

Chinna Mariamman K01l Sfreet

°.0.,

Nf;hueamy, Pe Ljed.,"

" S1.Ne, 373 to 383 are

applicants in U.ﬁ.60/93

... APPLICANTS,
49-COntd /‘-

L



385,

3E6.

387.

3.'.

389,
390,

381,

382,

393,

¥

oo 90 <

G.Kennien, -

S/m Cacindarzjelu Naicu,
Retired,, Criver 'A!
Spl., S.Ne. F 3042,
NG.420 K, Reiluway Culany,
Erode-2.

R,Rengasamy, ,

S/3 Remasamy, Retired,
Criver 'Ct,

S.Ne, PT3 10238,
Kelingarayar P-leyem,
Fudur Bheveni Post,
vie Erode-638 301,

K.Gevindan,

$/o Kandha Gouncer, Recizad.,
Driver '8', S.Ne. © 9490,
Ne,102 C Type Railuey Culory,
Erode-—;_' .

G.Narayanasamy,

S/e Goipdarajaly feaidu,
Retired., Shunting Brivesr,
S,Nuw,PTJ 10503, 3R8%.

Nader “Medu, Prondurai Resd,
Erade-2.

K, Varadharejan,

S/e Karuppan, Retirec.,
vuard 'YA' £ ,.Ne,2127,
Thirumurugan Street,
Sastri Nagar, Soede.

V.Arjunen,
S/s Venkatachalem, Retired.,

Guard 'R' S.Ne,12438,

38, Namasivayeam Stree<,
Kellempalayam, Erode-2.

F . Munisuwamy, S/o Muthu,
Retired,, Oriver Special,
$.No., P 9389, M/52,

"E.V.R.Periyar Nagar,

'Y

Erade.,

N.Muthusamy,

S/s Ballappae Gounder,
Retired, Driver 'BY,
S,No,B085, 1/113
Cdappalli, Cauvery R.S.
Erode. :

P.Visuwanathan,

S/e S,Palenivelu, Retired.,
Guard 'A', Spl.

S.No.7620, 324 1bt,

01d Reiluey Celony,
Railuay Coleny Fast,
Ercde-2, .

£

... APPLICANTS,
...Cont}i./-




394,

395,

396,

397.°

398,

308,

400,

'S/o R,Kanniah Naidu

- . o-‘ 51 o-.i
R, Uenkatanamy ' '
S/o R.Remakrichna Naidu,

~Ret*red., Driver 'A!

Spl. S.No. P 28%2
126, O Reiluay Celony,
Erode-2 :

M, «Chinnappan,

$/n Muthusamy Goundev
Retired., Shunter,
S.Ne', P 6965,

.Odappelif, I Yerd 37,

Cauvery R, S Exncn.7,

K. Chennlmalai,

S/- Kuppannan Retnre~
Shunter 'B', S.Ne, P, 34 94,
Nethaji ot:eet - .
Ki?lem*alayam, 'Eroda-z,

K.S.Abdul Sathar,
5/n A.Khadar Sharle‘f,

Retired., Driver 'A‘,
S.No. b 22

07, 74,
ﬂmbedkar Streat,
Sastri Nagar, Evnde-2.

%«Chinna Govindan,

‘S/o ‘Muthusamy, Retired,

GUaI‘d 'At spd.o

S,No.67%2, B8 4o,

Heusing Un*t Sampath Naaa..
Erode-11,

H.Kannan, S/c R.A. Hammantha Gounder,
Retired., Driver ‘A,

S.No. B 1318, 26 B,

Khedef Mahideen Sahib Stree+
Erode-2.

N.Ramasemy, $/0 Nells Gounder,
Retired, éhunter

S.No, ¥ 4230 Na, 1/56
Puduppalayaw, Kattur,
Rlampalayam Post, ..

RaK Subramaniam,

_ ed., Driver 'l SnJ.

+«. APPLICANTS.
e cc.Ptd /"'



ve 52 4o

- . FP.Palenlsppan, :
403, S/o Pongia Gounder,
Retired., Shunter,
$,No.4019, 85, Govlndampalayam,
Alampalayam P, 0., Erode.

KoNellathambi, ' $1,Np0,384 to 404 are
/e V.Kumarasamy, Retired,, applicants in 0.k,61/93
" 408 Guard, S.No.1572%, -

1/2 Eést Street, klewna;axaﬂ,
EerE‘Po .

P.S.Krishnan,
5/0 Subramaniea Iyer,

405. Retired,, Guard
'S, No, 11723, */sou
Chethapuram P.C., a
Kalpathy, Palgba* -678 003,

: R.Raghavan, S$/s Cohppra,

406, Retired,, Driver ‘C*

: §.No.4105, Alangode ilou 133,
Dlavakkot Palghat~67% 002

dney 'D! Mells,
407, g‘i/ He U D.! t'le..lo
Retired,, Drlver ‘a1,
$:Ne. PTJ 103861,
Carevin - Robinsnn Raad,
Palghat-678 014,

V.krumughan,
438 S/e Ryyapovan, Fetircd.,
* Driver 'B', 5,Ne,2136, : 8
Prasanthi, Sree Sathya Sai _ g
Nagar, Kallekulanqara P.0., A k
Palghat-678 G09, :

R.Palaniappan,

40%. S/o Rangaswamy, Retired Guard
C! S,.Ne,1791,
Shaini Nivas House Ne.36/664/1
klangedé, Olavakkot, '
Palghat-678 002,

S P. Krlshnankutty :
410, 5/0 Cheriathu, Retlred.,
Guard 'C', S, No. 6093,
Paoinjakkura _House,
P.0. h“alur, vie,lakkidi
- G79 3C2.

et e e L

) K«V.Ramanathan,
411, S/e K.V.Visuanatha Iyer,
Retired,, Guard 'A'p
S,.Ne,13502, 2/137,
New Kalpathv P.0., :
‘/Kalpathv, Palghat-ﬁ?B 0e3. . APPLICANT-S
' - se ocontd./f'

Q




R 'g Krlshnan,
A o Mayand Retlred.
. _412 _DrlverYA‘ gél., 7
S,No, F 1871,
'Sai Nivas! Thekkeperambu
Puduppaniyanam P.0O.,
Palghat-S?B 733.

: T.P. Balakriuhnan Nalr,
413, /e C.5ekharan Nair,
Retlred., Guard ‘R'
S,No.10525, MOu*het H)ua“
VankuriSS1 PeO., viae -
* Markerai, Palghat-678673.

' KoM, Kunchu, :
414 S/e Manicken, Retired,,
* DOriver '8',
Sihe, P 446:
. Kallingsl House,
Paruthipulld P.O.
palghat-ﬁ?B 573.

- P.Raghavarkutty,
4185, 3/0 V.Padmanabhen Wzir,.
Retired,, Oriver 14! SpJ.
S.No, P 6977,
Sarayi quusqery P.q.,
Palghat 678 107,

VK, P_mehrisbran,

416. S/o K.Sankaran Nair
Retired., Briver ‘h{,
a,Na,P 7791 Arupuzhs
Cheruvaﬁhur House, Parli P.0.
Pelghat~678 612.

. KeP.Krishnan,
417, S/o Sankaran Neir, Retlred.,
. Guard 'B', S,No.6766,
Venkateswara 11} am,
P.0.Pampadi, Via, Tiruv11arala,
Trlchur Distrlct-ﬁﬁﬂ 597. .

| KeVasu, S/o Kunjunny,
418, . Rotired,, Uséscdhunter 8T,
S, Nc. p 5301 Venkalathodi
3 ‘H;am, Dlevakkot P 0.,
2673 002,

Ey%epo n, 5/0 Raman,

ganra oF ver ‘Bt
@%kkara%ﬁm%geth House,

zugx;*g@ Blo., NiS.S.Engg.
Collegg,*?_lgha t-678 008,

ese APPLICANTS,

e .Con’td. /“




420,

421,

422,

423,

424,

425,

426.

427,

428,

s 54 (X}

K.Balakrishnan Nair,

$/v T.Govindan Neir, Driver
'Bt, S.No.P 74K9,
Thekkumeherod P.0,,

Vadakkum Mangalem,

vie., Nttappalam, Palghet Dist.

f..K.Ramechandran, $/o Kannar,
Retired,, Guard !A!

S.No, 7192, Alangod Housa,
Olavekkot, Palghat-67% NG% .

K.Balen, S/o Kenner,

Retired,, Guard 'A°

S.Ne.6121, Sri Narayanji

Nilayem, Alangod, '

Olavakkot P.0., Palghet -
' 67¢ 00z,

C.Krishnan, $/o Chuprae,
Retired Asst, Guaerd,
S.N0.6333, KalathilHouse
Rlangode, Olavakkot P.O.,
Palghat-678 002, :

R«Krishnan,.S.No.G75?9
ksst, GCuard,, Ramelan,
Krishna Nivas, hlangod,
Olavakkot P.0., Palghat,

C.J.Coelho, 5/o F,Coelho,
Retires,, Guand 'A! Spi,

S N&.14493, Chinnammal Street,
Noorabad, Fodanur-641 023.
Coimbatore Dist,

K«Dhanashu,

S/o K.M.K.Gangalya, Retired
Driver 'A' S.No.P 6804,
147/A Anthonipuram P.O.
Suramangalam-635 005

Salem,

K.Mayan, 5/o0 Kandu S$1,No,405 to 427 are
Retized:, Guard(B);-_ applicants in 0.hk.62/93,
S«N0.1218, Kozhangottil House,

Ptnirked, P.0.Gandhissys Saden,
Perur, Palghat,

R.Laxmanan, S/c E.C.Renqgesairy
Naidu, Retired., Shunter
!iesel, SQN009514;

No.S, "Keeraikars Street,

AR TN

Ercde-1, | ioo " RPPLICANTS
v - ‘

N vCO:ntdo /" »




g

429,

430,

431,

432,

433,

434,

435,

N, Sengodan,

_Leighba7aer

£ e

e 55 P

s/o Nenjeppa Gounder,

Retired. Shunter,

Loco, S.No, ¥ 5250,

East Thotflpalayam,

Door No.431, Kadachanur Ulllege
Pallipalayam—c.

V,Perumal I,

s/o Venkatauamy Naidu,
Retired, Goods Driver,
S,Nv., V 12, D,No,91 C,
Suramanga;an
Main Roead, éalem-:‘

V. Kumarasamy, S/o Jelapre
Gounder, Retired, Shuntsr'3',
S.No, P 4433, No.119,
Alampalayam Post FrodeuG.

S.Velappan, $/o Sengcda
Gourder, Retired, Shunrer
Loce, S, Nq.,P&?QZ 7/1- U,
Puliamarathu House, ,
Gevirdanpalayem,
hlawpalayam P.C., Crode-3,

- P.Kolandai Gdunder,

S/o Paleni Goundsr, Retired.,
Firemen 8, 5.No,P 5362,
Blaﬁiaﬁéynﬁgnﬁbﬁuﬁtieehw,
Nedérmedu, trode-Z. '

#,5engoda Gounder,
s/o Marimuthu Gounder,
Retired., Firemen A

S.No.P 5041, Alempa-oyam;

Pudupalayam, Pariakadu,

- Pallipeslayam, Erode-6.

S.Versdharajas Mudaliar,
S/o Sundar Mudaliar,
Retired,, Assistant/Biesel,

'S.No, PTJ 10158, 104/0
" Railway Colony, Erode-2.

: ..da Gounder,

~e\«@ pangs Gounder,
;rtixgd N Oriver 'Cf,

3?78 No.u1o C Typs,
C mlnny, Erode-~2.

L

, ssts Guard,
f56, 35, Rajojl s St aEt,

, S/o Ramasamy HMaidu,

ess APPLICANTS

-....Cnntd /

¢



..0 56 s

P.N.Balakrishnean Nair,

S/o Remen Pillal, Retired,,
Guerd, 9,No,6966,

Mengaleth rouse,
Nedungottor, Shoranur,
Pin-679 121. .

438,

- K,Narayanan,

439, /o K.Unnaman, Retired,,
*  Driver'A', 5,No.4925,
Karamanna Hause,
Vadanamkurussi, P.0.,
Vadenam Rurussi, via..

Shoranur-1.

M,Chinnan, S/o Raman,
440, Retired., Rsst, Guavd,

S,No, 7040, Menichithodi House,
- Nedungotur, Sheranur-1,

T.Velukutty, S/o0 T Neraysnan,
441, PRetired., Driver's!,
~ S,Ne,P 5778, Thuvvakkettil
House, Nédungnttnor,
Shorenur-1, Falghat Cistrict,

KeV.Bopinethen, S$/0 Kumaran, $1.N0.428 t0 442 are
442, Retired,, hsst, G'Jarf:‘, )  applicants in 0.k.63/93;
S5.Nn,15447, Kallozhi Vattathdédi
House, Peruthipra, Shorarnr -
o 679 121,

, R.Balaraman,

443, S/o K.Rejemennar Naidu,
Retired.,, Driver 'A' Special,
S.No.P 4660, Sastri Nasgar,
Railuay Colony P.O., :
Erode, » ,

. Vgahchuthan,

444, S8/o Venketaraman, Retired,, . , ’ ;
Driver 'A', S,No.B221, _ o}
Reiluway Cnlony, Erode. ' - :

C.T.Hewett, S/o A.M,Heuett,
445 Retired,, Oriver 'A' Speciel,
*  S.No, P 2942, 278-H-Type,
Railway Colony, Ernde-
. 638 00Z,

: ’ M.Chellappan,
446, S/o Muthusamy Gounder,
Retired, Driver!'s’
S,No.P 5774, 31,
Thiruchengaodu Roed, :
~ Pallipslayam, Erode, eos APBLICANTS,
v / .+.Contd, /-




447,
. Specisl, S.No.P 3029,

448,

449,

450,

451,

452,

453,

.v;; 57 ‘;_

D D.RDZaria

5/c P.D.Rozario,

Retlred., Drivar 'A?

30 A, Sastri Nager,
Erode,

KeMarimuthu,

S/o Karuppanna Gounder,
R=tired, Driver 'A!,
S.No., P 5333, N3.36
Kesipalayam,

Annadurai Streaet, ErOUr.

K,Palanlappan,

S/o Keruppannan, Retired
Rssistant Guard, S.No.7¢
9 Sadayan Palayam Road,
Sasthri Nagar, Erode.

"
55,

V,Ramasamy,

S/o Velapps Gmunder,
Retired., Loco Shunter,
'§.No.4919, Palllpalayam,
Alampalayam P. O.. Enode,

P.Kandacamy,

§/o Paramasiva Gounder,
Retireu., Shuntsr,

S,No.P 9405, Nc,.422,
klampaleyam, Palllpa]avam,
Erode,

C.Palaniappan,

$/o Chinnathembi, Retired.,
Shunter, $.No, 4379 ‘
East Tholllnalayam,
Sop.chill CDlUny, ’

Erode.

M.Dakshinemoorthy,

S/o Manickam, Reticed.,
Driver 'B!, §. 40, P 9511,
Kumaramanqalam P.0.,
Thuthiputtu, Pin.-635 811,
Ambur (N.R.A.Dist).

N. Balakrlshhan,

454»ﬁ\ S/o M.Narasimhan, Retirec.,

4

St Ssioneh

=:grard 'AY, §,No,12519,
NANWTQA\E/t TNHB Flat,
f’""““\émanag Nagar, South ‘Puenue.

T&@uvanmlyur, Madras-600 041,

G C¢§llapoan,
s/d P ’Gopalan. Retired.,.

55,
“Wéﬁ?gmﬁpécm%l Guard, S5.No,14573,

A\
N
\% Jsdeo

J48 /Lenin Street,

.o RPPLICANTS
COOContd./—
" . =
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P.S SanJeeva Rao, :
456, 8/o P.N,Sarvothme Rae,

Retireds, Guard 'A' Speciel,

S,No,12522, B,30,

Housing Unit, Periyar Nagar,

Erode-638 001,

: A .S kbdul Jabbar, '
5 Since deceased by Legal Repr=sentative,
457,
Smt.Heerajan, 67,
Kovalam Street, Teachers Celuny.
ERODE - 11,

A R, Neras*mhdh

458, &/0 N.,Rengasamy Neidu,
Retired,, Driver 'k' Specia’,
S.No, P 6978, Shastri Negar,
KﬁmaraJ Stree+ Erode,

R.Thangavelu, ' ' : P
459, S/o P.Rengasanmy, Retvxvd., ‘

Guard 'A', S,No,129%&,

498, Rgrahara 3treet

Erode-638 GO01,

K, Palanisppan,
460, S/c Kandappa Gounder

Retired,, Driver ’P’

8.No, T3 10070, Dr.No.10/Ha.

KRPD Road, Karunkaraw Medu:,

Y7

Pallipa]ayem, Eroue-628 GT6,

k,James, S/o J.Arokiesuzicy Pi)llsi,
467, Retlred., Driver 'A' Spl. .,

S NCJ. P 7819 8/13, Jdeevea N"""“,

Rangam Palayam Post,

Erode-638 003,

. A, Karuppannan,
462. S/o kppzji Gounder, Retired.,
Shunter, S.No, P 5121,
Odappalli, Palllpelayam,

Erode- 6.
No Sengodan, S/o Nalla Gounder, . S1.Nos.443 to 463 ere
463, Retired,, Shunter, S.No. P 5295, applicants in 0.R.64/93

East Tholliys Palayam,

Kadachanallur Post, o '
Erode-6. | oes APPLICANTS

V ) —c .'.Contd./-
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466,

467,

468,

469.

\

e BRI ERSIT PR S

K.K.Krishna Iyer,

8,0 K.Krishna Iyer, .
‘Retired., Guerd/A Sp1, .
$,No.13745, Chembei Villege
PaO.,'Kottayi,‘Palakkad, ‘

Pin 678 §72. ‘

Mm,Veemban, ‘ .
S/o M,Nekelan, Retired., .
Loco Shunter, S.MNe,F 5323,
Mullethody House, . o
Karianuode,P.0. Kottayd,
‘Palakkad Distrist.

C,Gangadharan Nair,

$/o0 K.Kunhen Nembiar,
Retired., hssistant Cuarid,
&,No,1864, Lakshmi Nivos,
P.0.Puthiperlyaren,
Palghat, Pin-€78 733.

G,Parasuraman;:
5/0 ‘P,Gopal Pillei,
Retired,, Driver '8',
S.No,P 3067, “SarasJathl Nivas™,
Rayappan Street, P.J.,
Thathemangalam, Felghat—

‘ 678 102,

C.Naraysnan,
s/o A,Chendu, Retired.,
Driver ‘AY, S.No.P 7473,
Léela Nivas', P.O.

© Pudupperiyaram,
Palghat-678 733%

K,Raghavan,

$/o M.Krishnan, ,
Retired,, Driver 'A!

Spl. S.No. P 2400,
Mullarithodi. House,
Karimgode, P.0. . .
(Kottayi, Palghat-679% 572). .

P.K.S5ivasankaren, ' _
5/o P.C.Krishnean, Retired.,
ﬂﬁrd,vsiNO.14108,~ ’ ’
ukulangars,

ANarayana House, P.0ay

T~ 7N
- ﬂﬁﬂﬁUﬁkﬁVG 642,
- £ N '

RN \

JoK hid§%baram,“

¥8%o Sabapitny Pillei, =
Retirefis,)/Guard S.Nn.14117,

QbTﬁﬁﬂgrQﬁ”Road, Lalapet F.Cey

B\ \ _.'/{ . 4 .
Q',oxﬂng}Ehy,D;st.,-Tamil Nedy, L
) 4f?é5§2§g§9_105’ A | - . .. RPPLICANTS .

v ‘Ioogcohtd;/“

&




472,

473,

474,

475

476,

4717,

478,

479,

* 0 “ L ]

T.R,Unnikrishnen Nambier,
S/o Raman Nembier, Retired.,

Guerd 'B'm S,Ne,9791,

Aphilash, Revipuram ,

" Kochi-16.

KV.Sarasuathi ARmme,

W/o Late K.Balakcishra Menon,
Retired,, Driver,

S.No,P 3512, Kallazhi House,
Pudussery, Cheruthurutny.

A, Kunhikrisknan Nair,
S/o P.K.Sankaran Nziz,
Retired., 'A! Graces cuesd,

' 8.Ne.,9685, Krishna Vihar F.0.,

Paruthipulli, Palghat.

R,Marimuthu,

S/e M.Prgsmuthu Naickey,
Retired, 'A! Spl.,
S.No. P 3574, 109,
Dhanalakshmi Illain,
Kumaran Street,

~ Kavungal Palayam, Evede-3.

M.Netesan,

S/o Muthusamy Gounder
Retired,, Driver 'Af Scl.,
S.Ne, P 4369, P.L. 1612,
I.C.Police Querters,
Dhancandhiri Negsr,
Pondicherry.

G.Kehbdul Sathst,

S/o G.Khader Badshe Sahib,
Retired Guard 'A! Spl,
S,Ns, 11786 17 Syed
Jalal Khan gtreet, Fort,
Salem, Pin 636 001,

R,Ramasamy,
S/eChinnakesavan, Retired.,
Driver %! S.No, J/M 1297,
176, Mandeps Veethi,
Erode-1.

M.Ibrahim Khan,

S/o E, Mohamed Khan‘

Retir=d,, Driver 'A',

S.Ne. P 3028, L 245,

Shamshad Manzii, Persar Negar,
Erede-~1, :

8 ,No.,464 to 474 @
arplicante in Dobv e 65
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410,

L, Marudappan

S/o L= Pshmanan, Retired
Diesel Shunter, S.No.V, as
93, Thiru V.K.Street,
Kollempeleyem, Erode 2,
481, G.David, §/o D, Gabriel
Retired Driver
S,No, P 2269 223,
Sasthri keger, Sedeyen
Palayam Road, Erode-2,
482, C,Subramanian,

s/o B Cninneppen,
Retired,, Guard 'h!,

Spl., S.No, 12327, Piot 1,
16th Averue, Banu Nager,
‘Ambathur, Madras-60C 0313,
483, C.Arokiasamy,

S/c P.Chinnapnan, Petirad.,
Drivar 'A' S,Ne. P 277
D.No,77, Neuw Street,
Erode LN

484, K,Falaniappan,

' S/e Kandeppa Counder,:
‘Retired., Driver
S.Nm. P 7682, |

ARlava Gouncer Kadu,
Manignur, Salem-10,

C.Rengasamy,

S/o R.Chinnasamy \a;a 5

Retired,, Driver ‘A' Spl,
- S.No, P 2831, 32,

Ghousethottam, Udumalpet

Pin-642 126,

485,

‘S, Abdul Kareem, :
3/0 Shaik Jameludeen :
Retired,, Driver &t Spl,

- S.No, P 2825 "30 Burrah
Sahlle Street Mount Road,
Madras—Q. ’

486.

- RNe Govindarajslu,
7;‘RmNarayanasam Naidu,
a

487.

nyf %ﬁ&ruﬁuvg%am, Kumbekonam,

L ¢ A A

é\‘ i@—612\ 3‘;,(0‘ .

¢ dil e

488, AiRaJarénkaam

3 \@7@3/@7:1;“ K"A Anthonysem

\ Retlred., Driver 'BY,
GQl\S«No( P 43105, D,No. 5,
~o558thei Nagar,
\// Street, Erode.

Pillayer Koil

‘At grede, .

“mméwmié‘ew Driver 'A' Spl..
¥ 5o B %661, 51 North Strect,

. 81 ,No. 475 to 487 are
_appllcants in O, F 66/93,

vse RPPLICANTS.
. .-.antd. /-




4890

490,

491,

492,

493,

494,

495,

496.

o 62 ’ e

Karnemal,

W/ ' 3%e K.Singodan
Retlred., Driver rald Spl.
S5.No, P 6826,

Maligai Natesan Stores,
Nadar Medu, Poonthurai Road,
Erode,

A.ueyalakshmi

W,/0 Late D, Angamuthu,
Retired., Drivers 'R',
S.No.,P 2304, Ne.27.
Pilliyar Koil Street,
Sangliandapuram,
Tiruchirsppalll,

G.Ahilandsm,

U/o Lete T.Govindon, Retired.,
Driver 'A! Spl,, S.Mo.F 4€E5,
No,74, Vandikaranthotiam,
Kol]ampalayam, Evooe~2.

R.Jaya, W/o Late V.
Rama+1n?am, Retired.,
Driver 'RY Spi.,

- S.Ne, P 3789, ED 2E%

'H!' Type, Ralluay Colony,
Erodes

Dhanalakshmi,

W/0 Lete S.K.Siyaprakesem,
Retired,, Driver 'A',

Spl. S.No.P 2895, '

ED 352 B, Reiluay Colony P.Ce,
Erode,

Parvathi Sekthivel,

W/o Late M, Sakthlvel RetlTEday
Diesel Assistant,

S,No. J/M 648, 422 H

Railuway Colony, Erode,

Nallammal,

/o Late C.,Tholasiappan,
Retired,, Driver 'C!,
S.No. P 6579, 29,

Kumaran Street,
Kollampalayam, Erode,

K,Lakshmi, '

U/o Late K REWd, Retired.,
Driver 'C', S.Mo. YV 22%,
212 F Railuay Celony, ..
Erode, <o

APPLICANTS.,
-o..Contd./-
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4917, Sempoornam,

. W/o Late P- Arumugham,
Retired,, Driver 'At,

“Spl., S, 3/M B18,

-ED 194 D, Railuay Colony,
ErOdeﬁ

498, S, Geega Bai
B W/o Late M, fanesan,
.~ Driver 'A' Spl.,
S.No, P 2894, 0. Na. 16,
- ~Lenin Street Church Ne
"Reiluay Colopy P.O.,
Erode,

U/o Late K.Krishnan
'Retired., Criver 18’
S,No, P 7945,
VNoappenar Street.
01d Suremangalem,
5alem—635 005,

500, P N Acokiasamy,
| /o R.Muthu Retired.,
Driver 47 §
S.No, P 1718 No 752,
Sth Mein, 8th Fross,.
M.C.Layout, Vijayanegser,
) -Bangalnreaaﬂ.

601, N.Marappa Dasary,
5/0 Narayane BDasery
. Petired,, Oriver 'B‘
. SiNo,P 8083, V3/48,
Peria Veﬁagampatti
Vie., Danishpet R, 8.
Omaiur T.K., Salem Distrlct.

502, Pushpavalld,

W/o Late V.R, véJUQemy; Retired.

"Diesel Fssistant,

S,No, JI/M 1242, D.No,64,
Vavooce Street ,
Kollampalayam, "Erode- -2

» @%‘ﬁ% 'S?A%dhalalmu thu,
Yy R t~~éaﬂxzﬂ§uvpr 'st,

-,g{’s Np*’vg,so “DWNo.15 £/3

emv1ce{ﬁln Colony.
épuram,?yLruppur.

K §§hn€@nyA
0 K-V. GU',
ﬁugxqﬂ'k pl., S.No. 16212,
ZQG,SEE - Colony,

“New Fairlands,
\/ Salem-636 016.

Retired,

01,060,468 to 499 are
applicants in 0.A.67/93,

R/

.;;' ARELICANTS
...Contd /- '



505,

506.

507,

508.

e B4,

R.Krishnaswamy Naidu,

S/e N,Arumanaetha Neidu,
Re+ired,, Spl, Grade Guard,
$.No,14318, Kandampsathy Post,
Selem-636 005, '

P.K.Sulschans,

W/e K.M.Paremesusran,
Retired,, Driver 'C’,
S,No.P 4800, ED 397 B,
Railway Colony P.0O.,
Erode-2,

P.k.Raman, '

S/e A.Paththorane lysr,
Retired,, Guard 'B',
S.Ne.15243, Bhanalekshmi :llem,
Upstairs, Near Tempie
Subramania Nagar, Salem-3Y,

Ke.S.George,

'S/o K,Simpscn, Retired,,

509,

S{I.

511.

512,

Pessenger Guard,
S.No,13413, Piot No,a2.
dousse Ne,157 A,

Thiruvakavendanur,

Salem--636 0C5,

RsVenkatesuaranm,

S/o N.Ramemirthem, Retired,

Guard 'A', S.No, 15853,
5/137, Awaedhkar Nagao,
Jagir Pmmaepalayam P.0.,
Selem-5, '

C.Fongia Gownder,

§/o Chinnapps Gounder,
Retired., Lscc Shunter,
S,\Ns, P 4374, Perie Mottur,
Jagir "‘Ammapalayem P.0.,
Salem-2,

K«S.Somasundaram,

5/0 K.K.Subha Rathinem Iyer,
Retired Cuard 'A' Spl,
S.Ne,6711, No,75,

Vinayakar Koil 3rd Street,
Moolapalayem, Erode-2,

Julia,~U/o Late'S.Banyasamy,
Retired, Briver A’ Spl..
S.l'e.P 3261, 3/1 South Ukkedem,

Coimbatore,

513.

W

K.Kandasamz, S/o Karupperinar,
ss

Retired,, istent Guard,
S.No.161€3, Ocsikinethuputhur,

Remadevem P.0., Ramadevan Viilage,
via,Kandanpalaysm, Nemekkal Taluk,

Salem District.

"veeeq PPPLICANTS
co e .Clcntd.,‘—
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- 814, S, Kosalai Chandra,

'517. Smt. R.K.Parvathi,

ee 65 o4

L/o T.5.Suaminathan (late,,
Retired,, Guard 'A' Spl.,
S.No, 7619 ED 353 B,
Railuay Colony P. 0-,
Erode-2. :

515, -7, Alamelu,

U/O Late M Falaniappan,
Retired., Driver 'A!

Spl. S.No,P 2893, B 18,
Jeeva kggcr, Renoampa-a\er
Erode-J,

516, <C.V.Nerayanan, '
o S/o C.V.Krishnan, Retlred.,
Guard fA' S,No.3283,
Mythri, South BaZar,
Payyannur,

/o Late K.S.Ran BS?l‘,
Retired., Guard Hp1 _
S,No, ER 1124, Elayo dtreat
Subramanld Negar, Salem,

s18. V. Regupathy, '

: S/c S.Vsjiravel, Retlred.,'
Driver i Spl., 0.4,
Kannan Nagsr, V.0. C. Neagar
Post, Thangavur—613 007.

519, R. Mahaboohkban.
" S/o A.Rahimankhan, Retire-.,
Driver 'R' Spl,,
$.No,P 3053, No.82,
Ranganagar, Suramangalam,'
Salem-5, ‘

520, M.Chinnu, S/o0 M. Nechery,
Retired., Driver 'A',
S.No, P 2815 D. No._u,
- .6th Dharma Nagar,
,Suremangalam, Sslem-5S,

521, AAbdul Weheb,

S,”%’S“M\kbdul Rzeez,

mﬁ% ﬁjaaﬁf&ver TA? Spl.,

- s NG B 369" %R 101,
‘ QKénné@} Nagem

| 2 Highuays Na@a Oad,

: (Sura.qg aléd lem,

‘ gx( 27@;;}3 Pi,p 636 0US.
\ KeYusuf £u4(¢g/;
%%haﬁggéﬁ hideen, Retired.,

) Pver—A% S.No.P 2115,
32 Nehru Street, 01d

. Suramangalam, Selem-6%6 905, * wesAPPLICANTS
} ‘ . ..lﬁontd. -

KL‘NO.:GO to 517 are
~ spplicznts in 0. .68/93



523,

524,

525.

526,

527,

528.

529,

530.

531,

LR ] 66 LI )

M.Ramasamy,
570 Munusemy, Retired.
Shunter(Loco), S.Ne PT] 10196,

D.No.122, Peryar Street. 01d

Suramangalam, Salem-3,

K.Palani, $/0 Kolandai,
Ret1red1, Leco Shunter,
S.No,P 5256, 5/89

Anna Nagar, Jagir ﬁmmaoaleyam
P.0., Salem-636 3072,

K.Govindeseny,

s/o Kandasamy Nsicker,
Retired,, Loco Shurnter,
tgt, S,No.P 9477,

D, N..21, BDhermanagar
3rd Street, Selem-b,

K.Ramakrichnan, 5/c P.Kuppai,

Retired., Driver 'A'! Spi.,

S.No,P 2764, 4/85,
Lek3humi Illam, Jangir
kmmapalayam P.0., Salem=2,

M, ﬁnnamalﬁ;, §/0 B Mnthu,
Retired., Dv1ver AT
S.No. P 5192, R.No,h/4,
Periyag Street 01d°’
Sursmangelam, Salem-5.

Perisnnan 9.,
S/o Srceraryan, Retires

First Fireman, 9.No.P 74‘&,

15, Mariemnan Strset,
Solam Pallam, Salem-5,

P.3ubramani,
5/0 Peleni Gounder, Ret*red.,
LotpiShunter 'B',

- SiNe, P 7455, Pillar Street,

Solampsllam, "Salem-5.

M. Arumugamg S/e Marappa Gounder,
h

Retired unter 'B',

S.No. P 8078 A/65 Keel Street,

Ariyagoundar Patti,
Sursmangalam P.0., Salsn-5.

M.Chellakannu,

/0 Munusamy, Retired.,
Loco Shunter 'B!,

S,No.,P 794€, B 39 back of
the Ram Theatre,
Suramangalam,

Szlem=5,

L

ADPLICAKTS
oy ’Contdo/“
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X ; P, Jeganathan,
"532

/0 R.D. Ponniys, Retired
Driver 'A', S.Nn,5551,
D.No,.50, Nuniappan Streut
Kluhipalayem P.0.,
Salem~5. )

- . A,Perumel, :
5373 s/o B, .Hanuman, Retired.
* Loco Shunter 'B!', .
S,Ne. P 8079, 131 A,
Raiivay Colony, 3la®
Salem-5,

g/hmmagi
' o K.,Raman RetJIJd.
S34. ‘Driver 'A! Q 1, ’
S.No, PT3 10057, O, No, 81,
A Masque Street,
- 01d "Suramangalam, Saler
Pin-636 COS,

o V.Kandasuamy,
535, s/c Vellaiya Gounder,
~ -Retived,, hsstt, Luerd.
S,No. 7246 Thirumagal Strses,
D.No,133, Bedinaickan Patil, .
Salem—S. ’

.. Yesodas,
536, \//a Lace T.S. Srinivssar,
"Retired,, Oriver 'A! bpl.
5 .o, p ie4s, 10 Nehru Street.
01d S uramangalam; Saitm-3.

Janaki Thailammal, 3i.Nm,518 to 537 are
537, W/o Late A hrgunan, Retlred-, applicants in O.k.
. Driver 'Bt S, No,P 3080 NO.69/93o

4/248 A, Bharathi Nagar,
Jagir ARmmszpalayam P.0.,

P.V.Pachamuthu, ‘
538, S/o P.Velusamy, Retired.,
Guard 'A! Spl., S.Ne,1223,
386, Sakthy Vinayagar Koil-
Street, Pesonthurai Road,

P@%ﬁ Vattpﬁ '
=Regsle) -

\
Ven ‘{es n

N QWZRLE?Q ,@ng;sary Retlred.,
- . 10, QONO. JDSL’
Plet Nn, 3/2 IInd Cross Street,

9r1thiv1pakkam, Ambsthoor, ' :

Madras-53. _ ven éPPLICRNTS
V- , ' . a..Contd /=




541. .

542,

543,

545,

546. .

547,

548,

X 65{00

R«.Thirumelel,

Renresented by Lokanayaki
as Guardipn,

$/o R.Rengasamy Naidu
Retired., Driver 'A! épl
S.Ne, P 2864, 2 A North
Vellalai Street
Pandemangaleam, Uoriyar,
T;ruchy—620 003.

M,Rnthony,
S/u L. Narnalaimuthu

Retired., Driver 'A‘

Spl., 5.No,3030, Nc J“
Netaji Roed, Warapalam,

Erode-~2,
Savarinayaqan ¥, ©1,%0,538 to 543 are applicants
8/0 Arokiam, Reblrpd., in D.ﬁ.Nu,?U/QB‘

Assistant Guard,
S.Nn, 7122, Uest
Narianethapuram,
Dindigel-6.

V,Achuthan Nair,

5/0 P.Narayenan Nai

Retlred Guard 'A? 3p901al
8.No,7628, 5/1584 'Anugrqh
Asokapurar, Ldlsuut-s 3 €< 1.

T.Kunhirzman,

S/ Narayenan Nambiar,
Retireduw Guard ‘B'
S,Ne:6302, Kuttiyil House,
Pe0.Melagdi- 673 522,

M. Visuanathan,

/0 K.Belakrishnan Nair,
Retired,, Guard 'A! §pl,
S,No,15164, H.No,1/4599,
"hsuathi® Fast Nadakavu,
Calicut-6.

T.P.,Padmanabhan Nalr,
S/o T.V.Appu Nair, Retired.,

Guard 'At, S,No.1937,

Usha Nandir, P.U.Nankavu,
Calicut-673 007,

Ko Krishnankutty Nair

5/0 Unnichathan Na:r,
Retired,, Guard '8!,
S.Ne,1502, Vadakkeyil Houszs,
PoOe¢ M I E Kunriemangoalam,

‘Calicut.

vee ﬁPPLICANTS
Oilcontd /-h




549,

55n,

551,

552,

553,

554,

_ T.Suybramranian,

V L N ] 69

V.Raghevan Nalir,

 5/¢ Gzvinden Nair,

Retired,, Brakesmean,

S,Ne, 3024, Ragheva Nives,
Chiramangelam, P.0.Neduvs,
Parappanangadi, Malabar,

U.K.Bheskaran,

$/0 U.K.VYelu, Recired.,

Guard 'A! Spl,, S.No,76Z7,

Urpekandy House, P.C.Tanur
- =676 302,

KeC4Gavindes Nair,

S/e .C.,Raman Nair, Retirec.,
Driver '8', 8,Ne, 718¢,
Edevath House,
P.0.Thalekulathur,

Calicut - 672 317.

KeChendukutty,

S/o K.Chekku, Retired,,
Asst,Guard, é.No,1613,
Koyimakandy House,
PeOsElathur, Celicui-
572 302,

S$/o P.Mumdan, Retired,,

- Guard 'R' §,Ne, GP <688,

Manicwkam houce,
Near Water Tenk,
P.0.Puthiyera, “alic.t-

673 (04,

-

KeKesParameswaran Nair,
/o P. K. Esuaren Na’r,
Retirea,, Brakesman,
S.Nn,.1466, Kulangscs,
P.0.Lakkidi, Pslghas.

S1.No.544 to 555 are
applicants in 0.h.71/93.

3 ' .
e ##.Solemcn, Rscired.,

4S5, No, P ¢£819.
t; 5.K.C.R.8d,
Srefbath] Nall Rced,
Erode-£38 009,

... RPPLICANTS,
...Contd./‘
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* K.Mtheppen,
, S/o0 Kalleppa Gounder,
557  Retired, Shunter 'B!,
5,No.P 9453, D,No,110
Arupnu Meles neear,
pelpass Rosad,
Poondurei Road,
£ ode=2,

".M,Zulekhabi,
ccg W/e Lete S.K.Sysd Anamac,
* ° Retired,, Driver 'B!,
S,No P13 10125, L,288,
Periyer Neger, Houszino Unid,
Erode-638 001,

- - S,Arunechalen,
559. 5/o A Subie Pillai
Retired,, Guard 'A‘,
Spl. S,No,89495, D N, 7,
New Street Lene,
Trichirepaelly, ¥.0U,-€00 00z,

N.P.Vadivelu,
S,/ Pennusemny, Reti.e7,,
260. - Driver B!, g.Nc.U/i? .
Nectchipelayem, L.Puthur(?.0/
Erede-6368 002,

C.asupeathy,
561 S/o T,Chinnesamy Desiker,
*  Retired., Guard 'R?,
S.No.12152, 73, Kosemads Strec=t,
Tiruvennemelai .U,
Tirtvennamelei, N.A.District,
Pin-606 601 o

M.H.Abdulrahimen,
562. 9/ Mmhammed Husssin,
‘ Retired,, Driver ‘'A!,
S.No,P 2294, Mannarkulam,
Neer Indien Overseas Benk,
Tiruchireppally-620 020,

KeNatchimuthu,

565,  S/o Karuppan, Retired.,
Fssistant Guard,
S.No,7118, Periasamy House,
Palamapuram, Five Regod,
Karur, Tiruchy Dist.

MQVQPBUITBj,

$/o M.Vedhanayajem,

Guard 'B', (Retired),

5.No,13856, Arul Illam,

147, Cauvery Nagsr, .

Kulitelei, Tiruchy-335104, . «os RPPLICARTS
V -tcocontdn/"

564,



K.M,Devanathar, ,

S/o P,Meenakshisunderem,
Retired,, Guesrd 'A! Spl,,
S.Ne,10438, No.222,

Lenin Street, Railuwey Cclony
P.0., Erode-2,

|
fl o - N

565,

S, John,
566 $/o A.Sueminathe Pillal,
: Fetired,, Guard Spl.,
S.No.14326, No.25,
5th Cross, Paramasivaniir:n,
‘Lelgudi, Tricny District
Din"621 67,

- . V,Srinivasan,
5g7 S/o R.Venkaterame Iyer.
v Retired Guarc ‘A' Spl,
S.No,9456, No.18,
Dr.Ambedkar Road,
Bhuvaneswari Nager,
5 Caimbatore,

) V.Marimuthu,
568.: S/o Venkattacnslam T.,
Retired., Dciver 'R!,
S.Nn, P 465, Keiiiksdu,
Omalur Pest, Salem District.

E.Periesamy, $/o Ellappsan,
569, Retired,. Asst. Guard,

S,No, 7545, Avinashi,

Coimbetore District,

K.Ragothema Rad,

570, S/o K.Kuppu Rao, Retired,,
Guerd 'A', S.No.10694,

Plet No.8G, Flat Nc.33,

Kalyan Nager, Sanjive Reddy

‘Neger P.0., Hyderebad-500 038,

*

KeVeMaohan,
: 571, - 9/o P.K.Uarathara?alu
- Retired,, Driver 'A! o1,
S.No.PTJ 10372, 19/8,
=flar iemmanko il étreet,

f;azg;mys@ By, Pin-636 00S.
7 0 ',( . N

.,z P‘ f’-f‘f\ﬁ »‘m
Fo 0 @M. TRepderad, R
{£§562, /o Squ@ickem, Retived,,

, g{z ( ﬁhgiesélgﬁssistent,

et RRES /A 1fa’ng&?iamma.nkoil S:raet,
%§¥kmﬁaﬁﬁaﬁ? ~ps 003,

' . .

Eﬂ @ér ammal,

#ate P.Murugesan, Retircd.,
are 'C!', S,No.16321, 46,
Bnne Street, 0ld Suramangalam,
Salem~5,

S1.No,556 to 570 are
applicants in O.k.72/93,

. ... RPPLICANTS.
.. oBontd, /-
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K.H.Rahima,
. W,s Late C,Nagasundaran,
574, Retived Diesel Assistant :
S.No.J/n 497, 30, Nehru Street,
0l1d Suramengelam, Salem=5.

Krishnemmel,

575, W /e Laté Konthan,
Retireds, kssistant Guezrd,
§,No. 6058, O,No,5, Meiee'h
Street, 0ld Suramengalem,
Salem-5.

Cateerene,

576, W/o Late D.K.Pcter
Retired,, Oriver ‘L',
Spe¢isl, S,No.P 17940,
130 & &nthonispurem,
Suramangalam, Salem,

N,Gepalasamy,

S/e Nareyzpasemy Rz2ju,
577«  Retired., Guard,

S.No,1300&, HIG 338 &

Hrusing Unit, knnha MNager,

Trichy-620 01S.

No. Kuppzn,

5/c Narayana Naiker,
Retired., Firemen,
S,No,r 9429, .z/%bZ,
Sivathpuram P.0., =~
Selem, Fin.636 3C7.

578.

®5vindemmeal, S1,Ne,571 to 579 are .

/o Late Kihrumugam, 13 in 0uhe73/93
Retired,, II Firemen, applicants in 73/

S.No, PTJ 17449,
Ammapelayam, 2alem.

579,

Warayee Fmmel, _

W/o Late R.Thangamutnu,
Retired., Driver 'B' Grads,
s.No. P 9437, 60 Z, 33,
5.K.C.Re'ad, Erode-638 CO9.

580,

Kousalya,
51 W/n Late C,Ponnusemy,
' * Retired,, Cuard 'A',
i ~ spl. S,No,15313, 30,
‘ LIC Nagar, Meslepelavam Fele,
V/Erc:vde--Z.

. « . KPPLICANTS,
‘....Coﬂtd./—



oo 0.7300

E Raman S/o E. Sami‘
. Retired., Driver 'C
582? - S,No, P 4242, Edathottathil

House, P.0.Kadalundi Nugaram,

Maleppurem Distfict,
Pin-676 312, Kerala.

K.Raman,%S/-'Chandu,

- 5p3,  Retired,, First Fircman,

S.No, P 7147, Vakeeri
leethal llouse, F.0-
Palath, (Via KaPkodJ.
Pin - 6 z 611, :

e B

Mrs,B. SarOJini,m/g Lat Zi,K,Bladiachelam,

3N 23 Middle Street,
rid Nldamangalau,
Nidemangalam P.O.

v

L.Vasudevan Nair,

. «585, 8/- N.Gopelan Nair, Retited,

. Gyard 'A', S,Nn, 7319
“Sohha&eyam“ C/c Statien .
Master, Uaniyamhalam F.,
Malepurarm District,

Pin - 679 335,

M Kutty Malu

8/ Lete M.R.uankaran,
Retired., Driver,

. 9,No,5707, Madathil House,
Eremw’lqd -m Veyal, P.0.
Rrakkinar, Kozhikodp

586,

31,No,580 to 584 are
Jppchonts in O.A. 74/93

Pin = 553 028 (s+efF My, 47377350

M. Schuthan Nair,

- 58% S/. M.Krishnan Nair,

Retired,, Guard ’R'
‘Kariyatkuni House,

Narakode, p.O.Keezhariyuor,
Kozhikode - 673 324,

KeNeSankunni Menon,

:5§8. S/6 V.,Madhava Menon

Retired,, Driver 'A* :

- S,Np., 6966, Rohini’ Ulhar,

: A ehettipadl, Fin-676 219,

//7}mNW%&%pm;wanoadi Malapurem
V

O™ e D,Lstrict.

4
i[@go ngn, Retired.,
g'gk ', S.No.P 037(,
\‘Q pl THF th House,

N S PO, %flyéllLr,

S1,No,585 to 588 are

applicants in 0.k.75/93,

sese APPLICANTS,
) ...Contd /-
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o

591. -
592,
| 593,

594, -

595,

598,

595§

- 59Q,

U bt aanu

cop, U/o Lete s.m;Thencan,

'.".O 74 ..

Retired,, Loce Shunter,
S.Ne,P 8183,

| ‘dhikarimanemal House
P 0kriyellur - 673 3%4.

C.K. Velayudhan,
Retired,, Shuntar/CHTS
Puzhithottu Parambli,
Eest of Cemethari Road
CﬁChin - 180

P.NaKumaraﬂ.,

Retired., Oriver,

Southern Railuay,

Puzhakkel House,
Mudaeppalore, (via) '
Rlethure, Palghat D~ strict.

M.Moses,

Retired 0t Graie/gu'td/utd
Methal College,

Mammeth Vayel
Pattathatiem, builon.
V,Rrjunan,
Retired,, Driver
Karmaleyem,
Pattathenam, Quilon.

tg! /aLN,

P. Mercita
' N/o Late.

Retired,, Driver 'A'/uLi.

Pathen Paramba,

Near Transpnrt Bffice,

Quilonn .

N KeGanesan,

S/n M, N.Krishnemoorthy

29, Ramanujem Streét, -
Kalleuzhi Trichy-2C,
Retired Guard/Special Gra!n,
Southern Relluay.

.M.S.Thangaﬁra asem,
- 8/o Michel, 2 K/4-B
First Street o
Annal Nager, Nalligaipuram‘
Trichy-1., Re
Grade, Southern Rgiluay.

hiI.Vincent,

S/o0 E.J.Ambrase,
217, Ponnthottum,
Kemp s Toun, Trichy,

Retired Guard/Spec;el h qrade,

V/S‘Juthe'rn Railuay,. .

in 0-A

4hri Dominic Sebestian,'

31 No 589 & 590 are applicanta
in 0.*.76/93.

S1. No.§91 & 592 are applicants
"7/93

81, N0.093 to 595 arse
applicants in O.A 78/53

tired Drxvut ‘R

.o. “RPPLICANTS.
o..Contd /



- .. V,Subramanian
® o9, 5/o0 E,Venkatraman,
, 21, Thondaman Colony,.
Metar Factory Road,
KeKsNagar Post,
- Trichy-21, Retired
Passenger Guard,
J.Railuay,

. S.,Antony, '

600, $/o Sovrimuthu Piliai,
41, Malliyapuran,
Main Read, Trichy-1.
Retired.,, Shunter 'B' C:ade,
Southern Railuay.

R Gopalan,
601 5/0 Ramachandrarn;

* 125, Mariemmarn Koil S*reet,
Pcnmalalpatty, Goldan Rocxk,
Trichy-4, Retired,

Passenger Guard, Scuthern
Railvav.

o oK Srlnlvauar,
ed2. o/o T.V.Krishnasemy, --.

* 131, East Chittrs Street,
Srirangam b.8., Trichy,
Retireo Guard/ipeciel
Grada, Southern Reiluay. -

R R ﬁlagarsamy,
€03, 5/o Rengasamy Naidu,

* 328/8B, Railuay Coloay,
Tr1chy-20 Retired Laco
Shunter 'B' Grade,

. Sputhern Railuay

‘ (Trichy.Diuision).

' M, Issac Chelllah
604, S/o S.Manuvel {late),
Retired 'B' Girede CGuard,
Southern Railway, 19,
Keela Kesa Street,
Beemanagar,’ Trichy-=1,

&E, Innamthar
Ay oppﬁf\Tennur Post,
i,ﬁrlcﬂy-17, Retired Driver
{baGrpﬁe, Sou»he;n quluay.
\zﬁninﬁeﬁﬁﬁgarfm, 3/0 Naga fillai,
36 ,_Bengral. Bazaar Strect,

A fﬁost, Trichy=17,

ess BPPLICANTS

. ...Contd /"



607,

608,

608,

610.

6%,

612.

13,

614,

E,Abdul Razak,

S/o lohamed Esuff,

55, Mcolakollal Street,
Tennur Poet, Trichy-17,
Retired Shunter/B Grade,
Southern Railuway,

I, Innasimuthu,

S/o Inresimuthu,

Kalkothanur Villege,
Purothavkudi Post-621 37¢
Ilénga Kuchi, Trichy Uietzizt
Retired Oriveyr/ B Girace,
Ssuthern Rail@ay..

S.Ruben Gregory,

S$/o D, T.A.Sundarem Pillal,
5/A, Convant Ryad, =~
Contonement, Trichv-1
Retired Guard/Special Grede

)

‘Southern Railuay,

M,Kareem Baig,
S/o V.NMunveer Beig
Np.13, Ferisioner 3
Kejapet, Trichy-1,
Retired Guerd,/AR Grade,
Southern Railuay.,

y
tiset,

D.Antonisanmy,
S$/o0 S.Doraisami Pilled,

"7-B, Ist Street, -

Deraisamgplitiag:
Ttichy-1, Retired Driver,
B Grade, Southern Railuay,

T.R.Ethirajan, .

S/ Thiruvengadathan,

53, North Chithre ‘Street, .
Srirengam, Trichy-3,

‘Retired Passenger Guerd,

Southern Railuay,

K«ARaghavasimhan,

5/0 CT.hnanthacharier,

1, South Devi Street,
Renganagar, Srirangam,
Trichy-8, Retired Guard/
R Grede, Southern Reiluay,

S Murugesan,

S/o K.Subremanian,

Plot No.5, Thaimanavar Street,
Iyyappa Nager, Trichv-21,
Retired Passenger Guzrd,
Sceuthern Railuay,

ot
gt

;. APPLICANTS. -

{..thtd./—wiﬁ
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61F.

617,

618

.-Il 77 a

R,Viswanathan,

“S/e N.R.Radhekrishnean,

5-C, Sastha Street,

Balaji Nives, Ayyesppe Naaar,
Trichy-21., Retlred Guard/
Specias Grade, Southern
Railuay.

Gersld Eduard Rodriques,
S/e Gereld tdward, ‘
24/A Ardhi Bhaguen Street,
Tendral Nager, o
K.K.Nager Fost;

Trichy--21.

R.Rengasamy,

S/o Ramasamy Kavander,
62, Railway Celeony, .
Bells Ground,
Trichy-1., Retired,
Shunter B Grade,
Seuthern Railusy,

P.Raman, S/n Pitchai,

' 118, P3ris Melguperai,

Trichy-1, Retired.,
Eireman/A Grade,
Southern Reiluay.

-

- §,Sethuraman,

S/o Gopalsamy Naidu,
Crauford Reilusy Cmloany,
Trichy-20, Retired
Driver/k Grade, Southerr
Railuay.

S.,Thangarsaj,
S/e.M,Sebastian,

5/24, Thirunagar,
Pepmalai, Trichy-4.
Retired., Shunter/d Grage,
Southern Railuay.

D,Devadoss Alfred,

- S/o R.P.Devasirvatham Pillai,

157, Muthuraje Street, '
Mudaliar Chatram, Trichy-1.
Retired Guard/Passenger,
Sguthern Reiluay.

‘a;lsamy,

o S/0 S Mgeevi Neidu,
81, WEN\ Thanamani Toliny,

“dDorel fatypuram, Trichyv-1,

etided [Driver, Scuthern

.., MAPPLICANTS
P Ccontdo/—



—~

623,

6249

625,

626,

627,

623,

630,

631,

63, West Uttra
" -Srirengam, Trichy-6,

R e e e i

Te 78 .

§,Krishnan,
S/o T.E.Sarangapani Naidu,

61 Drgrvethi Amman Koil Street,

Srirangam, Trichy-6;
Retined Guerd/k Special Grade,
Southern Reilvay,

T.V.Naganathan,

136, North Chithirai
Stzeet, Srivangam,
T-ichy-6, Retired,
Guard/R 2pecial Grade,
Scuthern Railuay.

RqNarayanesemg, ,
187, Chitral Street,
Srirangam, (richy-6
Retired Guard/B Grade,
Socuthern Railuway.

KeNSubramanien,

Nerth Chithirei Street,
Srirangam, Trichy-€
Retired Cua~d/R Giade,
Scuthern Railuay.

L.M.Rangehathan,
S5/o0 T.Lachumanan,

71, Kandi Street,

Srirangam, Trichy-6

‘Retired Guerd/B Grade,

Snuthern Railuay.

S.R.Yamunachari,
S/e T.Rengasuamg Thethacnauler,
treet,

‘Retired Guard/R grade,
Southetn Railuay." »

a,Veerappan;, :
S/o G.Soundarara Pillsi,
143, Main Road,
Sangiliendapuram,

Trichy-1. Retired Driver/

A Special, Southern Railuay,

-A.M.Joseph,.S/n A.Auwbrose,
. No,18, Pattakara Sfreet,
'‘Palakkarai, Trichy-1,

Retired Guard/A
Scuthern Reailuay,

S.h.Adaikalasamy,

'§/0 S,Rrul Pillei,

26, Sekkedi ‘Street,
Palakkarai, Trichy-1.

‘Retired Guard/B,

Southern Railuey.

S A I PS5 A T 1 33 e

... BPPLICANTS.
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L 79 '
K.R.Se!Varengem, .
632 No.48, Pelayakayil Strest,
* Palakkarai, Trichy

Recired Special Greds Guaxd,
Southern.Reiluay.,

- C.Antunyeamy,
633, S/s P.S.Chinnish Udayaer,
N 15, Sugadoss Mandy Street,
Babu Road, Trichye2,

A.,Syed Jaffer,
~ 8/e Sy2d Ahomed,
634, 6, North Swankara dtreet,
" Near Babir Rosd,
Trichy-8, Retired Uriver/
A, Southern Railuay,

- V,Periyasamy, :

635 S/o C,Veithialingam,

' 32, -Kezapettal Line,
Bazaar ‘Street, -
Trichy-1, Retired Guarc’
A, Southern Railway,

o V.Rlagirisuanmy,

636, S/o N.S.Veerssuamy Naidy,
8, Decctor Issac Lane,
Sangiliandepuram,
Trichy-1, ®etirsc Gacds
Guard, Southern Railuay,

637, S/o Shaik Bahjza, .

- 38, Sathyamoorthy Street,
Senthaﬁneerpuram,
Trichy-4, Retired Guard
R Grede, Southern Railuay,

<¢ - H.Rmmer Basha,
53§g © 8/e Md.Hassain, 23-A,
< Varathamasemet Street,
Sangiliandapuram,
Trichy-1, Retired Driver/
A., Southern Railway,

D .Ohanapal,
, .Durairaju Chettiar,
) \Ns67$spgﬂﬁapettai Main Road
O 7 T ITEGHYI\, Retired Guard/ﬁ,
f ;7ghuﬁhg%3;Railuay.

SN
i} Lo+h,
K¢ Colony,

v

v vt JAPPLICANTS
e .jﬂtd./‘-

¢



.» 68 .,

A.Ramu,
641 S/o Appevu Karukachi,
¢ 69, New Street,
Blkakedai, Contonement,
Trichy-1., Retired Driver,/
B, Southern Reiluay

Ro.Kaliamoerthy,
642, S/o K.Remasamy, 1,
Kannagil Strest,
Subramaifanuram,
Trichy-20,, Retired
Shunting Driver,
Southern Reiluay,

. - M,Deraisamy "
643, /& v,Maruthamuthu, i
23-C, Rknna Nagar, .
" Subramsniapiranm,
Trichy-20., Ret:rasd
Driver/&, Southern Roiluey,

L R.Mazharul Hag,
644, /o 5.3hcul Razek, 24,
Syeda Mohamed Routker Streci,
Beemenagar, Trichy-1,,
Retired Guard-R, Southern
Railuey-

A.knthony Louls,

645, S/w C.Rrckiosani Pillz’, :
91, Keele Pedayschi Street,
Near Eda Strest, -
Palakkaral, Trichy-1
Retirsd Guard/A, Southern

Railuay.

P.Venkatesan,

S/o C.Perumal Naidi,

65, Highuays Cclony,
Subramaniepurem, Trichy-20,
Retired Driver/A Spl,
Southern Railuay.

646,

L KeMeenakshisundaren,

647, S/o M.Kumasrasamy P:illai,
Si, RAnnemalal Street,
Erode, Retired Guard-A,
Southern Railuay,

P.Rrputham, $/8 A,Peter,
648 47-8, hnnen Iilem,
°  Pzad Nager,
Suramangalam Post
Selem-3, Retired Driver/ . |
B, Southern Reiluay +«+ ‘RPPLICANTS.
k/ ‘ s e COntd o/"" "




® - K, Periasamy, ,
€49, S/o E, Kolandan, 23,
—t7e yoc Street, ‘
- Kollampalayam, .
Ersde-638 002.
Periyar District,
. Retired Guard/#,
' ' Southern Railuay.

V,Palanisamy,
: S/o N.Velu Paknadi, '
650, 10/92-C, Nanjundspuram Ruwd,
Podanu;, CoimLatcr° DjSL'lkt~
‘Retired Guard/R ~p¢.
Southern Railuay, °

R, Uenkatachalam,
"651 S/. K Ramasamv od gyar.
° 117—A|, 01d Pagnur
Ramjee Nagar Post,
Trichy-S, Retirec Shunter- .
Briver, Scutherr Raiiusy.

S.Sowsaimery,

652 $/o G.Saveriiuthu,

77 5/218, Muthukulem Villegs,
N. Kcttupattl Post, ‘
Via. Ramies Naga; -
'Tﬁichy—,. Retired Urives/
R, Southern Reiluay,

. A, Ramanathan, :
653, “3-K, Pachaippps Mudali Streaat,
Kumbak-nam, Thanjavur District
Retired Guard/A, Southern
Railuay.-

K-ﬁbdul uahh :
- 8/0 Khader Shau Routher
654¢" 32, Periyar Street,
: Subramanlapuram '
Trichy-20, Retired ahuntpr/
B, Seuthern Ralluay.

,S‘Gopalan,»

R. arlniVasan,
N lReiluay Quarters,
nam=612 001.,
YGuard, Southern -

\is

 4;' ‘angakurichi, ..
“irichy Bistrict, Retired
Fireman/B, Sou*hern

Relluay.
v |

T eee APPLICANTS
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657.

658,

659.

660,

661,

6624

663,

6640

5/0 K.Somasundarain Fillal,

&,Jacannathan,

S,/s A,Rrakiyem, 11/R,
Savariarkoil Street,
Woraiyir Post,.

‘Trichy-3, Retired

Fiveman/h, Seuthern Railuey.

S.hbdul Kareem Sehib,
/v Sheik Ahmed, 73.

 Centval Bezar, Tennur Post,

Trichy-417,; Retired.,
Special Dytecy /B
Sautnern Railuev.

R,Soundararajulu,

S/o G,Rajamanner Naidu,
25, Generel 8azzar Strecy,
Tennur Post, Tricay-i7 '
Retired Guarcd/h 3peciel,
Sauthern Rafluav.

- R,Vairaperummal,

S/o Ramasamy Piliaj,

28, Krjishnapurair,

middle Street, Tharanei.tr,
Thanjavur Roed, Trichy-8,
Retires Driveir/C,

Scuthern Railuay.

M.8ivasubramanian,

- 5/0 S.Menickam Piltini,

House Ne.20/C-1,

b.nna Nagar,
Subramaniapuram,

Trichy-20, Retired Shunter/
B, Scuthern Railuey.

B, Padmanathan,

S,/c K.Farthesarathi,

24/3, Poonnaiye “cleny,

Deveraya Nager,

‘Trichy-21, Retired Mail

Guard/A.Spl. Southern,

Railuay.,

§,.Md,Mahboob All Khan,
¢/o b Sher hli Khan,
16/5, Fourth Street,
Renganagar, Trichy-21
Retired Passenger Guars

‘Southern Rallway.

S.Dekshinamocrtiy,

17, E.B.%olany, Khajemalal,

"~ Trichy-23 Retired Guard/A

Scuthern Railuay.

APPLICANTS
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666,

667,

660,

669.

. 670,

675

"VJAA -~

i

N

1w
o

Guard/A

/

R - "
A?:o’i\%amBSGmy Ayyangar,

L;&d?a'eg%

V.Krishnamurthy,
S/m C.Venugopsl Raju,

- 14, Kumaran Street,

Nelakaikanderkottal,
Trichy-11, Retired
éouthern RelanY.

R Amalanathan,

s/o. Rayappa Asariyar,

70, Krishnamoorthy Nuger,
Neter Factory Road,
Trichy-21., Retired Privat/
R, Southern Reiluav,

T.K.Rajegopelan, ‘
S/o T.V.Krishnasamy Iyengar,
2, First Street, Kellulwu<hi,
Illupur Road, Trichy-2C
Retired Passenger Guard,
Southern Railuwey.,

K.Karumbairam, :

S/a 8,Kumbalingam ®illei,
46-B, Ramakrishna Nagar,
KalTukuzhi Trichv=20, .
Retired Dvlver, Scuthern_
Rallua/. R

G.Kuppusemy ©

5/0 Gevinda Asary,:

6/R, Samynathan Streat,
Melakalkandhar<ottal Poust,
Trichy-11,, Re<ired Dr:vpv/
R Sruthern Ra luay.

T U Arunachalan, o
§/6 Tuh.Venkatschalam Pillai,

- 56-R, Mudalier Ztreet,

uuruvur Fost, ;Llchy-S.,

Retired: Guard/)

Southern Qallual

/\,\\ T
Riosyhp N

samy, :
S‘J'yinfwé%a Pillai Street,
Near’SatyBﬁs ayaha Temple,
Ues%%ﬂambahah

Retired Pgssenge* Guard,

\”%e*%hernj alan\

B

NalC(er;
Joylni Umalai’ Maicker,
No, 75 First Streest,

. Vadugapattl Vil age,

K.Sathanur, Tricr.
Retlrsd F*reman.
Rallway.~' N

cythern

dist‘ -LCCO’

31 ,No,596 to 668 are

9]101 icanis #n D.H '79/930

Msdras - 600 G033

2

oo APPLICANTS.
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673,

- 674,

675,

675,

677,

673,
679,

6604

- Southern Ra:luay,

“' P4 L

KoM Abdul fajeeth,
S/o‘K;Tmangameera»Mohideen,
80249, B’OH.E'LQ TOUnShip,
Ranipet-632 406, Novth Mroot
Distri~t, Retired‘Shunter;
SdutherngReiluay.g

'N;KrishnaSamy,

S/.éNarayanasamy Pillai,

27/3, Sakthi Vinayapar Strear,

Crauford, Trichy-12.

Retired Oriver/R, Swuthzin

Railuay.

~G,Amirthalingam,

S/o M.Ganapasthy,
Periyar Street,
Kelakalkandarkcttai,

- Trichy-11,, Retirad Drivar/A;

Scuthern Railuay,

S.Andrew, S/o 5.Samized,

Guru Illem, 3rd Sireet,

«EE.Coluny, Maherajapuran,
Villupuram, Ssuih Aroot

Dlsirict,, Retired Tassenaet
Driver, Southern Railuay,

- T.Rergaeamy,

§/e 3 Thangavely Psari,

25, Syndaram Pillai Thottam,

Edamnalaipacts Fulhur,
frichs,-12,, Retired Shurites,
5outh¢:n_Reiluay,

M.Gevindaraju, _ ‘
S/O'MUtrukrishna Neidu,
Nathersa;alliVaSal,l' :
Samyaar “hoppu, House No.37,
Trichy-B, Retired Shunter,
Southern Railuay, :

‘ ;

A.&bdu&'Rajaman,

-8/0 G.hbdy: Kareem, L

6/8, Jallal Pakkiri Street,

~ Medurei Ro:d, Trichy-8,

Retired Dr:ver/Special Grada,
Southern Railuay,

- K.Ratagonal,

5/0 E.Krishnasamy Naidu,
91, SINCO Zolany, '

- BEdaralaipatti Pithyr,

Sundarém Pillai Thottiam,

Trichy-12, Petired Shugtsf,"

eoeec. APPLICANTS.

g e .Contd'./-
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G ¢Kuppusamy Nasicker,

S/o M.Gengethara Naicker,
681, 69, Illangao Street,

Pﬁnmalaipatty, Tr1nhy~ :

Retired Shunter/B

-Southern Réiluay.,

.~ C.Rpdi, S/e Chinnaiyan,
. 682, N.Kutteppattu,
Ramjee Nagar Post,
Embedkar Nagar, Trichy-Y,
‘Retired Shunter, ¥
Southern Railuay,

. ALMSKill, §/0 E,3kdll,
683, 124, Crauford Colony,
Crauwford, Trichy-12,,
Retired éhunter,
Southern Railuay,

S, Abdul Kareem, = .
684 /0 Sheik Ibrahinm, : , o
o 50/94, ¢ngarathropu, .
&,.:‘ Trichy-! Retirec. Qhunter
Dri\fel‘/ R, SOl'tLTE:"n Ruiluay,

S 3. Issac, §/e ?.__eeph’P liey,

685,. 36, Raghavachary Street,
Semblam Post,  Perambur,
Madras-605 311 Reviied
Driver/spl. Soutwerﬂ Railuway.

, R, Gopalakrlshnan,_
6.‘ S/O S.patllﬂL\Il h 19" l- J,

. Sethurama Pilldi qolony,
Trlchy-ZD Retires Shunter,
Southern Ralluay._

o N, Jayaraman,"~
607,  S/¢ NeK.L.Naresa Ayyar,
98-8, Narasimma Rehary Coleny,
Nangikottai Road, Thanjavur -
613 001., Retired Fass, Cterd,

3, l-R Veuan=vagdm
{reet Vth Llne,
t na—611 DC1

;EiSEdaya Mudeliaz,

21, Vendiyar Colony,
Thillai Neyar, Velar R'a75
Thanjevur, Retired Guard ‘ . -
Southern Reiluay. ‘ ¢, . APPLICANTS.

v | .+Contd, /-



€90,

691,

692,

663,

694,

655,

66,

687,

e 86 :;
ﬁ.UelaKutham, |
$/o R.Annamelal,
12/V1 2364, Pookkara

- Vasthe New Street,

Thenjasur - 613 001,
Retired Driver/A
Southern Railuay,

R.Murugaiyan,

S/o Ramasamy Konar, -

Nenin Negar, :
Udayamarthandapuram Pcst.,

- 614 706, Thircchureiponnud,
Taluk, Retired Guewrd/C,
Southern Railuay,

R.Gopulekrishnan,

S/a K,Ramanrujam Naidu,

Plot No,19, kbrasham Paudither
Nagar, Via, Sivaji Nzcar,
Thanjavur - 1., Retired
Drivqr/A,'Southern Pailuay .

P.Srinivasan, o
S/o Pachaiyappa Mudaliyar,
112, B/4, tudalivar Streat,
Mudaliyar Chethiranm, _
Trichy-1, Retired Guard/A,
Southern Railuay,’ -

G.Kalysnasundaram,
5/o MeGecvindasant Fillal,

Mooppanar Street,

Emmanpetei,- Vedigpuzan Pcat,
Pin.- 613 205, Thanjsvur
District, Retired Guard/A,
Southern Railuay,

K.Sanniyasi,
S/c Kesave Padayachi,
18, Kamper Street,

‘Senthaeneerpuram, Trichy-4,

Retired Driver/C,
Southern Railuway.,

K.Sankaranarayanhan,
S/o V.Logenathan,
C.99/k, North East Extension,

7th Cross, Thillezi Nager,

Trichy-18, Retired Guard/Spl,
Scuthern Railuav,

S.Periyasamy, S/o Sangili,

Bocr No,59/9, Mudaliyar

Chetram, fMuneessarsn Koil
9treet, Tiichy-1., Retired
Driver, Southern Railuay,

v/

e APPLICANTS

:....;‘Contdu/-
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KeNandagopal, -

S/o i.Krishr.asamy,

43, Brindaven Street,
Indira’Nagar, LIC Colony,
Trichy-21,, Oriver/&,Spl.
Retired, Scuthern Railuay,

6313,

T.R.Balesubramenian,
S/o Rethinam, 168,
North. Street,
Tiruvaiyaru 613 20z
Retired Drlyer/k
Southern Reiluay,

699,

S.Masthan,

5/0 R, -Babu Sahib,
Retired Passenger Oriver,
Southern Railuay,
Meenkara Street, Ternur,
TriChy"l 7| .

700,

P.Gourisundaram,

$/o S,Periasamy, 106-4,
Manickapucem Nacu Street,
Melapuaur, Trichy-1.,
Retired Guerd/A,

Southern Railuay.

7c1,

T¢Ramachérdran, . -
702, S/ M.Thangavelu, 5,

*. BharsthV Dasen Strest,
Kilﬁérumpﬁkk8m5~ Teoem
Viilupuram < 605 602,
Retired Driver/Ba
Southern Reiluay, .

.

e ]

F.Ganesan, .,
703, S/cPackri Theysr,

2/257, ‘Teluk Office Road,
Yhiruthuraipoondi 614 713,
Badjired Driver/R,

NN Reiluay, '
N\ s ot
I%Eh\h,)SVd‘Vaiyapuri,

EZLans Faldavar Koil Street,
pamk

unter, Southern
Railuay,

ip/Ahamed, . -

t37eh, Fund Office, -
Thennur, Trichy-17,

Retired Driver/Spl,,
Southern Railway,

hpur, Trichy District,

eees APPLICANTS

«+.Contd, /-
¢ .
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V.,Velu,
/o Vaiyapuri, .
frathiyur, Iniyanur Road,
House No, 33, Trichy-9,
Retired Shunter,
Southern Railuay,

”f?DG,

T S, Marlmuthu : ‘ '
?ﬁ?l" 8/. M Slngara Padayachi, ’ o
e %“I/Q, Railway Colony, | :
allukuzhi, Trichy-20,
Retired Shunter,
Southern Railuey,

PyMamundy, '
708.  $/o Pelaniyandi, 42~A,
' Mudukkupatti,
- Pudukottai Read, .
Trichy-20 R=t1red Shun.tL,
Scuthern | alonY.

T. Inn831muthu,
. 5/0 5.Thomas, 13,
709, West Mariyanathanu1am
2 Dindigul, Retired Shunier;

Southern Railuay. R

B, SEVarimuth_,
710. _fS/o Arulappan 9/5,
3 NiM.Cal <ny. 6tﬁ "rqqs,
Trichy-20, Retived -&huntcr,
Southern Ralany, '
_ A muthusamy, '
7118+ :5/0 R Thanarikevander, 31,
- “P§B.S.Colany, Pudukattai
:R8ad, Trichy-20, Retired
Shunter, Southern Railway,

-8, Palanlyandi, .
712, ‘S/o Sataiyan, 31/3,
-~ . -Palaniyandavar K01l Street,
" Innemkolathur, :Trichy. District.
'Retlred ShUnter, Southern
‘ LI Ralluay.

oo, Ke M Arumugham, :
713,.. S/o Kuthian alias Maleyendi,
-~ .. 4/93, Paleniyesndever Koil
-Street, Innamkolathur, -
Trichy,; Retired Shnntﬂt,
fSouthern Palany.
N S Kandaaam\ :
714, - 'S’o Subbaragc uaVander,
‘ “Kadechanallur Post,
42, Eeast Thottipalayan,

"Erode- -6, ;Retired Shunting . : e
V/Driver, Southern Relany. «es RPPLICANTS
ssee Contdl/"
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715, V.Thiagerejen, o A
' 5/0 Venke tache lam, : S
136, R.M.S.Colony,
- Nenjeekottal Roed,
Trichy - 6, Retired Drlver/
k Speciel, Southern RcllUch

716, k.GoRouse, S/0 Sumuel Roueo,

' 35, Kenadi Street, SR \
Subremeniapurem, ’ ' '
Trichy - [0,Retired Shunter,

Southern Rﬂlluay.

717 RaVa Ponnalyan,
/0 R Wedivelu, 14-f,
Seint kntony's Lhurch izn:,
Negepattinem = 517 "0G1
Retired Driver/A,
Southern RellUPy.

S1,Nos 669 to 718 are

718. NeRzjamanickam, applicents in 0.k, 80/93

$/0 Nereyonasemy Pillei,
18, Nethaji Street,
Kemezre jepurem,
Rajakilpakkam Past,
Madres - 600 073
Rotired BDriver, _
Sotitherin Reiluzy,

By hcdvocete Shri KeSusba Ren, .in O..Nos, %95 to 403/31,
57/90,416/90, 320/92, 298/52 =nd 377/92 .

g By hkdvocate Shri R.Bheskeren in‘D.%.Nos. 44/93 to 76/93,
By huvocete Shri FeShiven Pitial in O.k.Nos, 77/93 & 78/93,

By kdvocete Shri Vijeyen veysn in U.k.Nos, 79/93 & 80/93

Versus

1. - Chairman, : ' Respondent - 1 in 0, A Nos.
Reilw®y Board, . 395 to 403/9%, 79/93 80/93

Re il Bhav?n" Resunondent - 2 in D.bhoNos, 57/90

:-r-_§9UJ3e1hi. : 416/90,320/92,298/92,377/92 ahd

ST a4 tb 76/93,
S o'rﬁﬂw N
2" The ud;bn of Indies Reshondent - 1 1h O.k.Noss 57/90,
Eyégif p_représénted by thn . 415/90, 3;0/02 293/92 377/92 and
i~y +Secre a;y 44 to 76/93
Viﬁé ¥ Minis y%of Re 11ueys, end.Respondent - 4 in O.h.Nos,
&€;k<m- Rei¥- Bhaven, 395 to 403/91,

> \ New Dbi?ﬁ.

N - ««e Respondents
RNy eﬂnxﬁ‘3¢¢%§ . P .

Contd,/-

S
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Unlon of Pndla
through - the General

Manzger, Southern Railurys,

Perk oun, Madras = 3

Respondent - 1‘in 0 A‘an
77/93 and 78/93

'Respondent - 2 in 0.k, Nos.
395 to 4037/91,79/93 & 80/93,

" Respondent - 3 in. O.k.Nos.

57/309,416/90,320/92,298/92,
377/92 2nd 44/93 to 76/93.

The Chlef Personnel Offlcel Rnspondent - 2:in. 0. A Nos.,

Southern Reiluay,

~ Park Toun, Medres = 3 -

 01vis1onel Reiluey

Meneger,Socthern R' lue ys,

Mysore,

Senior Pivisicnel
nnel Cfficer, .

',ggr%ﬁern Railuey,

Palghet

The Divisional Personnel

- Officer,Southern Re *1l y,'

Madurai DlV1510n,
Madural.

'The lelS;On?l
Sunerintendent,
Southern Railuey,

- Divisione) Off _e,Pclg* t.

"The Dlv1810n91 R?lldcy

. ienager), -
Scuthern Reiluey ,-
B?ngpiore.

Goude,
appllcPtlons)

77/93 and. 78/93

'Qeqrondent —"S'in 0. F;Nos.

39¢ 4o £03/91.

Roenondent — 4 in 0 b§ Nos.
£7/9¢,416/90,320/92, 298/92
and 37,/92 g :

‘Respandent - 3‘ih O:F;Nq;77/93

anCﬂ tant - 3-iq‘0,ﬁ;N0m~78/§3

dduauropnt - 4:in O.A, NO
44’9; ts 76/93‘

quaondent - 5 in 0. k. NOS.‘
320792, ?95/92 ‘and 377/92

erseee Respondents..

‘,(By kdvocate Shrl K. R D. Ker?nt? for Shri k. N, Uenugopala
Reiluwey AdVOCPte for

rispondents in all the

. see :CQntd/-v.. S



| 2. The applicants in all these cases are employees of the Indian
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ORDER OF THE FULL BENCH

shri Justice V.S. Malimath, Chairman:

These cases have been placed before the Full Bench as per
the directions made by the Chairman by his order dated 23.10.1992
'in exercise of the powers conferred by Section 5[4][{d] of the

.Adnu.nistratlve Trlbunals Act, 1985, after transferrmg the cases‘

of the Madras and Ernakulam Benches and -clubbing them Wlth the
cases of the Bangalore Bench. The reason for the refetence is
the conflicting views taken by different. benches, one view having
béen‘taken by the Ernakulam Bench in its order made in application

K-269/88 dated 20;4.1990 and a contrary view_tal;en by the Px‘:incj._-

pal Bench and the Ahmedabad Bench in O.A. No.1572/88 and O.A.

Nos.351 to 423/88 respectively. We shall now proceed to state
brieflyv- the relevant facts as follows:

1

Railways serving in different Divisions as Drivers, Guards, Shun-
fers , etc. who belong to the category calléd the running staff.

The applicants retired from service between 1976 and 4.12.1988.

 They have in these cases prayed for directions to the respondents
"to grant them pension and other retlranent benefits by taking

mto account running allowance not exoeedmg 75% of thelr Pay. .

,The-*reép@ndents oppose the applications contendmg that running

/ \NYQTRA 7,
/ Il’c?waquév i exceeding 45% of their pay can be taken into acc-
: { Te ¥ “ '

mg retlrement benef1ts to those who have retired

govemmg t:he applicants condltlons of serv1ce in regard to pension

. and other retirement benefits. ¢
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3. In pursuancé of the recommendations of 'the Third Pay Commi-
ssion the pay  scales- of the employees of the Indian Railways
including those of the running staff were revised with effect
from 1.1.1973 by the rules called 'Railway Servants Revision
- of Pay Rules, 1973' [Hereinafter refei‘red to as the 'Revision
of Pay Scale Rﬁles'] made by 'the .Resident in exercise of the
poWers cénferred by the proviso to Article 309 of the Constitutioﬁ
of India. It is enough to s‘tate that there was . considerable
increasel in the substantive pay of ail the members of the running
staff. So far as the grant and _.quantum of pension is concerned
the same is regulated by statutory provisions made under the
proviso to- Article 309 ofl the Constitﬁtion. Pension and other
retirement benefits depend upon the average emoluments that the
" retiring employee was drawing before his retirement. Statutory
rules govern ‘xx determination of | average emolﬁment for grant
of pension and othér retiremenf benefits. The relevant statutory
rules- that were in f;)rce when the revision of pay scale rules
came into force on 1.1.1973 are extracted as follows:

"2544, [C.S.R. 486] - Emoluments and Average Hmoluments: .The
term  "Bmoluments”, used in these Rules, means the emoluments

which the Officer was receiving immediately before his retirement
and includes:- ‘ '

[a) Pay other than that drawn in tenure post;

, (b] Personal allowance, which is granted [i] in lieu of
loss of substantive pay in respect of a permanent post other
than a tenure post, or [ii] with the specific sanction of the

Government of India, for any other personal considerations. :

Note: Personal pay granted in lieu of loss of substantive pay -
in respect of a permanent post other than a tenure post shall
be treated as personal allowance for the purpose of this article.,
Personal pay granted on any other personal. considerations shall
not be treated as personal allowarice unless othgrwise directed
by the President. S
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[c] fees or commission if they are the authorized emoluments
of an appointment, and are in addition to pay. In this case
"Emouments" means the average earnings for the last six months
of service;

[d] acting allowance of an Officer without a substantive

-appointment if the acting service counts under Rule 2409 [C.S.R.

371), and allowances drawn by an Officer appointed prov1smnally
substantively or appointéd substantively pro tempore or in an
officiating-capacity to an office which is substantively vacant
and on which no Officer has a lien or to an Office temporarily
vacant in consequence of the absence of.the permanent incumbent
on leave without allowances or on transfer to foreign service;

[e] deputation [duty] allowances;
[f] duty allowances [spec1al Day], and

(g][i] For the purpose of calculatlon of average emoluments:
Actual amount of running allowances drawn by the Railway servant
during the month limited to a maximum of 75% of the other emolu-
ments reckoned in terms of [a] to [f] above.

[ii] For the purpose of gratuity and/or death-cum-retirement
gratuity: The monthly average of running allowances drawn during
the three hundred and sixty five days of running duty immediately
preceding the date of quitting service limited to 75% of the
monthly average of the other emoluments reckoned in terms of
items [a] to [f] above drawn during the same period.

Note: In the case of an Officer with a substantive appomtmant
who off1c1ates in another appointment -or holds a temporary
appointment, "Emoluments" means:

[a] the emoluments which woula be taken into account under
this Rule in respect of the appointment in which he officiates
or of the temporary appointments, as the case may be, or

[b] the emoluments which would have been taken into account

‘under this Rule had he remained in this substantive appointment

whichever are more favourable to him.

2544-7, [C.S.R. 486-A]: Same as otherwise provided in Rule- 2544-B
[C.S.R. 86-B]. 1In respect of Officers retiring from service
on or after the 1lst November, 1959, the term "emoluments" means
uments which the officer was receiving immediately before

1 allowance which is granted in lieu of loss
jsubstantive pay in respect of a permanent post,
than a tenure post;

c ial pay attached to a post other than a tenure
" post, when the special pay has been sanctioned perma-
nently and the post is a held in a substanfive capacity;
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. [aj] For'the pdrpose of calculation of average emoluments. '
With effect from 1st September, 1962, save as othermse provided
in Rule 2544-B .[C.S.R. 486-B] one-half of: ;

i. the difference - between the total emoluments referred to
in items [a], [b) and [c] above and the pay actually drawn
in higher- off1c1at1ng or temporary appointments;

ii. Spec1al pay other than that referred to in clause [c] above.

~1ii, pay drawn in temporary or officiating appomtments,

iv. personal allowance other than :_hat referred to in clause
[b] above; ,

v. the difference. between the substantive pay and the pay actu-
ally dravm in higher tenure appointment{s], whether held
in substantive or officiating capacity, provided that ser-
vice in the tenure ‘appointment.[s}, does not qualify for
the grant of a special additional pensmn. :

[2] For ‘the purpose of emoluments for [ordmary] gratuity and/or
death-cum-retirement gratuity. The difference between the average
emolunents in respect of items [a] to [d][1] above calculated
upon the last one year of service: and the last substantlve emolu-
ments as per items [a] to [c] above.

[e][1] For the purpose of calculatlon of average emluments.'
The actual amount of the running allowance drawn during the month
limited to a maximum of 75% of other emoluments reckoned in terms
of [a] to [c] and [d][1] above.

[2] ‘:‘or the purpose of emoluments of [ordinary]) gratulty/death--'
cum-retirement gratuity:- The monthly average of running allowance
drawn during the 365 days of running duty immediately preceding
the date of quitting service limited to 75% of the monthly average
of other emoluments -reckoned in terms of [a] to [c] and [d][2]
above drawn during the same period..

Note[ 1): If mmedlately before his retirement or death, an officer
has been absent from duty on leave with’ allowance CE his emolu-
ments for. the purpose of calculating ordinary| gratuity "and or
death-cwn-retlrement gratuity should be taken- at what they would_1

- have been had he not been absent from duty.

Prov1ded that the amount of gratulty is not 1ncreased on
account of increase in. pay not actually drawn and. that benefit :

of . higher officiating or temporary pay is given only if .it is

certified that he would have continued to hold the higher off1c1a-'
ting or temporary appomtment but for his proceedmg on leave.

‘Note [2): In case where a temporary officer who qults service .

after completing three years'. service is appointed substantlvely
to a permanent post any time during the last three years of his
serv1oe the emoluments drawn by him after completion of three
years' service durmg the period he was not holding a permanent
post shall be treated as if drawn in a permanent epost held in
substantlve capacity.
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2544-B [C.S.R.- 486-Bl.{1]: If an officer holdmg a pernanent
post in substantive capacity:-

[a] officiates in a higher permanent post [other than a tenure
post] or holds a higher temporary post [other than a tenure
post] borne on a cadre which includes permanent post on
the same time scale as the temporary post, continuously
for not less than three years, and retires or dies while
so officiating or holding the higher post; or

[bl] is confirmed in such higher permanent post at any time during
the last three years of his service after having officiated
in that post continuously for three years or more.

his emoluments for pension in respect of the higher post for
any period beyond three years continuous service in that post
shall be determined under Rule 2544-A [C.S.R. 486-A] as if he
held in substantive capacity a permanent post on a time scale
identical with that of the higher post.

[2] For computing the length of continous service in respect
of the higher post under clause -[1], all kinds of leave all .
periods during which an Officer officiated in a permanent post
or held a temporary post on identical or higher time scale and
the time spent on deputation and foreign service shall be inclu-
ded, provided that it is certified that but for his proceeding
on leave or serving in other post or going on deputation or
- foreign service as the case may be, the Officer conoerned would
have officiated in or held the hlgher post.

[(This will take effect from 1st september 1962].

2544-C [C.5.R. 486-C] - In respect of Railway servants quitting
service on or after the 15th Jure, 1968, "emoluments' shall mean
the "pay" as defined in Rule 2003[21], which the Railway servant
was receiving immediately before quitting service. Provided
that the benefit of higher officiating pay for [ordinary] gra-
tuity/Death-cum-retirement gratuity will be given only if such
pay was/would have been drawn continuocusly for a period of not
less than 22 days. "Awverage emoluments" shall mean the average
. the emoluments as defined ahove calculated upon the last three

\the case of running staff emoluments: for {ordinary]/Gra-
Dedth~cum-retirement gratuity will also include the monthly
Laavera e‘ro‘ running allowance drawn during the 365 days of running
uty% glately preceding the date of quitting service limited

75% of the emoluments as defined above. For the purpose of
calcdlatﬁ!on of average emoluments the actual amount of the running
/e drawn during the month limited to a maximum of - 75%
fer emoluments as defined above shall also be taken into

Note[1]: If a Railway servant, immediately before his retirement
or death, etc., has been absent from duty or on leave with allo-
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wances [including leave preparatory to retirement) or on foreign
service or having been suspended but reinstated without forfeiture

of qualifying service, his emoluments should be taken at what
they would have been had he not been on such leave or foreign
service or suspension.

Provided that the emoluments shall not be increased on acc-
ount of increase in pay, not actually drawn and that benefit
of higher officiating or temporary pay is given only if it is
certified that he would have continued to hold the higher officia-
ting or temporary appointment but for his proceeding on leave,

[2] Pay drawn in tenure appointments will count for persons
governed by the Railway Pension Rules, 1950,

It is clear from Rule 2544[g] that ore of the componenf.s that
constitutes average emolunents is the actual amount of runing
allowance drawn by the Railways servant during the month, limited
to a maximum of 75% of the other emoluments reckoned in terms
sub-clauses )
of /[a] to [f] of the said rules. The expression ‘emoluments'
used in the rules includes pay and some other allowances. When
the revision of pay scale rules were promulgated and brought
into force with effect from 1.1.1973 in the light of the recommen-
dations of the Third Pay Commission ,no steps were simultaneocusly
taken to amend the statutory rules regulating grant of pension.
Persons retiring after 1.1.1973 who had received the benefit
of increase in pay in accordance with the revision of pay scale
rules were entitled to claim computation of their pension taking
into account the revised pay and the actual amount of running
previous - '
allowance drawn during the /month limited to a maximum of. 75%
of the emoluments which included the enhanced re\'z'ised. pay. On
21.1.1974 the Railway Board by their letter No. PC III/73/RA

directed as follows:

"The question of revision of rules for the regulation of
various allowance consequent upon the introduction of Revised
Pay Scales under Railway Services [Revised Pay] Rules, 1973 is
under consideration of the Board. Pending final decision, there-
.on, the Board have decided as under:- ’

S | '-
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[i] Treatment of Running Allowance for various purposes in case
of Running Staff:

The existing quantum of Running allowance based on the pre-
vailing percentages ‘laid down for various purposes with
reference to the pay of the Ruming Staff in Authorised
Scales of Pay may be allowed to continue.

[ii] Payment of Incenti§/e Bonus:

The payment of Incentive Bonus to various categories of -
Railway employees at present eligible for the same, may
be allowed to be paid at the existing hourly rates laid
down for each category based on their Authorised Pay Scales.

2. The payments as above will be provisional subject to adjust-
ment- on the basis of final orders."

It is clear from this order that pending decision to revise the

rules regulating grant of pension, the existing quantum of running

allowance based on the prevailincj percentage laid down for various
purposes with reference to the pay of the running staff vin‘various
scales of pay was allowed to continue. Thus the limit of 75%
fprescribed' by Rule 2544[g][i] was c}irected- to be continued.
The expression _'authorised scales of pay' in the context of the
revised pay scale rules which came into force on 1.1.1973 has
to be understood as pay authorised' by the statutory rules that
'were' in force on the aate of the order, 21.1.1974. The order

'dated 21.1.1974 did not, therefore, in any manner affet the statu-

.4 efits. Any decision to modify the same would have

3 'when the relevant .' statutory rules are amended in
But what the Rallway Board did was to
to modlfy the statutory rules by an executlve order made
on 22.3.1976 bearing No.PC II/75/RA/I paragraphs 1 to@5 of whlch

read as follows:




-98-

"The question of revision of rules regarding treatment of
Running Allowance as pay for certain purposes oconsequent upon
‘the introduction of revised pay scales under Railway Services
[Revised Pay] Rules, 1973 has been under consideration of this
Ministry. It has now been decided that the existing rules in
this respect may be modified as follows in the case of Running
staff drawing pay in revised pay scales:

i. Pay for the purposes of passes and PTOs shall be pay plus
40% of pay.

ii. Pay for the purpose of Leave salary, Medical attendance
and treatment, Educational Assistance and retirement benefits
shall be pay plus actual amount of running allowance drawn
subject to a maximun of 45% of pay.

iii. Pay for the purpose of fixation of pay in stationary posts,
Campensatory [City] Allowance, House Rent Allowance and
rent for Railway quarers shall be pay plus 30% of pay.

2. These orders take effect from 1.4,1976.

3. The payments already allowed on provisional basis in terms

of para 2 of Railway Ministry's letter No. PC III/73/RA dated

21.1.1974 for the period from 1.1.1973 to 31.3.1976 shall be

treated as final.

4. The above has the sanction of the President.

5. Hindi version of this letter will follows'

The limit of 75% of the actual amount of running allowance drawn
in the preceding month for the purpose of computation of emolu-
ments for quantifying pension was reduced from 75% to 45%. The
statutory rules prescribing the maximum limit of 75% were, however

not amended.

4., But as the authorities threatered to give effect to the
Railway Board's order dated 22.3.1976 in preference to the statu-
tory rules Shri Dev Dutt Sharma and other aggrieved persohs chall-
engad the Railway Board'sorder dated 22.3.1976 in the High Court
of Delhi in .C.W.P. No.915/78. Consequent upon the establishment
of the Central Administrative Tribunal with effect from 1.11.1985

the said case stood transferred to the Principal Bench of the
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Tribunal where it was renunbered as T No.410/85. The said appli-
cation was allowed by the Principal Bench by its order dated
6.8.1986 and the impugned orderof the Railway Board dated 22.3.76
was quashed. The respondents were directed to continue to make
payment beyond 31.3.1976 all retirement benefits in accordance
with the Railvay Board's letter dated 21.1.1974 till such time
as the relevant rules in this regard are amended in accordance
with law. The Railway Board's letter dated 21.1.1974, as already
stated, did not affect the statutory rights regulating pension.
On a proper consideration of the order we have noticed that it
in terms states that the limit prescribed by the rules shall

continue until modified in accordance with law.

5. We should advert, at this stage, to amother order made by
the Railway Board by which the statutory limit which was reduced
to 45% by the Railway Board's order dated 22.3.1976 was enhanced
to 55% with effect fram 1.4.1979. This order also suffered from
the same infirmity from which the earlier order dated 22.3.1976
suffered it being in conflict with the statutory rules. It could
not, therefore, have the legal effect of reducing the statutory
limit of 75% fixed with reiation to the fuming allowance by_

Rule 2544{qg].

} for a direction to grant them pension by adding runn-

ce upto a maximum of 75% of their pay for computation

the statutory rule 2544 was amended by the President in exercise
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of the power conferred by Article 309 of the Constitution.. By
the said amendment said rule g[i] and g[ii] of Rule 2544 were
amended firstly with effect from 1.1.1973 reducing the limit
of ruming allowance for the purpose of calculating the average
emoluments from 75% to 45%. On the same day, a further amendment
was made with effect from 1.4.1979 increasing the maximum from
45% to 55%. Whereas the first amendment was given retrospective
effect from 1.1.1973 the second amendment was given retrospective
effect fram 1.4.1979. For the sake of convenience we shall
extract the amendments as follows:

"Subject: Amendment to Indian Railway Establishment Code-
Volume I & IT,

In exercise of the powers conferred by proviso to Article
309 of the Constitution of India, the President is pleased to
direct that Rule 1302, 1309, 1502 and 2544 of Indian Railway
Establishment Code, Voluwe I & II [First reprint and Fifth reprint
respectively] be amended as in the Advance Correction Slips
No.428, 429 & 430 R.I. and 405 R.II enclosed as Annexures ‘a'.
'B', 'C' and 'D'.

2. The amendment will be effective from 1.1.1973.,

3. This issues with the concurrence of the Finance Directorate
of the Ministry of Railways.

4, Hindi version is attached.

N Sd/-[K.Venkatesan ]

‘ - Director, Establishment [Pea]

DA:As above ‘ Railway Board.
No.E[P&A]II-86/RS-15 New Delhi, dated 17.12.1987"
3 Y ANNEXUR E.h' | D '

ADVANCE OORRECTION SLIP NO.405 R.IT

RULE 2544

Sub-rule g[i] and g[ii] may be substituted by the following:

v
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gli) "For the purpose of calculation of average emoluments:-

actual amount of rnmning allowance drawn by the railway
servant during the month limited to a maximum of 45%
of pay, in the revised scales of pay".

g[ii] "For the purpose of gratuity and/or death-cum-retirement

gratuity: the monthly average of running allowances
drawn during the 365 days of running duty immediately
preceding the date of quitting service limited to 45%
of average pay drawn during the same period, in the
revised scales of pay."

(Authority: Ministry of Railway's - letters No.PC III/75/RA/1
dated 22.3.1976 as amended by letter of even number dated
23.6.1976].

EXPLANATION: The Rule 2544 of Indian Railway Establishment Code,
Volume II [5th reprint] has been modified through administratiwve
instructions issued with the President's approval effective from
1.1.1973. These instructions were necessitated by the introduc-
tion of the revised scales of pay recommended by the Third Central

. Pay Oomnission. The purpose of this amendment is to give statu-

tory force to the administrative instructions with effect from
the same date on which the instructions were issued. It is certi-
fied that retrospective effect given to these rules will not
adversely effect any employee to whom these rules apply.

S3/~[K.VENKATESAN ]
Director, Establishment{ P&A]
Railway Boar

"Subject: Amendment to Indian Railway Establishient Code-Vol.I&II.

- -

In exercise of the powers conferred by Proviso to Article
302 of the Constitution of India, the President is pleased to
direct that Rules 1302, 1309, 1502 and 2544 of Indian Railway
Establishment Code, Volwre I & II [First reprint and Fifth reprint
respectively] be ame*xaed as in the Advance Correction slip No.437,
433, 43% R.I and 407 R.II, enclosed as Annexures 'A', 'B', 'C'
anc 'D' respectively.

2. The amendment will be effective from 1.4.1979.

This issues with the concurrence of the Finance Directorate
Ye Ministry of Railways.

1indi version is attached.
‘ Director, Establishment [P&R]
above Railway Board.

O.E[P&A]II’-BG/RS/‘IS - New Delhi, dated 17.12.87"

Sd/-[R. VENKATESAN]
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"ANNEXURE 'D’

ADVANCE QORRECTION SLIP NO.407 R.II

RULE 2544 | |
Sub-Rule g[i) and g[ii] may be substituted by the following:
gli] "For the purpose of calculation of average emoluments:-

55¢ of basic awverage pay, in the revised scales of
pay, drawn during the period;"

glii} "For_the purpose of gratuity and/or death-cum-retirement
gratuity: 55¢ of basic average pay, in the revised
scales of pay, drawn during the period.:

AUTHORITY: [Ministry of Railway's letter No.E[P&A]II-80/-
RS-10 dated 17.7.1981)

EXPLANATION:

The Rule 2544 of Indian Railway Establishment Code, Volume
II [5th reprint]} has been modified through administrative instruc-
tions issued with President's approval effective from 1.4.1979.
These instructions were necessitated by the Government's decision
on the recommendations of 'Running Allowance Committee [1980]'.
The purpose of this amendment is to give statutory force to the
administrative instructions with effect from the same date on
which the instructions were issued. It is certified that retros- :
pective effect given to these rules will not adversely affect
any employee, to whoa these rules apply. !

SA/-[ X VEIKATESAN ]
Director, Establishment [P&A]
Railway Board."

The amendment to the statutory rules having been effected during i
the pendency of the QA the applicants amended their application

on 20.9.1989 challenging the two amendments in so far as they

ware given retrospective effect from 1.1.1973 and 1.4.1979 respec-

tively. Their principal contention was that they, as pensioners,
have acquired vested rights to receive pension in accordance
with the rules in force on the dates on which they retired and
that those rights of theirs cannot be taken away by the' éubsequent ' .

amendments made to rules on 5.12.1988 by giving retrospective

effect to the same. This according to them is unjust, manifestly

unreasonable and arbitrary and thus violative of Article 14 of :

[ 4
v the Constitution of India. The Ermakulam Bench consistiny of
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® Vice Chairman S.P. Mukerji and Judicial Member A.V. Haridasan
by their order dated 20.4.1990 allowed the said application,
quashed the notification dated 15.12.1988 to the extent the amend-

ment to the rules were given retrospective effect and issued |

a consequential direction to the. respondents to grant or refix

pension and other retirement benefits to the applicants as if

the amendament to Rule 2544 had nbt been Aeffected till 5.12.1988.
The clear effect of the decision is to declaree/‘invl(;lihat portion
of the amendment which gave retrospective effect ' preserviﬁg
the prospective effect to the amendment with effect from 5.12.1988.
Therefore, those who rétire_d befare 5.12.1988 were entitled to

“count the rumning allowance subject to a meximum of 75% of their

pay and allowances for the purpose of computing their pension.

7. The aforesaid decision of the Ernakulam Bench in O.A. No.K-
269/88 was challenged by the Union of ‘India and others in Review

Application No.72/90. That Review Application was rejected by

a speaking order made on 25.7.1990.

8. Shri C;L. Mallick and others in 0.A. N0.1572/88 and connected
applications challenged the Railway Board's order dated 22.3.1976
and the amendments ﬁo Rul.e 2544 befcﬁre the Principal Bench of
" the CAT at New Delhi. They also prayed for a directiori to campute
, | retiral and other benefits in terms of the order of the Railway
defsed 21.1.1974. That application was opposed by the res-
rein viz., Union of India represanted through the
lway Board and the Géneral I»hnager, Northern Railway.
Jising that these respéndenté did not bring to the

the Principal Bench that the validity of the amendment
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to Rule 2544 was challenged before the Ermakulam Bench and that
a decision has been rendered on 20.4.1990 striking down the amend-
ment to the extent they gave retrospective effect. On the date
on which the applicants presented their applications before the
Principal Bench, the Ernakulam Bench had not yet rendered its
decision. But the Ernakulam Bench had rendered its decision
long before the Principal Bench decided the - cases on 23,10.1991.
The applicants were obviously unware of the decision. That may
be the reason for their not bringing the decision of the Ernakulan
Bench to the notice of the Principal Bench. But the conduct
of the responderits is inexcusable as the Union of India was a
party to the proceedings before the Ernakulam Bench. Thus the
Principal Bench did not have the benefit of the decision of the
Ernakulam Bench when the O.A. No.1572/88 iand other comnected
cases wer2 heard and disposed of on 223710.1991. 211 these appli-
cations were disuwdissed repélling the challenge to the amendment
to the rules. The Principal Bench took the view that the vested
rights of the pensionerswere not affected by the amendment of
the rules on the ground that the totél amount of .pension and
retirement benefits they would have received before the amendment
wae not reduced by the amended rules. Following this decision

of the Principal Bench applications No.351 to 423/88 filed by

similarly situated persons before the Ahmedabad Berich were dis-
missed on 28.2.1992, It is surprising that t‘he Union of _Indi!a-‘

which was one of the respondents before the Ahmedabad Bench did o

not bring to the notice of the said Bench the decision of the

Ernakulan Bench in 0.A. K-269/88 to which it was a party.

i g i e s




. and await the authoritative promouncement of the Supreme Court .

S re perding there. It is in these circxmstances that the-Supr_eme_'
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9. It is for the first tlme after all these cases were referred
to thz Full Bench, transferred and clubbad together that the
Union of India and ‘othef contesting respondents in these cases
brought to the notice of this Full Bench the fact  that Union
of India has challenged t;he decision of the Ernakulam Bench m
SLP No.10373/90 filed on 24.7.1990. The counsel for the respon-
aents also informed us that the Special leave Petition and the
application for stay are pending and that the Supreme Court has
not .granted any interim order staying the operation of the order

of the Ernakulam Bench.

10. It was contended by the learned counsel appearing for the

Union of India and other contesting respondents in this batch

of casss that we should defer consideration of all these cases

where they had challenged the decision of the Ernakulam Bench.

In this connection reliance was placed on the decision of the

Supreme Court reported in AIR 1986 SC 1323 D. I\. TRIVEDI AND SONS' .

V. A’TEJ\IA._. I~iANIB2\.I PATEL, AND UI'HE‘-'LS. That was a case in whlcn

the Gujarath High Court had dismissed the writ petitions challen- .-
.ging the vallidity of certain statutory provisions and directed v'

.At»he petitioners to approach the Supreme Court as similar matters -

3 ect and that 1f the High Court ‘thought that the pomt-

the appellants was: tne same as was pendmg in the Suo-' )
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These observations, it is obvious, were made having regard
to the context and the circumstances of the case. What binds
the Tribunal under Article 141 of the Constitution of India is
the principle of law laid down bly the Supreme Court. It is not
possible to understand the decision of the Supreme Court as laying
down the principle that if an appeal is pending hefore the Sup-
reme Court in which the validity of a particular statutory provi-
sion is challenged, that the High Courts where the same provisions
are challenged in other cases, shoulc'?j defer consideration until
the Suoreme Court tenders the decision. The question whether
the hearing of the case before the High Court should be stayed
awaiting the decision of the Supreme Court deperds upon the facts
and circunstances of each case. In the .present bétch of cases
we are ooncerned with the wvaluable rights of the applicants who
have retired between 1976 and 1988. These cases relate to re-
tirement benefits and any delay in disposal of these cases would
cause great hardship and prejudice to the old and retired pension-
ers. The SLP is pending before t-‘ie Supreme Court from 24.7.1990
and the operation of the order of the Ernmakulam Bench has not
been stayed. Even then the applicants herein have not been given
the ben2fit of the decision of the Ernakulam. Benchr in regard
to computation of their retirement benefits., Having regard to
all these circumstances we do not consider it just and proper
to stay thé hearing of these cases and to await “the decision
of the Supreme Court. |

11. On behalf of the applicants it is contended that we should
dispose of these cases in the light of the decision of/li‘flz('ﬂrma!:ulam
Bench whicn has struck down the amendment to Rule 2544 to the
extent retrospective effect has been given affecting the rights

of the applicants. On behalf of the respondentsg however, it

"his maintained that the Principal Bench and the Ahmedabad Bench
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hav1ng taken a contrary view and upheld the val1d1ty of the

amendments we should d1smiss these appllcatlons follow1ng the'

said dec151ons. They further contend that on merits the dec131on
of Ernakulam Bench is wrong and that the view. taken by the

Principal Bench and the Ahmedabad Bench is sound..

12. At the outset we must observe that the respondenes are
- taking edvantage of their own 1apse in not placing the decision
of the Ernakulam Bench when the Principal Bench and the Ahnedebad '
Bench necided the two sets of cases where the seme statutory

provisions were challenged, It is well settled that a Division .

Bench is bound by judicial discipline to follow the earlier
decision of another Bench vide: AIR 1989 SC 1933 UNION OF INDIA
AND ANOTHER v. RAGHUBIR SINGH AND OTHERS wherein it is observed:
"We are of the opinion that a pronouncement of law by a
Division Bench of  this Court is binding on a Division Bench
of the same or a smaller number of Judges and in order
‘that such decision be blndlng, it is not necessary that
it should be a decision rendered by the Full Court or a
Constitution Bench of the Court."
1f only the reSpondents had fairly placed the decision of the
Ernakulam Bench before the Pr1nc1pal Bench and the Ahmedabad
Bench those Benches would not have examined the va11d1ty of
the impugned statutory provisions; the same having already been

struck down by the Ernekulam Bench which had the conpetence

to do so. The respondents are now trying to take advantage

-of the fallure on their part of performlng thelr ‘duty of plac1ng

0n51derat10n before the Principal Bench and Ahmedabad

\} the respondents had acted falrly and d111gent1y,

f decisions would have been avoided.

e shall now examine the contention of the respondents

TTTTURAT . the orders of the Principal Bench and the Ahmedabad Bench

that -
have the effect of declarlng/the 1mpugned amendment to the Rules

¢
g to the_extent*that they give retrospective effect are valid.

v
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At the outset we would like to say that ;he épplications filed
by the aggrieved parties having been dismissed by the Principal
Bench and the Ahmedabad Bench, those orders cannot be under-
stood as declaring that the impugned provisions:of the rules
are valid. The decision of the Ernakulam Bench which s£ruck
down the amendment to tne rules in so far as they gave retrospec-
tive effect is not an order in personem. The Ernakulam Bench
~ has neld that under the proviso to Article 309 of the Constitu-
tion the President has power to promulgate rules with retrospec-

tive effect. It, however, struck down the amendment of the

rules to the extent they gave retrospective effect on the ground

that it is arbitrary and violative of Afticle 14 of the Constitu-
tion to deprive the pensioners of the rights which vesfed in
them as on the dates on which tney retired,by amending the rules
subsequently with retroépective effect. As the impugned provi-
~sions were struck down as violative of Article 14 of the Consti-
tution the legal effect is that the impugned amendments were
void ab initio vide DEEP CHAND v. STATE OF UTTAR PRADESH reported
in AIR 1959 SC 648. Once a competent court declares a statutory
provision as void as offending the fundamental rights conferred
by Article 14 of the Constitution that decision binds every
one and not merely the parties to the proceedings. The effect
of thé decision of the Ernakulam Bench is that the amendments
giving retrospective effect was not in existence from its incep-
tion. In Black's Llaw. Dictibnary, 5th Edition, it is stated
that Judgment in Rem is:- |

“An adjudication pronounced upon the status of some parti-

cular thing or subject matter, by a tribunal having compe-

tent authority."
In Halspbury's Law of England, 4th Edition, Vol.l6 the meaning
of "Judgment in Rem" is given at para 1522 as below:-

"1522.  Meaning of "Judgment in rem". A judgment in rem
may be defined as the judgment of a Court of €oumpetent

H
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jurisdiction determining the status of a person or thing,

. ' or the disposition of a thing, as distinct from the parti-
cular interest in it of a party to the litigation. Apart
from the application of the term to persons, it must affect
the "res" in the way of condemnation, forfeiture, declara-
tion of status or title, or order for sale or transfer".
(Emphasise supplied)

) : As the decision of the Ernakulam Bench declares the status of

the impugned statutory provision, it is a Judgment in remn,

14, - As on the date on which tﬁe Principal Bench and the
Ahmedabad Bench disposed of the applications before them the
amendment giving retrospective effect to the rule having already
been declared void by the Ernakulam Bench,l the tribunal
cannot be asked to strike danthe statutory provision which has

already been struck down or declared as void by a court of compe-

tent jurisdiction. The orders of the Principal Bench and the
Ahmedabad Bench dismissing the applications cannot in the cifcum—
stances have the effect éf putting life into the rules which
have already been declared void by the Ernakulam Bench. When
a statutory provision is declared as void or struck down, ‘the
same can be revived by getting the said decision reversed
by way of review or on appeal to the higher court. The only

other way to resurrect such a provision is by resorting to appro-

priate amendment of the Constitution or modifying the statutory

pEOVIsign,_as to render it intra vires. The Supreme Court has

, <
m_&am ng’e’.‘?a/)
\ be réinftated unless constitutional sanction is obtained -
\'Evvt«hé)r‘é‘fit[ by a constitutional amendment or an appropriately
AN I4v6ndbdiffed version of the statute is enacted which accords

TSSSSWIth constitutional prescription'.

989 SC 1933 UNION .OF INDIA v. RAGHUBIR SINGH AND

statute 1is declared invalid in India it cannot

It cannot and is not disputed that the Ernakulam Bench of the

Tribunal was competent to declare the impugned statutory provi-

sion void as offending Article 14 of the Constitution. The

. . ;. . e
.vbstatutory provisions declared void have not been shown to have
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been resurrected either by an appropriate amendment to the Cons-
titution or by suitable modification of the statutory provision
to bring it within the constitutional prescription. 'the applica-
tion for review challenging the decision of the Ernakulam Bench
has been dismissed. Though an appeal has been filed against
the decision of the Ernakulam Bench to the Supreme Court no
decision has as yet been rendered by it reversing the decision
of the Ernakulam Bench. It is admitted that the Supreme Court
has not so far stayed the operation of the said decision. Hence,
we have no hesitation in holding that the order of the Principal
Bench and the Ahmedabad Bench do not have the legal effect of
resurrecting tne impugned statutory provisions which ﬁave been
alfeady declared void by the earlier decision of the Ernakulam
Bench. In the light of our above findingszit follows that there
is only one decision which holds the field viz., that of Erna-
kulam Bench which has declared the impugned provisions as.void.
As the decisions of the Principal Bench and Anmedabad Bench
do not have tune effect of declaring the- impughed provisions
as valid, it follows that thére are no conflicting decisions

requiring resolution of the conflict.

15. Assuming that there are two inconsistent decisions,
we shall examine as to-which decision can be regarded as a prece-
dent binding in subsequent cases. It is obvious that the Prin-
cipal Bench and the Ahmedabad Bench have rendered their decisions
without noticing the earlier decision of the Ernakulam Bench.

In such a situation it is well settled that the later decision

rendered in ignorance of the earlier decision has to be regarded

as per incuriam and not binding on the court in a susbsequent

case. This principle has been succinctly stated in Salmond

on Jurisprudence, 12th Edition, page 151 at para " (5) as

ﬁollows:~ 3

Cos ;_p_i;]g‘

e

mmimm,-:r\m\ el e
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"(5) Inconsistency betveen earlier decisions of the
same rank. A court is not bound by its own previous deci-
sions that are in conflict with one another. This rule
has been laid down in the Court of Appeal [Young's case
(1944) K.B. at 726, 729], Court of Criminal Appeal [R.
v. Power (1919) 1 K.B.572 (CCA)] and Divisional Court [R.
v. De Gray (1900) 1 Q.B.521)], and it obviously applies
also to the House of Lords. There may at first sight seem

to be a difficulty here; how can a situation of conflict ‘

occur, if the court is bound by its own decisions? At
~ least two answers may be given. First, the conflicting
decisions may come from a time before the binding force
of precedent was recognised. Secondly, and more commonly,
the conflict may have arisen through inadvertence, because
the earlier case was not cited in the later. Owing to
the vast nuwber of precedents, and the heterogeneous ways

in which they are reported - or are not reported - it is

only too easy for counsel to miss a relevant authority.
Whenever .a relevant prior decision is not cited before

the court, or mentioned in the judgments, it must be assunmed

that the court acts in ignorance or forgetfulness of it.

If the new decision is in conflict with the old, it is

given per incuriam and is not binding on a later court."
(emphasise supplied)

In Raghubir Singh's case it has been laid down that a decision

~of a Bench of two judges is binding on the Division bench consis-

ting of the same number of judges and that, therefore, the prin- -

ciple laid down by a Bench of two judges does not get reversed
or superseded by a éubsequent decision of a Bench of the same
number -of judges. Applying this principle it has to be held

that what holds the field as a blndln;, precedent is the decision

of the Ernakulam Bench and that the subsequent decision of the-

Principal Bench and the Ahmedabad Benchnave to be regarded as
per incuriam and not' binding in subseQuent cases. This being
the 1legal position the decisions ‘of the Principal Benc,lln_ and
the Ahmedabad Bench have to be ignored and the Ernékulam Benc‘h

decision alone should be regarded as holding the field as a

precedent in regard to the validity of tne impugned rule in

Sty
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Article 309 of the Constitution power to promulgate rules with
retrospective effect. This, however, is subject to the condition
that the rules do ﬁot offend any of the fundamental rights con-
ferred by Part III of the Constitution. Wnat the Ernakulam
Bench has done is to examine as to whether retrospective effect
given to the amendment violates Article 14 of the Constitution.
It has held that it does, on the ground that the vested rights
of the applicants in the matter of receiving pension and other
retiral benefits have been affected by the retrospective opera-
tion of the amended rule. It is well settled that pension is
a valuable right which a Governiment servant earns. It is neither
cnarity nor bounty. Government servant acquires right to pension
and other retirement benefits on the date he retires from ser-
vice. ~‘Deprivation of such a valuable vested right after retire-
ment, in our opinion, is manifestly unreasonable, arbitrary
and therefore violative of Article 14 of the Constitution.
That is precisely what the Ernakulam Bench has said in its deci-
sion. The Principal Bench and Ahmedabad Bench have not taken

the view that such vested rights can be taken away by a subse-

quent amendment to the rules by giving retrospective effect

to the same. Wnat they have said is that the vested rights
of the applicants before them have not in any manner been cur-
tailed by the impugned amendments to the rules. By the revision
of Pay Scale Rules the pay scales of tne members of the running
staff were enhanced with effect from 1-1-1973. Under Rule 2544
the mempbers of the Running staff were entitled ﬁo computation
of their pay and retirement benefits taking into acéount tne
running allowances which tney were feceiving subject to a maximum
of 75% of tneir pay and other allowances. Rule 2544 was amended

by notifications dated 5-12-1988 prescribing the maximum at

L%
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- ‘.v | ASZ.from }—1—1973 to 1-4-1979 and 55% from 1-4-1979 onwards.
Those who retired from 1-1-1973 to 4-12-1988 were, in accordance
with Rule 2544 as it then stood, entitled to take into account
running allowance in the matter of éomputation of pension and
retirement benefits upto the maximum of 75% of their pay and

bother allowances. As their péy was revised with effect from

1-1-1973 the 1limit of 75% had to be worked out with reference

to the enhanced pay and other allowances that they became
:  entitled to receive in accordance with revision of Pay Scales
iy Rules which came into effect from 1-1-1973. When the maximum
| is reduced from 75% to 45% upto 1-4-1979 or at the rate of 55%

from 1-4-1979 it requires no argument to convince that the vested

rights of all those who retired between 1-1-1973 and 4-12-1988
in tne matter of receiving pension and retirement benefits were

adversely affected. The Principal Bench whose decision has

been followed by the Ahmedabad Bench has, however, held that

the amendment with retrospective effect has not adversely

affected the quantum of pension etc. What the Principal Bench
! has done is to compare thie pension one would get taking into

account the pre revised scale of pay immediately before 1.1.1973

may. We are concernéd with persons who retired
-1-1973 and 4-12-1988 thereby earning a right to compu-
‘tation of pension in accordance with the statutory rules then
in force. As by the time tney retired, revision of pay had come
into force, it is the reviséd pay and the ‘running allowance
0 subject to a maximum of 75% of the revised pay. and alloﬁances

! that was required to be taken into account. This rfght which

y 'V




accrued in their favouron their retirement between 1-1-1973
and 4-12-1988 was sought to be affécted by amending the rules
on 5-12-1988 with retrospective effect reducing the maximuw
limit of running allowance that qualifies for pension. When
the maximum iimit of running allowance is reduced from 75% to
45% or to 55% it automatically reduces the pension and retireuent
penefits that stood vested on the date of rétirement. It is
impossible, therefore, to agree with the view taken by the Prin-
cipal Bench followed by the Ahmedabad Bench that the vested
right of the pensioners who retired between 1-1-1973 and
4-12-1988 in regard to pension and otner retirement benefits
have not been adversely affected by giving retrospective effect
to the amended rules. We have, therefore, no hesitation in
nolding that the decisions of the Principal Bench and the Ahmeda-
pad Bench with great respect are wronyg and that ﬁhé decision
of the Ernakulam Bench is right. The Ernakulam Bench has, in
our opinion, rigntly declared the amended provisions to the
extent they have been given retrospective effect as void as

offending Article 14 of the Constitution.

17. As the decision of the Ernakulam Bench is in appéal before
tne Supreme Court we would like, in thne interest of justiée
and to avoid multiplicity of proceedings, to direct that the
present applicants shall be bpound by the directions of the
Supreme Court and that the payments made in pursuance of our
directions in all these cases shall be liable to be suitably

ad justed.

18. For the reasons stated above, all these applications

are allowed with the following directions:

(1) The respondents shall recompute the pension and
other retiral benefits of the applicants or tneir
L.Rs in accordance with Rule 2544 as was in force
"y before it was amended by wnotificationg dated
5-12-1988. '




(3)

(4)

(5)
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The arrears due to the applicants/L.Rs on the

basis .of the recomputation as aforesaid shall
be calculated and paid.

These directions shall be carried out within

a period of three months from the date of receipt
of the copy of this order.

If the amounts due to the applicants/L.Rs are
not paid within the prescribed time,the amounts
due shall be paid with interest at 12% per annum

from the date of this order till the date of
payment.

The applicants shall be entitled to costs at

the rate of Rs.500/- in respect of each applica-
tion,

The payment of pension and retirement benefits

justed in accordance with the orders

et o

MEMBER(A) : VICE-CHAIRMAN. CHAIRMAN.,

-
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